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LOK SABHA DEBATES

LOK SABHA

——————————

Tuesday, February 26, 1991/Phalguna 7,
1912 (Saka)

The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chall
ORAL ANSWERS TO QUESTIONS
[ Transiation)
Revision in Price of Coal

‘41 SHRI TEJ NARAYAN SINGH: Wil
the Minister of ENERGY be pleasedto state:

(a) whether any proposal has been sent
by Government of Bihar for revising to prices
of different grades of coal;

(b) if so, the detalls thereof; and

(c) when a decision is likely to be taken
by the Union Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) to (c). A statement is laid on
the Table of the House.

STATEMENT

(a) There Is no proposal from Govern-
ment of Bihar for revision of prices of coal.
Presumably the Hon'ble Member is referring
to the proposal of Government of Bihar to
increase the rates of royaity on coal.

(b) The rates of royalty on coal were last
revised on 13.2.81 and next revision could
have been effected on 13.2.1985. However,
the revision could not be effected so far
because of very heavy rates of cesses on
coal levied by most of the coal producing
States. The Supreme Court has since held
that State Govemnments have no authority to
levy such cesses. Consequently someofthe
State Governments have now approached
the Central Governmentto enhance the rates
of royaity to compensate them for the loss of
revenue from cesses on coal.

(c) The proposal is under examination
of the Govemment.

SHRITEJ NARAYAN SINGH: The main
source of income of Bihar State is coal. The
other States of the country like Assam and
Maharashtra which produce petroleum
products are allowed increase in royalty on
these products, but the same is not true in
the case of Bihar which produces coal. The
Chief Minister of Bihar has written a number
of times that the Centre owe Rs. 805 crores
to the State as arrears which should be
clearad. Request was also made to revise
the price of coal of different grades, but the
Central Government did not pay any needto
it. t appears that the Centre has no consid-
eration for the State of Bihar. Therefore, |
would like to know from ti:a hon. Minister
whether Central Government is considering
upward revision of royaity on coal produced
in Bihar? if so, what are the details thereof?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): M. Speaker, Sir,
with regard to the question asked by the hon.
Member regarding the increase sought in
the royalty of coal by the Government of
Bihar, | would like to state that the Supreme
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Court has recently given a ruiing that the
State Governments have no authority to levy
cess on coal. The Bihar Government has
gone for appeal against the verdict and the
decision of the Supreme Court in this regard
is awaited. In such a situation, a controversy
has arisen as to how to increase the rates of
royalty pending the Supreme Court judge-
ment. Thatissue isto be discussed and soon
we shall bring it before the House.

SHRI TEJ NARAYAN SINGH: | would
like to submit that the Central Government
owes an amount of Rs. 805 crores as arrears
to Bihar Government. | would like to know
the time by which the Central Government
propose to pay the arrears and whether it is
considering upward revision of rates of roy-
alty on coal?

SHR!I KALYAN SINGH KALVI: Mr.
Speaker, Sir, the Supreme Court has re-
cently delivered a judgement in this regard.
it held that the State Governments have no
authority to levy such cesses. Later on in
another judgement delivered on 6.11.90 the
Patna High Court held that the amount of
cess collected by the State Governments or
the Central Government should be refunded
to the consumers. This is the position with
regard to cess. The hon. Member has also
expressed his concern over the question of
arrears of Rs. 800 crores which the Bihar
Government had charged on cess, we also
do notwishthat any State Government should
suffer financially on this account We are
reconsidering the issue seriously and we
propose to increase the rates of royalty on
coal with a viewto helping the States. But the
question of carrying the amendment in the
Act relates to the Department of Mines and
it is under their consideration. The moment
the amendment to increase the rates of
royalty on coal is adopted, we shall act
accordingly. (Interruptions)

MR. SPEAKER: You take your seat.
Now Mr. Nitish Kumai.

SHRI NITISH KUMAR: In the conclud-
ing part of his reply to the supplementary
question, the hon. Minister has expressed
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his concern saying that they do not wish any
State to suffer financially on this score. Butin
view of the judgement of the Supreme Court
regarding levy of cess and also in view of the
amount of arrears to the tune of Rs. 805
crores which the Central Government owes
to Bihar Government, as stated by the hon.
Member who has asked this question, it is
evident that the resource mobilization of the
State will definitely be affected by it and there
will be shortage of Rs. 805 crore in its bud-
get. Despite the fact that the hon. Minister
has given an assurancse that financial condi-
tion of the State would not suffer on this
account, yet the plan size of the Government
of Bihar would be reduced proportionately.
Financial crisis in the State is being felt in
February itself, andby the time March comes,
the State Government would be left with no
money to spend. In view of all these circum-
stances, | would like to know whether Gov-
ernment propose to bring forward a bill inthe
next session or issue an ordinance to repeal
the judgement of the Supreme Court? if not,
whether Central Government propose to
increase the rates of royalty on coking coal
and general coal so as to compensate the
Bihar Government for the loss of royalty and
cess on coal to enable them to tide over the
financial crisis? i so, the time by which it
would be done?

SHRI KALYAN SINGH KALVI: Mr.
Speaker, Sir, | have already statedthat sofar
as the question of amending the Mines and
Minerals Regulation and Development Actis
concerned, only the Department of Mines is
competentto do so, as far as lknow, and the
department is working on those lines. So far
as the question of increasing the rates of
royalty on coal is concerned, the matter is
under consideration and a decision in this
regard would be taken very soon so as to
compensate the State Government for the
loss it is suffering on account of cess.
(Interruptions)

MR. SPEAKER: The hon. Minister has
clearly stated that they are thinking of com-
pensating the loss which Bihar Government
have suffered and very soon action will be
taken in this regard.
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(Interruptions)

MR. SPEAKER: Please take your seat.

SHRINITISH KUMAR: For the informa-
tion of the hon. Minister | would like to tell him
thatthere has been a precedent in respect of
payment of royaity to Assam on petroleum
products. The royalty has been paid to that
State by taking the international price level
intoconsideration, The same shouldbe made
applicable in the case of coking coal also
because it is the second most important
source of energy. My question is, therefore,
very specific. | want to know whether Gov-
ernment propose to help the Bihar Govern-
ment by raising the royalty on coking coal in
the same manner as it has helped Assam in
the case of petroleum products?

MR. SPEAKER: Mr. Speaker, his spe-
cific question is whether Government pro-
pose to help the Bihar State in respect of
coking coal.

SHRI NITISH KUMAR: And the time by
which it would be done.

SHRI KALYAN SINGH KALVI: | have
already said that so far as the amendment in
M.M.R.D. Act is concerned, it is to be done
by the Department of Mines and they are
already on the job. The question of deciding
royalty is the prerogative of the Department
of coal and itis under their consideration. We
are trying to give relief to the States by
suitably raising the royaity on coking coal,
etc.

SHRI NITISH KUMAR: Mr. Speaker,
Sir, the development works in the States
have come to a standstill. But the State
Governments are not to be blamed for it
becauseitis the Centre whichis delaying the
decision. The month of March is fast ap-
proaching and it will n. "a long before the
financial year comes to an e1.3. | would like
the hon. Minister to give an assurance in the
House about the time by which his Ministry/

Department would take the decision in this
regard.
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SHRI KALYAN SINGH KALVI: Mr.
Speaker, Sir, the policies of the Central
Govemment are not to be blamed for it. This
is judgement of the Supreme Court which is
binding on the State Government as well as
the Central Government. So far as the ques-
tion of extending relief is concerned, it will be
our endeavour to extend assistance to the
Statesbytaking decision as early as possible.

SHRIARIF BAIG: Sir, onthe question of
royalty, the hon. Minister has just now stated
that assistance would be provided to all coal
producing States. Madhya Pradesh in the
largest State of the country and is quite
backward also. There are a number of coal
mines in the State including my constituency
Betal. When a just person like Shri Kalvi is
incharge of the Ministry, should we hope that
the interest of Madhya Pradesh a poor and
backward State would also be kept in mind
while deciding the question of royalty? Since
there is not cess on coalin Madhya Pradesh,
we want that the Central Government would
pay special attention to it so that the stan-
dard of living of the poor and backward
people of Madhya Pradesh could be raised.

SHRI KALYAN SINGH KALVI: Mr.
Speaker, Sir, the rate of cess on coal varies
from State to State. This is the reason that
there is no uniformity in the rates of royalty on
coal. The rate of cess on coal in some States
was higher as compared to other States. We
are trying to remove this disparity. When the
rates become uniform, all States whetheritis
Bihar, Madhya Pradesh, Andhra Pradesh or
Bengal, would get royalty at a uniform rate.

[English]

SHR! BASUDEB ACHARIA: Mr.
Speaker, Sir, the Supreme Court has held
that the State Governments have no author-
ity to levy cess on coal and the cess has not
now heen levied on coal. Is there any impact
on the price of coal after the Supreme Court
has 1ssued this order that the State Govern-
ments have no authority to levy cess on
coal? The royalty is not the concern of only
one State because coal is also being ex-



7 Oral Answers

tracted in other States also. The royalty has
not been revised since 1982, It is overdue. |
would like to know whether the Government
will consider seriously to revise the rate of
royalty immediately as this is affecting the
resources of the State and also | would like
to know from the Government whether, after
the issue of the Supreme Courtorders, there
is any impact on the price of coal or not.

[ Translation)

SHRI KALYAN SINGH KALVI: Mr.
Speakaer, Sir, the retes of royaity on coal are
same for all the states but the rate of cess
varies from State to state.

A proposal to bring uniformity in the
rates of cess being levied by various states
is under the consideration of the Ministry.
After bringing uniformity on the cess rate the
rate of royaty will be revised and increased
0 that all the States could receive financial
assistance ad royalty at a uniform rate. The
system will be got regularised in this manner.
(Interruptions) So far as the question of
prices in concerned, prices are being af-
fected due to this. But we want to revise the
rate of royalty and regularise the system so
that there is minimum fluctuation in coal
prices. We are going to move in this direction.

SHRI SURYA NARAYAN YADAV: Mr.
Speaker, Sir, the coal mines are located in
Bihar and the Central Government is paying
less royalty to the State. With regard to
payment of arrears of Rs. 8.5 crores, the
Hon. Minister has stated just now that the
Government is bound by the verdict of the
High Court and the Supreme Court. If the
Central Government fail to make early pay-
mentofitsduesto Bihar, itisfeared thateven
the employees of the State Government will
to get their salaries. The Chief Minister of
Bihar requested the Hon. Minister in this
regard several times. | would like to know
whether the Government propose to make
payment of the balance amount withintwo to
three days.

SHRIKALYAN SINGH KALVI: Sofar as
the question of payment of the balance
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amount is concemed, the Central Govetn-
ment as well as the State Government is
bound the verdict of the Supreme Court.
Now, as far as its affecting the prices is
concerned, it affects the prices of all the
commodities.

MR. SPEAKER: Please take your seat.
The Hon. Minister is replying.

(interruptions)

SHRI KALYAN SINGH KALVI: As a
consequence of it, Bihar will face a serious
economic crisis and we will also reach a
stage where we will not be able to make
payment of salaries to our employees. This
a matter which worries us aiso. As | have
already stated, we want to benefit all the
States by equalising the rate of royalty and
also by increasing the rate of royalty
(Interruptions)

SHRI SURYA NARAYAN YADAV: The
employees of the State Government may
not get their salaries. (/nterruptions) Please
at least arrange some interim relief.

(Interruptions)

MR. SPEAKER: | will call only when you
all sit down. (Interruptions)

[English)

MR. SPEAKER: Surya Narainji, willyou
please go to your seat? That is not fair.

(Interruptions)

[ Transiation)

SHRI KALYAN SINGH KALVI: | also
share his concernforthe payment of salaries
to Govemment employees. But, it is the
responsibility of the State Government and
not ours. The Supreme Court verdict has
since come. Both the State Governments
and the Central Government are bound by
the Court's verdict and are required to act
accordingly. If we violate that verdict, both of
us should k- .w its consequences. | also
know that the rate of royalty will have to be
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revived and i will have be made uniform for
all the States. We have 10 take a decision in
this matter. We shall take an early decision
in this regard.

SHRI BANWARILAL PUROHIT: Mr.
Speaker, Sir, so far as the question of the
prices of coal and the rate of royalty is
concerned, | would like to state that the
people or industries which require coal do
notgetthe same. Onthe contrary, more than
50 per cent of coal of the Western Coalfields
is avallable in the black market at a premium
of Rs. 200—Rs. 300 per ton. Not only that,
the employees of your department are also
in collusion with the black marketeers. Are
you thinking of taking some measures to
eliminate this practice?

SHRI KALYAN SINGH KALVI: Mr.
Speaker, Sir, | do not agree with his state-
ment that S0 per cent of coal is being sold in
black or being diverted to other areas. Out of
the total coal production, 85 per cent of it is
being supplied to Department of power and
the Railways. Hence there is no truth in the
Hon. Member's statement. So far as his
statement that some other activities are also
being carried out in this field is concerned, |
would like to requestthe Hon. Member to cite
some specificinstances sothat canconsider
them and take action in the matter in the light
of the suggestion made by the member in
this regard.

[English)

SHRI AMAL DATTA: Sir, the Minister
hastold us that because of a Supreme Court
judgement, the States are not able to collect
cass. | believe that this judgment has come
about two years ago and | also believe that
the States have been persuaded about a
year ago to stop collecting cess: that is why,
their precarious economic position, financial
position. What has the Government been
doing? They have not given any reduction in
the price of coal when the States stopped
collecting cess. So, they have enriched
themselves, at the expense of the States.
Why cannot they not give some concession
o the States. Why cannot they not give
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some concession to the States concerned,
in some form or the other, it the States have
got into this difficulty? The Govemment has
contested the claim of the States that they
have got the power to collect cess; but the
Supreme Court has held otherwise. In that
case, why did the Government not come to
help and assist the States to get out of this
financial predicament that happened two

years ago?

MR. SPEAKER: He says that the Gov-
emment is going to do that soon.

[ Transiation)

SHR! KALYAN SINGH KALVI: Mr.
Speaker, Sir, as soon as | assumed the
charge of this Ministry and the matter of cess
was put up before me, | constituted a study
group for that purpose. We are about to
receive the report of the study group. We
hope to implement the recommendations of
the group during the current financial year
itself.

SHRIJANARDAN YADAV: Mr. Speaker,
Sir, through you, | would like to knowfrom the
Hon. Minister as to the date from which the
Central Government propose to payed valo-
rem royalty to Bihar State for the minerals
being produced there keeping in view the
deplorable economic condition of the State
80 that its economic condition could be
strengthened. i this is not done, it willbe an
injustice to the State.

SHRI KALYAN SINGH KALVI: Mr.
Speaker, Sir, since the day the coalmines
were nationalised, the States where coal is
being extracted are receiving profits due to
them. But after the verdict of the Supre::.-
Courtthey have ceasedto receive the szms.
We are thinking about the ways and means
to provide them the benéefits of their produc-
tion in some other way. We propose to
increase the rate of royalty in order to make
up for the profit they used to get earlier. As |
have already stated, we will take a decision
in this regard during the current financial
year itself and implement the same so that
the States receive their due benefits.
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SHRI DEVENDRA PRASAD YADAV:
Mr. Speaker, Sir, with regard to royalty the
Government has given as assurance to the
effectthat it would take actionto increase the
rate of royalty and would make it uniform for
all the States. This is only an assurance. |
would like to know whether the Government
propose to take any action for providing
immediate interim relier to the State of Bihar
in view of the economic crisis it is passing
through.

(Interruptions)

SHRIKALYAN SINGH KALVI: The eco-
nomic condition of Bihar alone is not that
serious which calls for providing interim relief
to meet the situation. So far as Central
assistance is concerned, it would be pro-
vided by the Ministry of Finance. So far as
the question providing assistance to the De-
partmentof coal is concerned, | have already
given the assurance that. We shall increase
the rate of royalty and makae it uniform for all
the States and implement the decision atthe
earliest.

SHRI DEVENDRA PRASAD YADAV:
Mr. Speaker, Sir, | have asked for interim
relief.

SHRIKALYAN SINGHKALVI: Sofaras
the question of providing interim relief is
concerned, how can the department of coal
provide the same? It is not with in my power
to grant interim relief. | can provide relief
within the ambit of the law and accordingly |
have stated that we will increase the rate of
royalty and provide relief. | have said this
much only that we are prepared to provide
them benefits on uniform basis buy increas-
ng the rate of royalty. (Interruptions)

Old Exploration in Eighth Five Year
Plan

*43. SHRI CHHAVIRAM ARGAL: Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) whether the Oil and. Natural Gas
Commission have submitted any oil explora-

FEBRUARY 26, 1991

Oral Answers 12

tion scheme for incorporation in the Eighth
Five Year Plan;

(b) if so, the details thereof;

(c) whether any concrete steps are
being taken by the Government for uninter-
rupted oil supply; and

(d) if so, the details thereof?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). Yes,
Sir. ONGC has submitted oil exploration
schemes comprising surveys and explor-
atory drilling with a view to establish geo-
logical reserves of hydrocarbons of about
1232 million tonnes.

(c) and (d). It is expected that indig-
enous production of crude oil will increase
from about 34 million tonnes in 1989-90 to
about 50 million tonnes by the terminal year
of the VIl Plan. In order to achieve this, the
projects that are expected to be implemented
during this period include the development
of Neelam, Mukta and Panna fields in the
Western offshore, Ravva oilfield in the
Krishna-Godavarioffshore, the Gandharfield
in the Western onshore, and the additional
development of L-Il and L-lll reservoirs in
Bombay High oilfield. The shortfall between
demand and indigenous production of crude
would continue to have to be imported, as at
present.

[ Translation)

SHRI CHHAVIRAM ARGAL: Mr.
Speaker, Sir, as has been stated by the hon.
Minister in his reply that with a view to
establish hydrocarbons' reserves of 1232
milliontonnes, Oil and Natural Gas Commis-
sion has propased some schemes and the
production of crude oil is likely to increase
from 34 million tonnes in 1989-90 to 50
milliontonnes. When the ONGC has submit-
ted schemes to the Government so that we
may not requireto importoiland country may
become self-sufficient in the field of oil and
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natural gas, | would like to ask as to what
steps the Government is taking in this direc-
tion? Secondly....

MR. SPEAKER: You know thatonly two
supplementaries can be asked.

SHR!I CHHAVIRAM ARGAL: Mr.
Speaker, Sir, | would ask the hon Minister
that besides development of Ravva oil field
in the Krishna-Godavari offshore, Neelam,
Mukta and Panna fields in offshore and
additional development of L-ll and L-lll res-
ervoirs in Bombay High, have any other
schemes been presented by the Oil and
Natural Gas Commission which are being
considered by the Government?

SHRI SATYA PRAKASH MALAVIYA:
Mr. Speaker, Sir, as | have stated that we are
trying to become self-sufficient by develop-
ing Neelam, Mukta, Panna and Gandhar
fields, but other schemes are under consid-
eration of the Government and have not yet
been finalised.

SHR! CHHAVIRAM ARGAL: Sir, the
hon. Minister has not replied to my question.
Iwould like to know about the schemes other
than these schemes?

SHRI SATYA PRAKASH MALAVIYA: |
have just stated that other schemes have not
yet been finalised..(/Interruptions) ... It would
not be appropriate to disclose them unless
these are finalised.....(Interruptions) ....

SHRI KALKA DAS: Mr. Speaker, Sir,
the Hon. Minister is saying that it is not
appropriate to disclose these schemes which
is not justified.

SHRI CHHAVIRAM ARGAL: Sir, the
gulf crisis has very adversely affected the oil
supply. There is shortage of oil and natural
gas in the country and there is not proper
distribution of oil products which has caused
ditficulties to the people. | would like to know
from the hon. Minister as to what steps they
are going to take to nullify the effects caused
by the gulf crisis.
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SHRI SATYA PRAKASH MALAVIYA:
Mr. Speaker, Sir, the Gulf crigis has caused
shortage of imported oil and to make up this
shortage we had sent our officers to
Malayasia, Moscow and other countries to
explore the possibilities of getting supply of
petroleum products. As a result of which we
hope that we would have more import of
crude oil during the period from August,
1990 to March 1991, because gulf crisis had
started in August 1990. We have imported
1.66 million metric tonnes of extra crude oil
from Iran, 2.74 million metric tonnes from
Saudi Arabia 1.38 million metric tonnes from
United Arab Emirates and 0.5 million metric
tonnes from Malayasia.

[English]

SHRI SONTOSH MOHAN DEV: Most
unfortunately, the Government of india has
taken a step-motherly attitude towards the
whole of eastern India. | myself met the hon.
Petroleum Minister and gave him a letter in
this regard. The proposed allocation of funds
for the 8th Plan for West Bengal, Assam,
Tripura and other areas in eastern India has
been drastically reduced. Orders were is-
sued for the withdrawal of rigs from West
Bengal, Tripura, my area and other areas.
Very interestingly, this did not happen in
respect of those areas of Assam where
agitation has been going on and work in not
allowed to proceed. That shows that they
have given premium to such areas. What
message does it give? If you start agitation,
resort to bandhs and hartals, then only your
demands will be met. If you follow peaceful
methods, your demands will not be fulfilled.
In view of this and the facts which | have
brought before the hon. Petroleum Minister,
Iwould like to know whether the Government
of India is going to change its attitude and
look afterthe eastern India by giving enough
money for the exploration of oil, as also by
deciding about the recommendations of the
Kacker Committee for the sale of gas to
Tripura and Assam at Rs. 600.00. But about
one thousand rupee is being charged and
both the Governments are saying that they
cannot afford it. Gas is being wasted. So, |
want a specific answer from the Minister.
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[ Transiation)

SHRI SATYA PRAKASH MALAVIYA:
Mr. Speaker, Sir, no step-motherly treat-
ment is being meted out to the eastern
States by the Centre. We do not have any

such policy.

So far as Eighth Five Year Plan is con-
cemed, it has not yet been finalised and its
economic aspects are being discussed.

Sofar as the report of Kelikar Committee
is concerned, its recommendations are be-
ing examined. | would like %0 assure the hon.
Member that the sastern States would aiso
be treated like other States of the country.

[Englishj

SHRI BIPLAB DASGUPTA: Sir, | find
that inthe answer given by the Minister there
is a lot of emphasis for the right reasons on
the short term measures but what about the
long term measures. Every year we are
tacing the same problem because our do-
mestic production of crude is very inad-
equate. | understand that the scientific and
technological studies have proved that the
prospective oll bearing areas are enormous
in india but out of these areas more emphx-
sis has been given to Assam and Gujar-, for
the purpose of off-shore drilling and cther
areas of india have been virtually neglected.
So, we have notbeen able to produce enough
crude. | also understand that the Bombay
High production has now reached the peak
leve! and unless more new ollfields are dis-
covered we will face severe crisis in coming
years. For this reason the question | am
asking is this. Take the case of China which
is now producing & potential of something
about 13,000 MT crude. Why cann't the
same thing be done here? | would like to
know what efforts are being made to defuse
the exploration programme to other parts
where the prospective oll bearing areas exist
and also what are the measures taken to
ensure that a heavy investment is made on
oll exploration work.
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SHRI SATYA PRAKASH MALAVIYA:
The Hon. Member's Suggestion depends on
the economic viabiilty but | have taken note
of his suggestion and we will take care of it.

[ Transtation)

PROF. MAHADEO SHIWANKAR: Mr.
Speaker, Sir, large quantity of natural gas is
bumtat Bombay High. Havethe Maharashtra
Government sent a proposal to the Centre to
tape this gas and carry it to some other
places through pipe lines. in this regard, |
would fike to know whether the Government
have such schemes particularly laying of
pipline to Buidhana, Nagpur, Amarawati etc.
and setting up of industry of Bio-gas prod-
ucts or other such industries under Eighth
five yoar Plan?

SHR! SATYA PRAKASH MALAVIYA:
Mr. Speaker, Sir, it is a new question 80
separate notice should be given for
tt...(interruptions)

PROF. MAHADEO SHIWANKAR: Mr.
Speaker, Sir, | am on a point of order. My
question has not been replied.

MR. SPEAKER: The Minister has said
that he requires separate notice for it.

[English]

SHRIK. S. RAO: Sir, Andhra Pradesh is
one of the unfortunate States which is being
neglected in locating a thermai plant and
major industries. Krishna-Godavarl basin
contains a lot of hydrocarbons which have
already been explored. It has aiso been
found from experience that lot of oil and gas
is also available here. Now, power is the key
for economic activities of any nation or State.
Keeping in view the availability of oil and gas
in abundance in Krishna-Godavari basin,
will the Hon. Minister think in terms of fixing
a reasonable price and giving permission to
the State Government to locate some ther-
mai plant, if possible by NTPC, | would like to
know whether the Hon. Minister will fix a
reasonable price for the gas which is avall-
able In Krishna-Godavari basin and locate a
gas-based plant immediately.
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SHRI SATYA PRAKASH MALAVIYA:
Sir, the recommendations of the Kelkar
Committee about pricing of gas are being
examined by the Govarnment. The Govern-
ment has not taken any decision about it. But
we will take decision on it very soon.

[Transiation)

PROF. VWAYKUMARMALHOTRA: Mr.
Speaker, Sir, it is a question of great national
importance and the hon. Minister is taking it
very casually and is not replying to the ques-
tion. | seek your protection. Long queues are
there to get diesel. People have applied for
LPG connections many years back, but they
could not get connections. There is shortage
of petrol. Kerosene is not available in villages.
Farmers are notgetting diesel foragriculture.
When it was asked as to what steps the
Government is taking to make these things
available, the hon. Minister has said that he
cannot disclose the scheme, because there
is something secret. | failto understand asto
what secret is there. You have to explore
natural gas and crude oil, so what is secret in
it. thasto be explored within the country. We
have been hearing it for the last ten years
that within next two years, india will become
sel-sufficient in this field. Butthe condition is
worsening since then. What steps is the
Government going to take in this regard?
Has the Government given priority to It in the
Eighth Five Year Plan? China, Malayasia
and indonesia have not only become self
sufficlent in this field, but these countries are
supplying crude oil to us. Why has the
Government not taken steps in this direction
under suchcircumstances? The hon. Minister
should state asto what steps the Government
have proposed to take in future. Please do
not say that it is serious or something secret.
Elkher the hon. Minister has no information
about itorthey have not yetdecided about it.

SHRI SATYA PRAKASH MALAVIYA:
Mr. Speaker, sir, it is true that with the Gulf
crisis, problem of diesel shortage has aiso
started in the country. But the Govemment
has made sufficient efforts to maintain diesel
supply for agricultural sector.
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8o far as LPG connections are con-
cerned, there was ban on registration of new
connections, but nowban has been lifted. So
far as the question of self-sufficiency is con-
cemned, | have stated it in my reply that the
Government is concerned about it. As the
hon. Minister has stated that efforts are
going on for the last ten years and | would
say that we would seriously make more
efforts to achieve self sufficiency and it is
possible that we may have its resuits very
soon.

[English]

SHRI CHITTA BASU: | think the hon.
Minister is aware of the fact that in West
Bengal there has been a shortage with re-
gard to drilling of wells for the last 40 years.
About 500 crores of rupeaes have been spent
but there has been no reliable indication of
either hydrocarbons or oll. In this case, the
union of which | am also an office bearer had
made elaborate representations about the
defects in the working of the drilling of the
welis and aiso the method of calculation and
the method of coliecting the date. it has been
suggested by the Union that there should be
@ proper review of the entire activities and
performance of the ONGC in West Bengal
sothatthe indications of oil and hydrocarbons
can be made available by the application of
the most sophisticated technology. May |
know from the hon. Minister whether hae is
prepared to set up an expert committee to go
into the entire functioning of the ONGC op-
erations in West Bengal and allocate proper
funds in the Eighth Five Year Plan?

SHRI SATYA PRAKASH MALAVIYA:
Regarding the Expert Committee, the hon.
Member has met me and also the Chairman,
ONGC. He has given some suggestions and
we are looking into them.

Harnessing of Alternstive Sources of
Energy

*46. SHRI VASANT SATHE: Will the
Minister of ENERGY be pleased to state:
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(a) whether the Government have
decided to switch over to alternative sources
of energy in a big way in view of the Gulf
crisis;

(b) if so, the measures taken or pro-
posed to be taken and the estimated quan-
tum of energy proposed to be saved/con-
served/produced by switching on to atter-
native sources of energy andthe total amount
allocated in the Eighth Five Year Plan for the

purpose;

(c) whether adequate funds have been
provided to tap these sources of energy
during the current year;

(d) whether the Government would
resort o use of compressed natural gas
cylinders wherever possible; and

(e) the scope of using compressed
natural gas in South-Eastern Coal fields
Limited, Western Coalfields Limited and other
subsidiaries of Coal India Limited and the
measures taken/proposed to be taken for
utilisation of natural gas in Coal Sector?

[T anslation)

THE MINISTER STATE IN THE MINIS-
TRY OF ENERGY (SHRI BABANRAO
DHAKANE): (a) The Government have taken
measuresfor the development and utilisation
of alternative sources of energy to the extent
possible.

(b) The measures taken include imple-
mentation of the National Programmes on
Biogas Development and Improved Chulhas,
utilisation of solar and wind every, develop-
ment of mini/micro hydel power, and devel-
opment of alternative fuels. Measures to
concern energy have also been taken. As a
result, an estimated equivalent of over 100
lakh tonnes of fuel wood is being saved per
year. In addition, over 65 million units of
elactricity have been fed to the State Grid
under the Wind Energy programme.

The 8th Plan not yet been finalised.
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(c) Adequate funds have been provided
keeping in view the availability of resources
and the requirements of other sectors of
economy.

(d) measures are being taken to de-
velop the use of compressed natural gas in
the transport sector.

(e) Coal India Limited have not-found
the proposal to use liquified natural gas for
operation of heavy earth moving machinery
to be economically viable.

[English}

SHRI VASANT SATHE: Sir, | would like
to know from the Government the following:

In view of the crisis, now one thing has
come out and that is unless we go in for
alternate sources of energy, we will not be-
come self-reliant as for as energy is con-
cerned. There is also paucity of regource.
What is the policy of the Government to
invest in major alternate sources of energy?
The top-mostbeing solarenergy, nestcomes
wind energy and now, it is solar energy like
bio-gas, molasses. Even for petrol in the
country like Brazil, it has been seen that it
can be used as a substitute for petrol and
diesel.

So, | would like to know as to what are
the plans which the Government has and
what is the investment which they are going
to do in the Eighth Five Year Plan to encour-
age the use of alternate perennial sources of
energy...

[Translation]

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): MR. Speaker, Sir,
so far as the question of the Honourable
Member is concerned, | am giving the requi-
site information. In view of the oil shortage
created by the Gulf crisis, we would like to
exploit all the available sources of energy
and to make the optimum utilisation thereof
to meet the increasing energy requirements
of the country. | would like to give you an
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important information. The first wind energy
plant with a generating capacity of 10 MWP
has been installed at Mawa. This is the
biggest wind operated power plant in Asia.
As regards the availability of solar heatinthis
country to meet internal shortage of electric-
ity, we stand at number two whereas Israel
tops the list. Government of India is seriously
thinking of making use of the solar energy.
The Government proposes to make the op-
timum utilization of solar energy to meet the
increasing power requirements of the coun-

try.

SHRI VASANT SATHE: Mr. Speaker,
Sir, A solar energy project with a generation
capacity of 30 megawatt had been sanc-
tioned for Rajasthan during my tenure as a
Minister. It was proposed to be set up with
German and Japanese coilaboration. lwould
like to know the’ latest position in respect of
this project and the action proposed to be
taken by the Government. As soon as the
first solar energy prdject is installed in the
country, it will be followed by many such
projects. | would like to know the time by
which this project is likely to be completed.

SHRI KALYAN SINGH KALVI: Mr.
Speaker, Sir, the point is that such a solar
energy plant is to be installed at Makania in
Rajasthan. It was proposed when you were
in the Cabinet. They are working on this
project. It will be started in the near future.
We want the Prime Minister to lay the foun-
dation stone of this important project and |
would like to invite all the hon’ble Members
on the occasion. They should also try to
identify some particular project which can do
maxiinum good to the nation.

[English)

PROF. RAM GANESH KAPSE: While
replying to part (c) of the question, the Min-
ister has replied: “Adequate funds have been
provided keeping in view the avallability of
resources and the requirements of other
sectors of economy.” | would like to know
how much amount are you going to spend
this year? The part (d) of my question is what
arethe measures being taken todevelop the
use of compressed natural gas in the trans-
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port sector? So, | would like to know about
the exact measures being taken by the Min-
istry in this regard. Then | would also like to
know the exact amount you are going to
spend this year.

{ Translation)

SHRI KALYAN SINGH KALVI: The ex-
act amount to be provided for this project
would be known to you when the budget is
presented here. (Interruptions)

[English)

PROF. RAM GANESH KAPSE: It is
about the annual plan; it has nothing to do
with the annual Budget. We have a rnight to
know about the measures which are being
adopted. These replies are vague. | have
asked a specific question and | want a spe-
cific reply from the Minister.

[ Translation)

SHRIKALYAN SINGH KALVI: Sofaras
the annual plan is concerned, it has nothing
to do with it. | will send my reply to the
Honourable Member. (/nterruptions)

Sofar as the development conventional
sources of gas is concerned, the financial
allocation likely to be made for the same
would be indicated at the time of the budget
for the coming year.

(Interruptions)
[English)

PROF. RAM GANESH KAPSE: Hehas
not replied to part (d) of the question-what
specific measures are being taken to de-
velop the use of compressed natural gas in
the transport sector?”

[ Translation)

SHRI KALYAN SINGH KALVI: As re-
gards the question of the sources of natural
gas, we have both types of gases, i.e. assis-
tance gas and the free gas and we are trying
to make use of both the gases.



23 Oral Answers
(Interruptions)

MR. SPEAKER: He has come to under-
stand it but he has not been able to say
anything about the specitic?

(Interruptions)

PROF.VIJAY KUMAR MALHOTRA:
Why has he not able to say anything about
the specific?

(Interruptions)

SHRI KALYAN SINGH KALVI: K he
wants to know about the ‘Chulha and solar
gas and bio-gas, | can tell him about it and
the point of natural gas has no concemn with
D.N.E.S. (Interruptions)

[English)

PROF. RAM GANESH KAPSE: About
part (d) of the question, it was askcd by Mr.
Vasant Sathe, whether the Government
would resort to use of compressed natural
gas cylinders wherever possible. And the
reply is: “Measures are being taken to de-
velop the use of compressed natural gas in
the transport sector.”

[ Transiation)

MR. SPEAKER: He wants to have infor-
mation regarding the specific measures. But
the hon'ble Minister shall have to find out the
facts before he comes out with his reply.

[English)

You have right to extract answer from
the Minister. Let him also find it out.

{Transiation]

if you are insisting on it, he wili come

fully prepared for it after the necessary home-
work. So pleéase be seated.

PROF. RAM GANESH KAPSE: Mr.
Speaker, Sir, | seek your protection. Please
aliow to hold-on the question.
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SHRI KALYAN SINGH KALVIE: There is
no point to hold on the question.
(Interruptions)

MR. SPEAKER: The Hon'ble Minister
may give the specific information to the
Hon'ble Member later on.

SHRIKALYAN SINGH KALVI: First the
Hon'ble Member shall have to know the
difference between the natural gas and th ,
bio-gas. So far as the natural gas 1s con-
cemed, we can utilise it and convert it into an
other form of energy. How can it be devel
oped as a substitute for petroleum products
and diesel....(/nterruptions)

SHRI RAM GANESH KAPSE: Sir, | am
not getting the specific information with re-
gard to the reply to the main question

MR SPEAKER: Hon'ble member wants
to have specific reply with regard to the
information given with reply for the main
question. The Hon'ble Minister may give it
later on (Interruptions)

SHRI RAM GANESH KAPSE: Please
ask the Minister to hold on the question and
to come out with a proper reply later on.

SHRI KALYAN SINGH KALVI: | would
like to tell the Hon'ble Member that this
questionpertainsto gas and nottothe D.M.S.
We are utilising the entire gas available with

us. (Interruptions)

MR. SPEAKER: He should give the
specific reply to indicate as to what were the
reasons.

SHRI KALYAN SINGH KALVI: | have
already said that this question does not
pertain to D.M.S. (Interruptions)

[Engliah)

PROF. RAM GANESH KAPSE: | would
fike to refer to all the replies given by the
Minister in today's Question Hour. For many
questions, the replies are vague and the
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Ministers are not coming prepared and so
we have a right. You please protect us.

[ Translation)

SHRIKALYAN SINGH KALVI: The hon.
Member has no right to make such com-
ments. | just want to tell him that my answers
to the first two questions have satisfied all
Hon. Members. Everyone is satisfied also
¢ith the questions which the Hon. Members

.ave asked now. (Interruptions) You are
confusing gas with bio-gas.

[English)

SHRI HARIN PATHAK: Did you take
adequate measures? The Hon. Member
wants to know.

SHRIRAM NAIK: You hold on the ques-
tion.

[ Translation)

SHRIKALYAN SINGH KALV!I: ltis nota
matter of holding on the question.

MR. SPEAKET{: Yes, it is not a question
relating to bio-gas, but you may give a spe-
cific reply to the Hon. Member's question
later on.

(English]

SHRIMAT! SUBHASHINI ALI: Since
the question relatesto alternative sources of
energy, | would like to know from the Minister
what his Government proposes to do about
a specific proposal that has been submitted
to the Government several years ago to set
up seasolarpower stations onthe sea coast,
especially | think Tamil Nadu sea coast was
found very sutable. (/nterruptions)

[Transiation]

| know that he is an expert on the Sati
energy.
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Even in his department experts and
scientists say that this power station is not
being set up due to lack of political will and
due to the vested interests that are prevent-
ing this kind of alternative sources of energy
from being developed within our country. |
would like the Minister to say whether he has
got the necessary political will to follow
through such projects and whether they are
thinking of taking steps to set up such sea
solar energy projects or not. He has experts
on Sati energy, | know. But | hope he will
consider this and will give a proper reply.

(Interruptions)

[ Translation)

MR. SPEAKER: He wants to know if
there is any vested interest which is creating
an obstacle.

(Interruptions)

SHRIKALYAN SINGH KALVI: There is
no such thing as vested interest in this mat-
ter. | would request the Hon. Member to
refrain from jumping to imaginary conclu-
sions. The Government will definitely take
steps 8o that national interests are safe-
guarded. (Interruptions)

MR. SPEAKER: Shrimati Subhashini, it
would be better if you ask your question
again. (Interruptions)

MR. SPEAKER: Shri Yadav, please sit
down. You too, Shri Lodha.

[English}

SHRIBASUDEB ACHARIA: He has not
understood the question.

(Interruptions)
[ Translation)
SHRIMAT! SUBHASHINI ALI: Sir, per-

haps the Hon. Minister's concentration is
broken because | mentioned the issue of

Sati.
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My question is very specific. A proposal
had been sent to the Government several

years ago that the Tamil Nadu coastline has
beenfound most suitable for setting up power-
stations to produce energy from tidal waves
and sunlight. Has the proposal to set up a
solar-plant there been sent to the Central
Government? Are our sclentists of the opin-
ion that some vested interests are creating
impediments in the implementation of this
project? May | know from the Hon. Minister
as to what is the Government’s stand in this
matter?

SHRIKALYAN SINGH KALVI: Sir, such
proposals have been received in respect of
producing electricity from tidal wavers. Sci-
entists have done research work in this area
but it is proving to be very costly. Therefcre
our Department is considering it and study-
ing methods to reduce costs. We are looking
into the matter.

WRITTEN ANSWERS TO QUESTIONS
[English)

Import of Petroleum and Petroleum
Products from Guif Countries

*42. SHRIUTTAM RATHOD: Wil the
Minister of PETROLEUM AND CHEMICALS
be pleased to state:

(a) the quantity of annual imports of
petroleum products from Kuwait, Iraq and
other Gulf countries during the last three
years;

(b) the quantity received during 1990-
91,

(c) whetherimports have been adversely
affected due to the Gulf war; and

(d) the steps taken by the Government
to make good the shortage caused due to
the Gulf war?
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THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) iImport of petro-
leum products is done both under term
contracts with various national oilcompanies
as well as through spot purchases. Spot
purchases are not always done from specific
countries. Therefore it is not possible to give
country-wise imports of products. Total im-
port of products during 1987-88, 1988-89
and 1989-90 was 3.95 MMT, 6.26 MMT and
6.54 MMT respectively.

(b) About 6.68 MMT of petroleum
products have been imported during April
1990-January 1991.

(c) and (d). The supplies from Kuwait
and lraq stopped due tothe Gulf crisis on 2nd
August, 1990. However, arrangements fot
additional supplies from aiternative sources
were madeto cover the shortfall from Kuwait
and Iraq.

Requirement of Petroleum Products

*44, SHRI SHRIKANTHA DATTA
NARASIMHARAJA WADIYAR: Will the
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) the annul requirement of petrol,
diesel and kerosene in the country;

(b) the annual domestic production of
these commodities and the quantity imported
item-wise;

(c) whether the Government have any
proposal to enhance their production so as
to reduce the import bill;

(d) if so, the steps taken in that direction
in the Seventh Five Year Plan; and

(e) the results achieved thereby?
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THEMINISTEROFPETROLEUMAND  PRAKASH MALAVIYA): (a) The consump-
CHEMICALS AND MINISTER OF PARLIA-  tionofPetrol, Diesel and Kerosene inthe last
MENTARY AFFAIRS (SHRI SATYA  three years is as under:-

(Fig. in TMT)

MS SKO HSD

1 2 3 4
1988-89 3052 7731 18795
1989-90 3491 8239 20706
1990-91 3664 8420 2143

(Estimated)

(b) The annual Domestic production and quantities imported are given below:-

Indigenous Production

(Fig. in TMT)

MS SKO HSD
1 2 3 4
1988-89 3066 5201 16656
1989-90 3460 5700 17749
1990-91 3732 5350 17203
(Estimated)
Imports
MS SKO HSD
7 2 3 4
1988-89 Nit 2747 2448
1989-90 Nil 2596 3048
1980-91 Nil 3483 4383

(Estimated)
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(c) to (e). The installed capacity of
Indian Refineries has been increased by 6.3
million tonnes per annum during the 7th Plan
raising the total refining capacity from 45 55
million tonnes at the beginning of the 7th
Planto 51.85 million tonnes by the end of the
7th Plan. The following proposals are under
implementation/ consideration for inclusion
in the 8th Five Year Plan.

(i) Expansion of Madras, Digboiand
Ghwabhati Refineries (under
implementation).

(in) Expanston of Koyali, Cohin and
Bongaigaon Refineries.

(iiv) Setting uptothree new refineries
in Assam, Karnal and Mangalore.

(iv) Settin up of 0.5 million tonnes
refinery at Narimanam.

A number of projects relating to Oil
Exploration and production were taken up
du ng the Vlith Five Year Plan, resulting in
im.- saseof crude oil production inthe country
fru-n28.99 milliontonnes in 1984-85t0 34.09
million tonnes in 1989-90.

itis expected that indigenous production
of crude oil will increase to about 50 million
tonnes per annum by the terminal year of the
Vil Plan.

A number of discovered oil fields are
slated for development during the Vllith Five
Year Plan period.

Revision in Power Tarrif by DESU
*45. DR. C. SILVERA:
SHRI P. M. SAYEED:

Willthe Minister of ENERGY be pleased
to state:

(a) whether the Delhi Electric Supply
Undertaking (DESU) proposes to revise its
power tariff during the next financial year;
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(b) if so, the details thereof;

(c) the reasons for increase and its
percentage as compared to pre-revised tar-
ift;

(d) whether the DESU also proposesto
take steps to check power breakdowns dur-
ing he ensuing summer season by installing
latest equipments with its increased rev-
enues; and

(e) if so, the details thereof and it not,
the reasons therefor?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI). (a) The Delh:
Electric Supply Undertaking has decided to
revise its power tariff with effect from 1st
March, 1991.

(b) The requisite information Is given in
the statement below.

{c) The increase in the power tariff of
DESU has been necessitated due to the
alround increase in the cost of in-puts includ-
ing the cost of generation/purchase of power
without any corresponding increase in the
rates of electricity. The last revision of tariff
took place only in April, 1985.

(d) and (e). DESU is taking steps to
provide reliable power supply in the Capital
during the ensuing summer. The steps taken
in this regard are listed as (i) extensive
maintenance (ii) augmentation of the trans-
mission & distribution system (iii) round the
clock operation of the Control Rooms (iv)
installation of shut capacitors to maintain the
proper voltage profile and (v) speedy resto-
ration of the power breakdowns. The overall
power supply in the national capital is also
monitored by a Task Force set up by the
Government.
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[ Trans/ation)

Conversion of Dahe}-Samni Raliway
Line

*47. SHRICHANDUBHAI DESHMUKH:
Will the Minister of RAILWAYS be pleased
to state:

(a) whetherthe Government proposeto
convert the Dahej-Samni metro-gauge rail-
way line in Gujarat into broad-gauge; and

(b) whether keeping in view the oil-field
of Gandhar, the Government propose of
providetrain service three times aday on this
route by making use of diesel locomotives?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Dahej-Samni
is only a narrow gauge line and there is no
proposal to convert the same into Broad
Guage.

(b) No, Sir.
Canceliation of Trains
*48. DR. CHINTA MOHAN:
SHR! DILEEP SINGH
BHURIA:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether several trains have been
cancelled in view of the scarcity of diesel and
other petroleum products in the country due
to the Gulf war;

(b) if so, the names of trains cancelled
in various zones;

(c) thecriteriafor cancelling thesetrains;

(d) the details of alternative arrange-
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ments made for the convenience of regular
passengers on those routes;

(e) whether any goods train has also
been cancelled;

(f) if not, the reasons therefor;

(@) the extent of petroleum products
being saved by the cancellation of these
trains;

(h) the revenue loss to railways due to
cancellation of these trains; and

(i) the time by which all the cancelled
trains will be restarted?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) to (f). The
passenger services were withdrawn selec-
tively, as per the statement given below, to
increase movement of the freight traffic. No
goods train was cancelled. While withdraw-
ing the passenger services the traffic offer-
ing on the affected routes was kept in view.
However, due care was taken to ensure that
the alternative services are available and the
hardship caused is minimal.

(9) The engines and paths thus saved
are being utilised to increase freight move-
ment. Therefore, there is likely to be no
saving in consumption of diesel in the area
of traction.

(h) No significant loss is anticipated as
alternative services are available on the af-
fected routes.

(i) A gradual process of restoration
will be initiated as soon as the po-
sition starts improving.
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10.

1.

12.

13.

14,

18.

16.

17.

18.

19.

20.

3133/3134
4047/4048
8631/8632
4265/4266

7339/7340

1269/1270
2853/2854
9809/9810
5717/5718
9903/8904
3049/3050

3039-3040

3283/3284

3213-3214

1057-1058
4309-4310

2473-2474

2449/2450

7489-7490

7491/7492
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Sealdah-Mughalsarai Express
Delhi-Balamu Express
Hatla-Varanasi Express
Dehradun-Varanasi Express

Dadar-Nagpur Express (on Nagpur-
Badnera section)

Bhopal-Rajkot Express
Durg-Bhopal Amarkantak Express
Ahmadabad-Bhavnagar Express
Katihar-Guwahati Express
Ahmadabad-Delhi Express
Amritsar-Howarh Express

Howrah-Delhi Express (on Howrah
Mughalsarai section)

Bhiwani-Danapur Ganga-Yamuna
Express

Bhiwani-Danapur Ganga-Yamuna
Express

Dadar-Amritsar Express
Dehradun-Ujjain Ujjaini Express

Delhi-Muzaffarpur Shaheed
Express

Delhi-Muzaffarpur Saryu-Yamuna
Express

Cochin-Varanasi Express

Tirupati-Varanasi Express
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21.

22.

23.

24,

25.

26.

27.

28.

35.

36.

37.
38.
39.
40.

41,

Written Answers

8089-8090

6093/6094

6017/6018

6687/6688

5045/5046

5011/5012

7081/7082

5089/5090

6365/6366

3025/3026

2159/2160

218172182

2161/2162

11711172

2557/2558

4245/4246

47/48
4647/4648
6063/6064
6179/6180

6799/6800
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Tirupati-Howrah Exp. (on Howrah-
Vijayawada section)

Madras-Lucknow Express

Kanniya Kumari-Jammu Tawi
Himsagar Express

Jammu Tawi-Mangalore Navyug
Express

Ahamadabad-Gorakhpur Express
Cochin-Gorakhpur Express
Cochin-Indore Express
Gorakhpur-Hyderabad Express
Tirchy-Cochin Express
Howrah-Muzatfarpur Express
Howrah-Gwalior Chambal Express
Howrah-Agra Express
Dadar-Agra Lashkar Express
Howrah-Iindore Shipra Express
Guwahati-Howrah Kanchengunga

Surat-Varanasi Tapti-Ganga
Express

Vadodara-Okha Fast Passenger
Delhi-Amritsar Flying Mail
Dadar-Madras Chennai Express
Madras-Tirunelveli Janata Express

Tirupti-Rameswaram Express (on
Madurai- Rameswaram section)
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Cancellation of Uneconomic Flights

*49. SHRIY.S. SEKHAR REDDY: Will
the Minister of CIVIL AVIATION be pleased
to state:

(a) whetherthe Government propose to
cancel uneconomical flights in view of the
Gult War; and

(b) if so, the number of flights identified
for the purpose and the routes that will be
affected?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) and (b). It will
be the constant endeavour of all our airlines
that uneconomical flights are kept to the
minimum because there is hardly any scope
for subsidising air services in the country.

[ Translation)

Allotment of LPG Agencies in Madhya
Pradesh

*50. SHRI SATY NARAYAN JATIYA:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the number of LPG agencies func-
tioning at present in Madhya Pradesh,
districtwise;

(b) whetherthe Government proposeto
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provide more cooking has agencies in
Madhya Pradesh for the supply of cooking
gas in the State;

(c) if so, the names of the places,
districtwise, where such gas agencies are
proposed to be provided and the latest posi-
tion thereof;

(d) the percentage of gas agencies
allotted to Scheduled Castes and Scheduled
Tribes;

(e) whetherthe Government propose to
fill up the quota of gas agencies reserved for
SC/Sl persons; and

(f) it so, the details thereof?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) The information
is given below in statement -1.

(b) Yes, Sir.

(c) The information is given below in
statement -ii.

(d) Out of the total 211 LPG distribu-
torships in Madhya Pradesh, 16% have been
awarded to persons belonging to the
Scheduled Castes/Scheduled Tribes.

(e) and (f). Yes, Sir. They are proposed
to be filled up by selection of candidates as
per the norms.

STATEMENT |
S. No.  District Number
1 2 3
1. BILASPUR 9

2 WEST NIMAR
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1 2 3
3. GUNA 3
4, KHARGONE 1
5. SEHORE 2
6. DURG 6
7.  BHIND 1
8. BHOPAL 20
9. EASTNIMAR 4
10. CHHATARPUR 1
11. SURGUJA 5
12. GWALIOR 11
13. DAMOH 1
14, DATIA 1
15. DEWAS 3
16. RAIPUR 16
17. RAJNANDGAON 4
18. VIDHISHA 4
19. HOSHANGABAD 9
20. INDORE 21
21. JABALPUR 19
22. BASTAR 4
23.  UJJAIN °
24, SAGAR 7
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1 2 3
25. SATNA 4
26. MANDSAUR 3
27. PANNA 1
28. RAIGARH 2
29. RATLAM 5
30. REWA 2
31. MORENA 2
32. SHIVPURI 1
33. SIDHI 4
34. RAJGARH 2
35. BETUL 3
36. BALAGHAT 2
37. CHINDWARA 3
38. DHAR 2
39. JHABUA 1
40. MANDLA 1
41. SEONI 2
42, SHAHDOL 2
43. NARSINGHPUR 1
44.  RAISEN 1
45. SHAJAPUR 1

46.

TIKAMGARH

211
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Use of LPG in Transport Sector

*51. SHRISURYA NARAYAN YADAV:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the Government propose to
run the transport system on LPG;

(b) if so, the progress made so farin this
regard; and

(c) ifthe reply to part (a) above be in the
negative, the reasons therefor?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) No, Sir.

(b) Does not arise.

(c) The use of LPG as a fuel in the
transport sector is not being considered as
its indigenous production is not even ad-
equate to meet the demand of the existing
consumers, predominantly in the household
sector.

[English)

Electrification of Railway lines in
Karnataka

*52. SHRIV. KRISHNA RAO: Wil the
Minister of RAILWAYS be pleased to state:

(a) The percentage of passenger traffic
and freight traffic being hauled by electric
traction;

(b) The percentage of passenger traffic
being hauled by electrictraction in Karnataka;
and

(c) The steps taken to complete pend-
ing railway electrification projects in
Karnataka?
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THE MINISTER OF RAILWAYS (SHRi
JANESHWAR MISHRA): (a) The percent-
age of traffic hauled by electric traction on
Indian Rallways during the year 1989-90 is:

Freight traffic: 38.8% in terms of gross
tonne kilometres.

Passenger traffic: 35.1% in terms of
passenger train kilometres.

(b) Statistics of passenger traffic are
maintained Railway-wise and not State-wise.

(c) Bisanattam- Bangalore 92kilometres
long section located in Karnataka forms a
part of Jolarpettai-Bangalore (144 route
kms.) electrification project which is sched-
uled for completion by March, 1992.

Capacity Utilisation of Indlan Alrlines

*53. SHRI ABDUL SAMAD: Will the
Minister of CIVIL AVIATION be pleased to
state:

(a) the overall capacity utilisation of the
domestic services of the Indian Airlines as
well as the capacity utilisationthetrunk routes/
services originating from the metropolitan
cities, during 1990, route/service-wise;

(b) whether the fare structure of the
Indian Airdines is uniform for all distances;

(c) whetherthe fare mileage is basedon
direct distance or point-to-point distance
according to the service route; and

(d) the particulars ofthe variouscharges
imposed on the basis fare as at present?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) The overall
capacity utilisation by indian Airlines achieved
during the year 1990 is about 81% on do-
mestic routes/services and 83% on trunk
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routes/services originating from the metro-
politan cities.

(b) No, Sir.

(¢) The fares are fixed on the basis of
pre-determined route mileage.

(d) The following charges are imposed
on the basic fare of Indian Airlines:-

A. Fuel surcharge;

B. The following tax/surcharge is im-
posed on the total fare consisting of basic
fare and fuel surcharge:-

{)) Inland Air Travel Tax at 15%:
This, however, is a tax levied by
the Government which accrues
to the Gowvt. and not to the Indian
Airlines.

(1) Gulf Evacuation surcharge at
10%.

In addition to the above, Indian Airlines
collects a Passenger Service Fee at the rate
of Rs. 10/- per passenger sector on behalf of
International Airports Authority of india and
National Airports Authority.

Purchase of Oli

*54. PROF. P. J. KURIEN: Wil the
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) whether the Government have
Contracted for the purchase of additional oil
from new sources;

(b) if so, whether India will get adequate
and uninterrupted supply of petroleum
products;

(c) whether the Government have ef-
fected economy in the use of oil; and
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(d) if so, the details thereof and whether
the impact of the same has been realised by
now?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) As a resuit of
Guff crisis supplies of crude oil and products
from Iraq and Kuwait were disrupted. To
meet this shortfall supplies were arranged
from alternate sources.

(b) Import of petroleum products has
been taking place without any interruption
within the ceiling of quantities approved for
import.

(c) and (d). Government has introduced
several demand management measures to
contain the demand for petroleum products
in various sectors of the economy. As a
rasult of these measures, the consumption
of petroleum products during 1990-91 is
expected to be about 55.26 MMT repre-
senting a growth rate of only 2.2% over the
consumption in 1989-90, as compared with
the growth rates during 1989-90, 1988-89
and 1987-88 which were 8% 7.9% and 6.3%
over the respective previous year.

[ Translation)

Power Position in Palamau and Chota
Nagpur Districts

*55. SHRIJORAWAR RAM: Wil the
Minister of ENERGY be pleased to state:

(a) whether there is acute shortage of
power in Bihar, particularly in Palamau and
Chota Nagapur disiricts;

(b) whetherthe Government propose to
supply power to those districts through na-
tional grid; and
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(c) if so, when this proposal is likely to
be implemented and if not, the reasons
therefor?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): (a) and (b). During
the period April, 1880-January, 1991 the
energy deficit in Bihar (including Palamau
and Chota Nagpur) was 27.9%. Bihar power
system is a part of the Eastern Regional
Power Grid. The installed Thermal capacity
of Bihar State Electricity Board is about 1300
MW. The Plant Load Factor of the BSEB
Stations during April, 1990~January, 1991
has been low at 24.3%. BSEB has been
receiving its full share of power from Central
generating stations in the Eastern Region,
Against an entitlement of 874.4 MUs during
April, 1990-January, 1991, BSEB actually
received 1127 Million Units. Powaer is aiso
being supplied, as a special case, to Bihar
(including Palamau and Chota Nagpur) from
the Northern Region.

(c) inter connections between the re-
gional grids, which will evolve the structure
of the National Grid, will be provided in the
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Conversion of Sawal Madhopur-Jalpur
Medata Road Rall Line

*56. SHRIBEGA RAM: Willthe Minis-
ter of RAILWAYS be pleased to state:

(a) the average of rail track per 1000 sq.
km in Rajasthan and the national average;

(b) whether there is any plan to convert
SawaiMadhopur-~Jaipur-Medata Road metre
gauge rail line into broad gauge and to
extend it from Jodhpur to Jaisalmer; and

(c) if so, when sanction therefor would
be accorded?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) Average route km per
1000 sq. km as on 31.3.90 is

National - 18.92
Rajasthan - 16.86
(b) Yes, Sir.

(c) Work on Phase | of the direct BG link
from Agra to Barmer/AJaisaimer which, in-
volves the following, was included in 1990-

Eighth and Ninth Pian. 91 Budget:
()  Sawai Madhopur-Jaipur Gauge Conversion
(i)  Jaipur-Phulera Paraliel BG
(i)  Phulera-Merta Road Gauge Conversion
(v)  Merta Road-Jodhpur Gauge Conversion

(v)  Bikaner (Lalgarh)-
Merta Road

Gauge Conversion

Phase Il of this project, which includes
conversion of Jodhpur-Samdari, Samdari-
Barmer and Jodhpur-Jaisalmer sections has
also been approved in principal. it would be
taken up after work on Phase | has been
sufficiently progressed keeping in view the
avallability of resources in the coming years.

[English]
Mainternance of Raliway Tracks
*67. SHRI MANDHATA SINGH: Wwill

the Minister of RAILWAYS be pleased to
state:
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(a) whether certain categories of track
maintenance works are being given by the
Railways to private contractors; and

(b) if so, the rationale thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) and (b). As a matter of
policy, items of regular track maintenance
are not being got done through private con-
tractors. Only works of project type, for which
regular railway labour is not provided for, are
got done through private contractors.

Location of Oll and Gas at New Places

“58. SHRI RAJAMOHAN REDDY:
SHRI GOPI NATH
GAJAPATHL:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the Qil and Natural Gas
Commission has struck oil and gas at new
plar.as during 1990-91;

(b) if so, the details thereof; and

(c) the steps taken for commercial
exploitation of these reserves?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). Yes,
Sir. During 1990-91 new oil and gas discov-
eries have been made in Sanganpur in
Cambay Basin, Kharatar & Bankia in
Rajasthan, Ellamanchilli, Mori and Manepalli
in Krishna-Godavari Onshore; GS-38 in KG
Offshore and WO-3, B-163, B-188, B-149,
B-157, BS-13, R-15A, B-1268B-192 in
Bombay Offshore.

(c) Delineation drilling to assess the full
potential of the discoveries has been under-
taken,
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[Translation)

Reservation Faclilties at Ajmer
Rallway Station

*59. PROF. RASA SINGH RAWAT:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) the names of the trains alongwith
the number of seats per train for which
reservation facilities have been provided at
Ajmer railway station;

(b) whether any changes have recsntly
been made therein by the Government and
if so, the details thereof;

{c) whether the Government have re-
ceived any represent ations regarding ditfi-
culties being faced due to these changes;

(d) if so, the steps being taken by the
Government to restore the earlier facilities;
and

(e) the reasons for not starting double
shift for railway reservations?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) A statement is given
below.

(b) The changes made in the recent
past are,

(i) A return journey quota of six sec-
ond class berths from Kacheguda
to Ajmer has been provided by
7570 Kacheguda ~Jaipur Express.

(i) The reservation quota of 4 A. C.
Slesper berths by 9616 Udaipur-
Deim Chetak Express was re-
duced to 2 A.C. Sleeper berths.

{c) No such representation appears 10
have been received.

(d) There is no proposalto restore the
quota.

(e) The work-load does not justify it.
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[English}
Shutting Down of Oll Wells
*60. SHRI LOKANATH
CHOUDHARY:

SHRI KAMAL NATH:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news item
captioned “"One fourth of oil wells to be shut”
appearing in the “Times of India” dated
January 30, 1991;

(b) whether itis afact that as many as 90
of the 340 wells in the oil rich Bombay High
and 40 strings (Oll sources) in Gandhar field
will go out of production in the next three
years severely curtailing the country’s total
crude output;

(c) if so, the details thereof and the
reasons therefor;

(d) whether the recommendation of the
institute of Reservoir Studies for shutting
down the Bombay High wells has been
prompted by the report of the Das Gupta
Committee which was critical of the manner
in which ONGC managed the Bombay High
field;

(@) the reaction of the Government with
regard thereto; and

(f) the likely shortfall in production as a
result of shutting of the waells?

THE MINISTER OF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Yes, Sir.

(b) and (c). Government had appointed
a committee of technical expents headed by

Written Answers 74

Shri A.B. Dasgupta, former Chairman, Oil
India Limited to review the development and
management of the Bombay High Reser-
voirs (Bombay High South and Bombay High
North). The Committee has submitted its
report which is presently under examination
by Government in consultation with ONGC.

(d) and (e). The regulation of production
of oll and gas from reservoirs is a dynamic
and normal reservoir management practice
to attain reservoir withdrawal balance, with
pressure maintenance to optimisme oil re-
covery. Closure of wells/strings is an integral
partof such reservoir management practices.
The Institute of Reservoir Studies
(Ahmedabad) independently studies the
parameters of reservoir management for the
reservoirs in ONGC's fields and reports at
regular periods.

(f) The extent by which oil production
would be affected as result of the shutting
down of wells would depend on the particular
wells that are shut down,

Completion of Calcutta Metro

433. SHRIINDRAJITGUPTA: Wilithe
Minister of RAILWAYS be pleased to state:

(a) whether the rate progress of the
Metro-rail project, Calcutta has retarded
substantially during the past six months;

(b) i so, the reasons theretor;

(¢) the facts thereof and the deiaii- »!
section-wise progress made inthe projectc =
far;

(d) the estimated cost of completion of
the entire project as on date;

(e) the details of expenditure incurred
annually during the last three years; and
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(f) the further efforts proposed to be
made to expedite the completion of the project
with expected date thereof?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Yes, Sir.

(b) and (c). Labour problems culminat-
ing in a strike by labourers and subsequent

(e)  1987-88 - Rs.
1988-89 - Rs.
1989-90 - Rs.

FEBRUARY 28, 1991

89.21
82.10

82.33
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lockout by the main civil engineering con-
tractor.

Two sections, viz. Dum Dum-Belgachia
and Tollyganj-Esplanade have, since been
completed and commissioned for traffic.

Progress achieved on the balance Es-
planade-Balgachia section is 50%.

(d) Rs. 1330.84 crores.

crores
crores

crores

(f) Assistance of the State Government
has been sought for

(i) Immediate settlement of labour
problems; and

(i) Expediting acquisition of the re-
maining plots of land required for
construction of the project.

Date of completion wilidepend uponthe
withdrawal of the strike/lockout & acquisition
of the remaining plots of land.

Requirement Supply and
Import of Crude Oil

434. DR. A. K. PATEL:
SHRI SHANKERSINH
VAGHELA:

Wiil the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the total requirement of crude oit in
the country at present;

(b) the details of requirement met from
the domestic supply;

(c) the estimated imports of crude ail

country-wise proposed to be made during
the current year to meet the requirement;
and

(d) the estimated foreign exchange to
be spent?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHR! SATYA
PRAKASH MALAVIYA): (a) The total re-
quirement of net crude oil in the country for
processing forthe year 1990-91 is estimated
at 51.69 MMT.

(b) The estimated availability of net
indigenous crude for processing forthe year
1990-91 is 31.51 MMT.

(c) Crude oil imports are effected both
under term contracts and through spot pur-
chases. " tpurchases are not always re-
latable <cific countries. Therefore, it is
not pos... 3 to give country-wise details of
imports.

(d) The total foreign exchange to be
spent during the year 1990-91 for the import
of crude oil and petroleum products is ex-
pected to be more than Rs. 10,000 crores.
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Seminar on Non-Conventional Energy
Sources

435. SHRI PRAKASH V. PATIL: Will
the Minister of ENERGY be pleased to state:

(a) the details of the deliberations of the
Seminarheld at Maduraion non-conventional
sources of energy; and

(b) whether stress has been given at
this seminar for harnessing more wind en-
ergy inthe country, especially in TamilNadu?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) and (b). The Symposiumon
Wind power Development held recently at
Madurai reviewed the status of wind power
development and came to the conclusion
that it is viable and can supplement con-
ventional power in a short time. It called for
a major programme and policy thrust for
harnessing the vast potential of wind energy
in the country. it suggested the formulation
of a wind power development plan, and
continuation of the existing promotional and
fiscal incentives during the Eighth Plan. The
Symposium stressed the need for accelera-
tion of indigenous production of wind power
equipment,

Goods Train missing

436. SHRI MADAN LAL KHURANA:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether attention of the Govern-
ment has been drawn to the news item
captioned “Goods Train Missing” appearing
in the Hindustan Times of 26th July, 1990;
and

(b) if so, the details thereof and the
action taken to trace the missing goods train
with circumstances under which it was
missed?
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THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Yes, Sir.

(b) A Goods loaded with steel material
was booked from Rourkela Steel Plant for
Dewas on 10.7.1990. The train reached
Dewas on 28.7.1990. itsuffered extra deten-
tion enroute due to congestion.

Setting up of Thermal Power Project In
Rajasthan

437. SHRIKAILASH MEGHWAL: Will
the Minister of ENERGY be pleasedtostate:

(a) whether alignite-cum-thermal power
plant at Barsinghsar in the Bikaner district of
Rajasthan is pending for clearance with the
Union Government;

(b) if so, the details thereof;

(c) the name of the agency which is
going to execute this project and when its
execution will commence and by when it is
likely to be completed;

(d) the quantum of expenditure esti-
mated to be incurred on the establishment of
this plant and the details of the plans to meet
it;

(e) the quantum of deposits of lignites
found in this area; and

(f) the annual capacity of power likely to
be generated by this plant?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): (a) Yes, Sir.

(b), (d) and (f): The capacity of the
lignite mine is 1.7 million tonnes per annum
and that of linked TPS is 2x120 MW (in-
stalled). The estimated cost of lignite mine
cum linked Thermal Power Station is about
Rs. 828.00 crores which will be metfrom the
Plan provision for Neyveli Lignite Corpora-
tion.
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(c) The project will be executed by
Neyveli Lignite Corporation Ltd. The execu-
tion of the projects will commence as soon
asthey are sanctioned. The mineis expected
to start production from the 48th month from
the project sanction and the first power unit
of 120 MW is expected to be commissioned
in the 56th month from project sanction.

(@) The mineable reserves of lignite in
Barsingsar area is estimated at about 63
million tonnes.

increase In Air Fares

438. SHRI PRAKASH KOKO
BRAHMBHATT: Wil the Minister of CIVIL
AVIATION be pleased to state:

(a) whether Government propose to
increase the air fares further to meet the
losses;

(b) it so, the details thereof; and

(c) what are the losses suffered by the
indian Airlines so far?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) Presently
Government has no proposal to increase
basic air fares.

(b) Does not arise.

(c) From April, 1990 to January 1991
Indian Airlines has suffered a loss of Rs.
65.20 crores.

[ Transliation]
Express Train on Barellly-Aligarh Route

439. SHRI SANTOSH KUMAR

GANGWAR: Willthe Minister of RAILWAYS
be pleased to state:
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(a) whether a demand for running an
express train on Bareilly-Aligarh route
(Northern Railway) has been made;

(b) if so, the time by which the said
expresstrain is proposedtobe startedon the
said route In view of the public demand?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Yes, Sir.

(b) Presently notfeasible duetoresource
constraints.

[English)

Corruption in Rallways

440. SHRI RAMASHRAY PRASAD
SINGH: Willthe Minister of RAILWAYS be
pleased to state:

(a) whether there is large scale cor-
ruption in his Ministry and complaints have
been forwarded to him by some Members of
Parliament and other bodies in this regard;
and

(b) if so, the details of such complaints
and action taken thereon?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) and (b). Con-
sidenng s immense size and volume of
opaerations, corruption on the Railways is not
of a large scale. Complaints of malpractices
n various areas of working are no doubt
tecaeived from the Members of Parliament
and other bodies. These are investigated
and appropriate action (like prosecution,
disciplinary proceedings and administrative
action), is taken against delinquent staff in
proven cases. inthe case of Officers, action
is taken in consultation with the Central
Vigilance Commission.
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Oli Tankers on way to India

441. SHRI B. DEVARAJAN: Wil the
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) the gquantity of crude oil imported
from the United Arab Emirates, Saudi Arbia
and Iran recently and during the last three
years;

(b) whether the Gulf War has affected
the supply route of oil from the Gulf to India;
and

(c) if so, the details regarding the Indian
oil tankers in various Gulf countries being
loaded or which are on their way with crude
oil?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALVIYA): (a) import of crude
oil and petroleum products is done both
under term contracts with the National oil
companies of the oil producing countries as
well as through spot purchases. Spot pur-
chases are not always relatable to specific
countries. Therefore, itis not possible to give
country-wise details of the imports.

(o) No, Sir.
(c) Does not arise.
Overbridges In Khandwa

442. SHRI MADHAVRAO SCINDIA:
Will the Minister of RAILWAYS be pleased
fo state:

(=) whether representations have been
received from people of Khandwa in Madhya
Pradesh or their representatives for the
construction of railway over-bridges in
Khandwacity and near Nimbolaon Khandwa-
Burhanpur State road;
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(b) if so, the steps taken by the Govern-
ment in that regard so far; and

(c)the progress made in regardthereto?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Yes, Sir.

(b) and (c). Construction of Road
Overbridge at Khandwa was included in the
Railways’ Works Programme of 1989-90.
The State PWD has, only recently, taken a
final view regarding the alignment and the
width of the proposed over bridge. The plans
and estimate forthe work are being drawn up
accordingly jointly by the Railway and the
State Government.

As regards the proposed Road
overbridge at Nimbola, the State Government
has not yet furnished the plans and estimate
for the bridge approaches necessary for
signalizing the scheme for the work.

Clearance to Puyankutty Hydel Project

443. SHRI MULLAPALLY
RAMACHANDRAN: Will the Minister of
ENERGY be pleased to state:

(a) whether clearance has been ac-
corded to Puyankutty Hydel Project in Kerala;

(b) if not, the reasons therefor; and

(c) the suggestion/recommendation of
Kerala on this project?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) to (c). Puyankutty Hydro-
electric Project, Stage-1 (2x120 MW)in Kerala
was sanctioned by the Planning Commission
in August, 1986 at an estimated cost of Rs.
250 crores subject to the State Government
obtaining the forest clearance from Ministry
of Envimment and Forests. The Ministry of
Environmentand Forests have informedthat
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the proposal of State Government of Kerala
for diversion of 3001.8 ha. forest land for the
projact is under process for a decision.

Cancellation of LA. Flighta

444, SHRI VAMANRAO MAHADIK:
Will the Minister of CIVIL AVIATION be
pleased to state:

(a) the name and number of Indian
Airlines and Air India flights cancelled to the
Gulf countries due to outbreak of war in the
Gulf; and

(b) the total loss due to stoppage of Air
India and Indian Airlines filghts?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) 46 flights
being operated by Air India per week to Gult
countries were suspended w.e.f. 16th
January, 1991. Flights to Abu Dhabi, Muscat
and Dubai were partly resumed w.e.f. 23rd
January, 1991. Indian Airlines does not op-
erate to Gult Countries.

(b) It is estimated that the cancellation
flights to the Gulf region would result in
revenue loss of about Rs. 20 crores to Air-
India for the month of January, 1991,

Singraull Super Thermal Power Station

445. SHRIMATi VASUNDHARARAJE:
Will the Minister of ENERGY be pleased to
state:

(a) the capacity of each unit set up by
the Singrauli Super Thermal Power Station
of NTPC;

(b) the names of the States which will be
allocated power froin each of these units;

(c) whether Government have any
proposal to enhance the allocation to
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Rajasthan out of the northern grid of NTPC;
and

(d) if so, the details thereof and action
taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) Singrauli Super Thermal
Power Station comprises of the following
units:

Uniti 200 MW
Unit It 200 MW
Unit Il 200 MW
Unit IV 200 MW
Unit V 200 MW
Unit Vi 500 MW
Unit VIl 500 MW

2000 MW

(b) Power from the Singrauli STPS has
been allocated to the States in the Northern
Region, as under:

Uttar Pradesh 850 MW
Rajasthan 300 MW
Punjab 200 MW
Haryana 200 MW
Delhi 150 MW
Unallocated 300 MW
(c) No, Sir.

(d) Does not arise.
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import of Petroleum Products

446, PROF. VIJAY KUMAR
MALHOTRA: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased to
state:

(a) the cost of petroleum products im-
ported in February, 1991 and how does the
same compare with the imported costduring
the preceding twelve months; and

(b) the measures taken to optimise in
the import bill?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) The weighted
average price for import of SKO and HSD for
the period 1st February 1991 to 13th Febru-
ary 1991 is $376.10 per MT and 347.98 per
MT respectively. The weighted average price
of these two products forthe period February
1990 to January 1991 was #301.92 per MT
and 251.03 per MT respectively.

(b) The measures taken to optimise the
import bill include:-

()  Several demand management
measures undertaken to restrict
the demand;

(i)  Maximum utilisation of indig-
enous refining capacity by in-
creasing the throughput and de-
terring the shut-downs;

(i)  Measures taken for conserva-
tion of Petroleum products in-
cluding awareness campaigns.
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[ Translation)
Supply of LPG Refills

447. SHRiI GOVIND CHANDRA
MUNDA: Willthe Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether LPG dealers in the country
refuse to entertain consumers’ request for
replacing the cylinder before the expiry of 21
days of the last supply resulting in heavy
resentment among the citizens all over the
country;

(b) if so, the reasons therefor;

(c) whether the cylinders are being
supplied to consumers after several days of
the booking which is even being done after
the expiry of 21 days of the last supply;

(d) whether Government propose to
remove this delay in supply and would sup-
ply the cylinder within reasonable time and
whether any irregularity has come into the
notice of Government; and

(e) if so, the details thereof?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). The
period between booking a refill and last
supply has now been reduced to 10 days.
This regulation of a minimum interval of 10
days has been prescribed with a view to
ensure that supplies to consumers in genu-
ine need not suffer by fictitious advance
bookings often resorted to during backlogs.

(c) to (e). The LPG distributors are un-
der instructions from the LPG marketing ol
companies to supply refilles promptly on
demand on a first come first serve basis.
However, due to backlogs which had de-
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veloped in the later half of 1990 there had
been some delays in LPG supplies in certain
locations. Action has been taken to augment
avallability of LPG, increase bottling, expe-
dite movement and step up delivery so asto
restore normalcy. In order to prevent mal-
practices, including black marketing, regular
and surprise inspections are carried out by
the field staff of the oil marketing companies.
All complaints against the LPG distributors
are investigated and wherever established,
action is taken in accordance with the Mar-
keting Discipline Guidelines, and Dealership
Agreements.

[English]

Criteria for Allotting Petrol/Diesel
Pumps and LPG Agenciles

448. PROF. GOPALRAO MAYEKAR:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the policy and procedure for aliotment
of petrol/diesel outlets and LPG agencies to
co-operative societies and freedom fighters;
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(b) the number of such applications
received from Goa State;

(c) the action taken in this regard; and

(d) the ratio of such agencies to the total
number, category-wise?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) The policy
guidelines for selection of dealers/distributors
provide inter-alia a reservation of 5% for
freedom Fighters. There is no separate
reservation for cooperative societies. How-
ever, other things being equal, preference is
givento such societies inthe open category.
The oil companies invite applications for
appointment of dealers/distributors through
advertisements in prominent local news-
papers. From amongst the applicants
meeting the prescribed eligibility criteria,
suitable candidates are selected as per the
procedure laid down from time to time.

(b) to (d). The details to the retail outlet
(Petrol/Diesel) dealerships and LPG dis-
tributorships operating in Goa are asfoliows:-

LPG Run By
Total number of Cooperative Freedom
distributorships Societies Fighters
18 1 1
Retail Outlet
dealerships
35 2 1
At present no application of a coopera-  an PG distributorehip in Goa is under con-

tive society or @ Freedom Fighter for award
of dealership of petrol/diesel retail outiet or

sideration.
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Black Marketing in Reservation Tickets

449. SHRI P.C. THOMAS: Will the
Minister of RAILWAYS be pleased to state.

(a) whether instances of “Black Mar-
keting' in railway reservation tickets at Delhi
and other important railway stations have
cometothe notice of the Union Government:

(b) if so, whether Government propose
to conduct an enquiry into the matter; and

(c) the other steps taken/proposed to
be taken by the Government to check this
trend?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Yes, Sir.

(b) and (¢). To curb such netarious
practices, the following steps are being
taken:-

()  Surprise checks/raids are con-
ducted by the Railways in co-
ordination with the local Police,
wherever necessary, to nab the
touts and their principals, who
corner the reserved accommo-
dation in fictitious names, and
later sell the same illegally to the
needy passengers, in black
market. They are sent for trial/
conviction by the Court.

(i)  Under the Railways Act, 1989,
the punishmentfortouts hasbeen
increased from 3 months im-
prisonment and /or fine upto Rs.
250/-, to 3 months imprisonment
and/or fine upto Rs. 500/-. Simi-
larly, the punishment tor
unauthorised travel agents, has
been increased from 3 years
imprisonment and/or fine upto
Rs. 1000/-, to 3 years
imprisonment and/or fine upto
Rs 10,000/-.
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(iii) The panalty (fine) for passen-
gers, who travel on tickets pur-
chased in fictitious names (or in
the name of other persons), has,
hkewtise, been increased from
Rs 250/- to Rs 500/-

(v) Public are educated/exhored
through Press, T V , Posters, etc
not to buy tickets from touts/
unauthornsed sources, which 1s
ilegal. The risk involved in put-
chasingtickets from such sources
is explained to them

(V) Checks are conducted to detect
passengers travelling on tickets
purchased in fictitious names (or
on other names) They are
treated as ticketless passengers.

(vi) The result of raids conducted on
touts/unauthorised travel agen-
cies, and detection of persons
travelling on tickets not in their
names, are given publicity
through press, to discourage
public from getting reservation
from unauthorised sourcas, who
indulge in black marketting.

Raliway Crossings In Andhra Pradesh

450. SHRIJ. CHOKKA RAO: Willthe
Minister of RAILWAYS be pleased to state:

(a) the numberof railway level crossings
across the railway lines in Andhra Pradesh
mannad and unmanned, and

(b) the number of unmanned level
crossings to be converted in to manned
during the Eighth Five Year Plan period in
Andhra Pradesh?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Manned level
crossings: 1095 Nos.
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Unmanned level crossings: 1655 Nos.

(b) Manning of level crossings is planned
annually, based on their traffic density, as
revealed from the periodical traffic census,
and visibility considerations. Accordingly, six
levelcrossings in Andhra Pradesh have been
programmed for manning during 1990-91.

Vayudoot Serviceto idukkl, Kerala

451. SHRIPALAIK.M. MATHEW: Will
the Minister of CIVIL AVIATION be pleased
to state:

(a) whetherthe Government proposeto
link Idukki district in Kerala with Vayudoot
service considering the fact that Thekkadi is
one of the best tourist centres in South India;

(b) whether a study and survey for a
small airport in Idukki has been conducted;

(c) if not, when; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) and (b). No,
Sir.

(c) Does not arise.

(d) Availability of resources as well as
the economics of operations do not permit
airlinks to be provided to such places. There
is no scope for subsidising air services in the
country.

Chengannour-Trivandrum Railway Line

452. SHRI SURESH KODIKKUNNIL:
Will the Minister of RAILWAYS be pleased
to state:

(a) whetherthe Government proposeto
construct a new railway line in Kerala during
1991-92;
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(b) whether there is public demand in
South Kerala to start a new railway line to
connect Chengannour-Adoor-Kottarakkawa-
Nedumangad-Trivandrum line; and

(c) it so, the details thereof and the
action Government propose to take in this
regard?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Two railway
lines, namely-Trichur-Guruvayoor and
Alleppey-Kayankulam which are already
under construction, are scheduled for
completion during 1991-92.

(b) Yes, Sir.

(c) State Government of Kerala and
others have requested for construction of
this line. Due to constraint of resources,
there is no proposal for construction of this
railway line for the present.

Allocation of Paratfin Wax to Gujarat

453. SHRIRATILAL KALIDAS VARMA:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the Union Government
have received a proposal from the Govern-
ment of Gujarat for increasing the allocation
of paraffin wax to 4600 MT per annum; and

(b) if so, the action taken thereon?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY: AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Yes, Sir.

(b) Paraffin wax is a deficit product and
allocation to States depends upon the avail-
ability of the product. Presently, the avail-
ability of paraffin wax is far less than the total
requirement of various States/Union Territo-
ries including Gujarat and, therefore it has
not been possible to increase the allocation.
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Pliferage of Railway Passbooks

454, SHRIK.S. RAO: Will the Minister
of RAILWAYS be pleased to state:

(a) whether it is a fact that railway
passbooks worth several crores are being
pilferaged and sold by a racket of railway
employees;

(b) whether persons involved have been
arrested and the passbooks recovered from
them; and

(c) it so, the details of the loss and the
action being taken against the persons in-
volved in the racket?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a)to (¢). No, Sir.
Only one incident of major theft of Railway
pass books has been reported from North
Eastern Railway during 1990-91. On
24 10.1990, the Chief Works Manager,
Gorakhpur reported regarding theft of railway
Pass books of first Class ‘A’ and lind Class
passes from the officer of Divisional Personal
Officer, Workshop, Gorakhpur. During
wnquiries, the RPF arrested three persins at
Gorakhpur, while they were travellingoh one
of the stolen Second Class Pass on
14.11.1990. Their arrest ledto the un-earthing
ofthe whole racket and one railway employee
alongwih another person was arrested. Later
on, 58 stolen blank pass books were recov-
ered which could have been utilized for any
journey. In all, five, persons involved in this
theft, have been arrested and a case has

:een registered against them u/s SRP (UP)
ct.

Customs Duty on Import of Potassium
Penicillin G-First Crystals

. 455. SHRIDALPAT SINGH PARASTE:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:
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(a) whether there are huge unsoid
stocks of Potassium Penicillin G-First Crys-
tals with the public sector units;

(b) if so, the reasons for nil rate of
Customs duty on import of Potassium Peni-
cillin G-First crystalis;

(c) whether this concession has ad-
versely affected the growth of small scale
units; and

(d) it so, the action the Government
proposed to take in this regard?

THE MINISTER OF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) No, Sir.

(b) to (d). Do not arise.

Rall Accidents

456. SHRIBHABANISHANKARHOTA:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether the Rail accidents are on
the increase of late; and

(b) it so, the reasons therefor and the
corrective steps taken to ensure rail safety?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) No, Sir.

(b) Some of the important steps taken
to control accidents and ensure rail safety
are:

(i) Induction of technical devices to
aid the human element.

(i) Improvement in quality of out-
turn from the workshops.
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(iii) Intensive and frequent inspec-
tions of sensitive installations.

(iv) Monitoring the performance of
the staff of critical safety cat-
egories such as drivers, guards,
station masters etc.

(v) Intensive training including psy-
chological checks of staff in op-
erational categories.

(vi) Surprise checks againstcarriage
of inflammable/explosive mate-
rial in passenger trains.

(vii) Provision of whistle boards/
speed breakers and road signs
at the approaches of unmanned
level crossings and improving
visibility for road users and train
drivers.

[Trans/ation)

Emisslon of Pollution by Bokaro
Thermal Power Station

457. SHRI RAMDAS SINGH: Wil the
Minister of ENERGY be pleased to state:

(a) whether the anti-pollution
enquipment to prevent smoke and ash from
the chimneys of B.T.P.S. (Bokaro Thermal
Power Station) and Chandrapura Thermal
Power Station of Damodar Valley Corpora-
tion has not been installed;

(b) whether the standing crops of the
farmers get damaged due to the smoke,
other poisonous gases and ash coming out
of the chimneys and the effluents from the
factories;

(c) whether no compensation is paid to
the farmers for the damages by the Bokaro
Thermal Power Station and the Chabdrapura
Thermal Power Station;
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(d) the steps taken or proposed to be
taken to protect the standing crops from the
ash and polluted water and to provide com-
pensation for the damaged crops;

(o) if so, the details thereof; and
(f) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) The Bokaro thermal power
station and Chandrapura Thermal power
station, both have anti-pollution equipments
to limit stack emissions. Forthe Chandrapura
thermal power station, new electrostatic
precipitators are being created to maintain
the pollution levels within the limits as
stipulated for old thermal power stations. All
the six units of Chandrapura power station
are expected to have such new electrostatic
precipitators, commissioned by Soptembaer,
1992. The Bokaro ‘A’ Station with four
numbers of 50/55 MW units (derated), has
been in service for more than 37 years and
have mechanical precipitators. Installation
of electrostatic precipitators in these units at
this stage, is nottechno-economically viable.
All the three 210 MW units of Bokaro ‘B’ one
of which is already in operation, have elec-
trostatic precipitators for limiting stack
emissions.

(b) to (f). Damodar Valley Corporation
has received no report of damage to stand-
ing crops due to smoke and ash coming out
of the chimneys of the Bokaro and
Chandrapura thermal power stations.

[English}

Overbridge at Arakkonam

458. SHRI R. JEEVARATHINAM: Will
the Minister of RAILWAYS be pleased to
state:
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(a) the fund allocated for the construc-
tion of overbridge near Arakkonam railway
station in Tamil Nadu for the year 1988-89;

(b) the contribution of the Union Gov-
ernment and the State Government in this
project separately; and

{c) when the ovaerbridge is likely to be
constructed?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) No fundswere
allotted during 1988-89 as the work was
included in Railway's subsequent Works
Programme of 1989-90.

(b) Contribution of the Railways and the
State Government 1s estimated to be Rs.
411.53 lakhs and Rs. 513.72 lakhs respec-
tively.

(c) The Railway willcommence work on
bridge proper during 1991-92, subject to
Staie Government's readiness to start the
work concurrently on the bridge approaches,
and complete it as per time schedule to be
drawn up jointly with the State Government.

Additional Rallway Lines on
Santragachl-Panskura and
Panskura-Kharagpur
Sections

459. SHRISATYAGOPAL MISRA: Will
the Minister of RAILWAYS be pleased to
state:

(a) the steps taken or proposed to be
taken for the construction of 4th raiiway line
from Santragachi to Panskura and third
railway line from Panskura to Kharagpur in
Howrah-Kharagpur section of the South-
Eastern Railway; and

(b) the details of the progress made so
far in this matter?

FIALUNA /, 1Y1Z (SARA)
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THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) and (b). Sur-
vey for construction of 4th railway line from
Santragachi to Panskura and 3rd railway
line from Panskura to Kharagpur has been
completed.

interviews by Oll Selection Board
(South)

460. SHRI BALVANT MANVAR: Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to refer to the reply given
on 10th January, 1991 to Unstarred Ques-
tion No. 717 and state:

(a) the details of the LPG agencies
allotted by the Oil Selection Board (South)
for Hindustan Petroleum Corporation Limited;

(b) the details regarding the unemployed
engineers selected by the Boardfor allotment
of LPG agencies; and

(¢) the names of places in and around
Tirupati where the Government propose to
appoint LPG distributorships during the next
six months with the names of petroleum
companies?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). No
LPG distributor was selected by the Oil Se-
lection Board (South) during the last one
year, for Hindustan Petroleum Corporation
Ltd.

(c) Adequate potential has been estab-
lished for opening another LPG distributor-
ship at Tirupati. In view of the various steps
involved prior to setting up of a distributor-
ship, it is not possible to indicate a time
frame for its actual commissioning.
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Cancaellation of Express Train Service
Connecting Cannanore and Ernakulam

461. SHRIK.R. NARAYANAN: Wilithe
Minister of RAILWAYS be pleased to state:

(a) whetherthe Government havetaken
a decision to cancel the Express Train ser-
vice between Cannanore and Ernakulam;

(b) whether the Government are aware
that the Express Train is being used exclu-
sively by people from North Kerala for at-
tending High Court, visiting Government of-
fice and dealing with business houses at
Ernakulam; and

(c) if so, whether the Government pro-
pose to reconsidertheir decisions and restart
this train?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) No, Sir.

(b) Yes, Sir.
(c) The train is not being cancelled.
Re-structuring of Vayudoot
462. SHRIYASWANTRAOPATIL: Wil
the Minister of CIVIL AVIATION be pleased

to state:

(a) whether there is any proposal to
restructure the Vayudoot; and

FEBRUARY 26, 1991

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) and (b). The
Government is considering various options
regarding the future set up of Vayudoot
Limited. No final decision has yet been taken
in this matter.

Losses of Coal Indla Limited

463. SHRI SANAT KUMAR MANDAL.:
Will the Minister of ENERGY be pleased to
state:

(a) the losses suffered by the Coal India
Ltd. (CIL) and its subsidiaries in the Eastern
region and the reasons therefor;

(b) whether it is proposed to conven
these losses into equity; and

(c) the various measures being taken to
increase production and streamline the dis-
tribution of coal and also to restructure the
CIL organisationally and financially?

THE MINISTER FOR ENERGY (SHRI
KALYAN SINGH KALVI): (a) As per audited
accounts of Coal India Limited profits earned/
loss suffered by Coal India Limited and its
subsidiaries during the last three years are
as under:-
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The main reasons for losses are in-
crease in the cost of production of coal due
0 increase in the wages and escalation in
the cost of other inputs. The sale price of coal
is administered by the Central Government
and is revised keeping in view the impact of
increase on the consumers and over-all
economy of the country.

(b) No, Sir.

(c) Steps taken to increase further the
coal production, inter-alia, include opening
of new mines, modemisation of existing
mines, application of new technologies to
achieve maximum results and making
avallable required inputs and infrastructural
facilities on time to optimise .production of
coal.

For Steamlining the distribution, 100
more coal stockyards are proposed to be
opened through out the country in additionto
the existing ones under the aegis of State
Governments/their agencies and Coal India
Limited; forthat purpose State Governments
are being invoived to indicate the demand
centres/organising stock-yards etc. Addi-
tional 2million tonnes of coal has been set
aside under Liberalised Sale Scheme for
SSF Units, Briquetting Plants, house-hold
sectors. In addition 6 million tonnes of coal
has been offered under ‘Liberalised Sale
Scheme’ on notified collieries stockyards.

Coal india Limited has been given more
financial and Administrative powers under
Memorandum of Understanding.

Doubling of Ernakulam-Trivandrum
Raiiway Line

484. SHRI RAMESH CHENNITHALA:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether there is any proposal for
doubling of Ermakulan-Trivandrum railway
line;
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(b) if so, the details of progress made so
tar in this regard; and

(c) it not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) to (c). On
Ernakulam-Kaynkulam-Trivandrum section
of Southern Railway, an alternative BG line
has been proposed for construction between
Ermakulam and Kayankulam via Allepey. Of
this, Emakulam-Alleppey (57 kms) has al-
ready been commissionedon 15.10.89. Work
on Alleppey-Kayankulam (43 kms) is in
progress and is targetted for opening in
1991-92. When completed, it will provide two
single lines between Ernakulam and
Kayankulam-one viq Kottayam-the existing
one and the other via Alleppey, instead of
Doubling. Doubling between Kayankulam
and Quilon (41 kms) was approved in the
Budget for 1989-90 and the work is in
progress. Double between Quilon-
Trivandrum (65 kms) has been included in
the Budget for 1990-91.

Completion of doublingon Kayankulam-
Quilon-Trivandrum will depend upon the
avalilability of resources in the coming years.

Commission Agents of .D.P.L.

465. DR. ASIM BALA: Will the Minister
of PETROLEUM AND CHEMICALS be
pleased to refer to the the reply given to
Unstarred Question No. 8673 on May 15,
1990 and state:

(a) whether the sales promotion work
was done by the Marketing Division of the
Indian Drugs and Pharmaceutical Ltd.;

(b) i so, the reasons for appointing the
ageants;

(c)whetherthe I.D.P.L.is stillemploying
agents; and

(d) if not, how the responsibility given to
is them being managed?
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THE DEPUTY MINISTER IN THE MIN-
ISTRY OF PETROLEUMAND CHEMICALS
AND DEPUTY MINISTER IN THE MINISTRY
OF COMMUINICATIONS (SHRI JAI
PARKASH): (a) and (b). IDPL has stated
that in view of keen competition in the mar-
ket, it is unable to effectively obtain and
retain business as well as service the orders
in the Institutional Sector with the existing
manpower in the marketing division. There-
fore, the sales promotion activities of the
organisation have been supplemented by
appointment of agents as well.

(b) Yes, Sir.
{c) Does not arise.

Exploitation of Labour by Rallway
Officlals

466. SHRI TARIF SINGH: Will the
Minister of RAILWAYS be pleased to state:

(a) whather the Government are aware
of the malpractice, in the various railway
wings, practised by the railway officials inthe
railway engineering and commercial wings
by misusing the railway manpower for their
domestic work;

(b) if so, whether the Government have
made any attemptto collectinformation about
this anti-labour practice;

(c) if so, the details thereof; and

(d) the corrective steps taken to put an
end to these malpractices besides taking
administrative action against the defaulting
officials?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) to (c). By and
large, there is no mgsuse of railway man-
power for domestic work, though a few such
isolated cases have come to notice.
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(d) Information and complaints received
relating to the misuse of labour, are investi-
gated promptly, and deterrent action istaken
in established cases against those who in-
dulge in such mal-practices.

Impact of Guif War on Availabliity of
Petroleum Products

467. SHRIJANARDHANA POOJARY:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the impact of the Gult War on the
availability of petroleum products in the
country;

(b) whether the Government have been
able to obtain the oil already contracted for
with foreign countries;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) No impact has
been felt so far on availability of petroleum
products in the country on account of the
Gulf War.

(b) to (d). Yes, Sir. The quantities of
crude oil and petroleum products lifted after
the outbreak of Gulf War for the period 15th
January to 13th February, 1991 are as un-
der:

Item Quantity in MMTS
2
Crude Oil 2.151
SKO 0.444
HSD 0.556
3.161
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Loss in Purchase of Oll from Spot
Market

468. SHRIL.K. ADVANI:
SHRI SHANKERSINH
VAGHELA:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether our country has suffered a
loss of nearly Rs. 140 crores by not entering
into the spot market for purchase of crude oil
and petroleum products in the second week
of June, 1990;

(b) if so, the action taken against those
responsible for the huge loss; and

(c) the policy and guidelines of the
Government issued in this regard?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a)to (c). We have
been purchasing and keeping the imported
crude inventory at the maximum containable
level right from 1st May 1990 through 1st
August, 1990. Therefore, there was no scope
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for additional spot purchases. Hence no less
was suffered. Major increase in price was
due to iraq invasion of Kuwait on 2nd Au-
gust, 1990 which could not be anticipated.

Production of Crude Oil and Natural
Gas

469. SHRI ASHOK ANANDRAO
DESHMUKH: Wil the Minister of PETRO-
LEUM AND CHEMICALS be pleased to
state:

(@) the quantum of natural gas and
crude oil produced in the country during the
last three years, year-wise;

(b) whether there has been steady
decrease in production; and

(c) if so, the reasons therefor and the
steps Government proposetotake to improve
the situation?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) The quantity of
natural gas and crude oil produced in the
country during last three years is below:

Year Natural Crude oil
(Million Cubic Metres) {Million Tonnes)
1 3
1987-88 11467 30.36
1988-89 13217 32.04
1989-90 16989 34.09

(b) No, Sir.

(¢) Does not arise.

Increase In hopping flights
470. SHRIN. TOMBI SINGH: Wilithe

Minister of CIVIL AVIATION be pleased to
state:
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(a) whether Government are consider-
ing to increase the number of hopping flights
from Dethi to Imphal and back in view of the
hardship faced by the people due to limited
number of flights available at present;

(b) if so, when the revised schedule will
come into force; and

(c) it not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) No, Sir.

(b) Does not arise.

(c) Due to continuing shortage of aircraft
capacity Indian Airlines is not in position to
increase services on Delhi-imphal Sector.

Aromatic Plant in Tamli Nadu

471. SHRI M. SELVARASU: Willthe
Minister of PETROLEUM AND CHEMICALS
be pleased to state:

(a) whether a proposal for setting up an
aromatic plant in Tamil Nadu was approved
by the Union Government;

(b) if so, the details of the project and
when it was approved; and

(c) the action taken ]or setting up of the
project so far?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) to (c). A letter
of intent was given to Madras Refineries
Limited on 6th February, 1987 for setting up
an aromatic complex at Madras. Since then
a new company in the name of M/s National
Aromatics and Petrochemicals Corporation
Ltd. has been incorporated to Implement the
project in the joint sector. The company has
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obtained necessary poliution control and
environmental clearance from the State
Government. Foreign collaborator has also
been identified. The estimated project cost,
given by the company, as revised, is Rs.
1433-crores.

Deraliment of 4007 Up-Allahabad-
Bareliily Passenger Train

472. SHRIR.M. BHOYE:
SHRI R.N. RAKESH:
SHRI MANIKRAO
HODLYA GAVIT:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether some bogies of 4007 Up-
Allahabad - Bareilly passenger train were
derailed in Lucknow on 3 January, 1991;

(b) it so, the details thereof and the
causes of the accident;

(c) the details of loss of life and property;

(d) whether any inquiry has since been
conduced in this regard by the Government;

(@) the findings thereof;

(f) whether any compensation has since
been paid; and

(g) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) to (8). On
3.1.91, 7 coaches of 4007 Up Mughalsarai-
Lukhnow-Bareilly passenger derailed be-
tween Allahabad-Prayag station near road
over bridge No. 174. As a consoguence, 12
passengers sustained injuries.

Loss to railway property has been esti-
mated at Rs. 80,000/-,
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A departmental iniquiry has been held
into this accident. As per its findings, the
derailment occurred due to girder of bridge
No. 174 getting displaced when it was hit by
an over-dimensional consignment loaded
on a road vehicle which passed under the
bridge.

{f) and (g). No claim for compensation
has been received Howevar, an ex-gratia
paymaent of Rs. 4,250/- has been made to the
injured passengers.

[ Transiation}

Getting up of Petrochemicals Complex
in Maharashtra

473. SHRI HARI BHAUSHANKAR
MAHALE: Willthe Ministerof PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether there is any proposal to set
up a Petrochemicals complexin Maharashtra;

(b) i so, the details thereof; and
(c) the location of the proposed project?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a)to (c). IPCL has
set up a 300 000 tpa ethylene capacity gas
cracker complex at Nagothane District
Raigad in the State of Maharashtra. The
main products from this complex will be
LDPE, LLDPE/HDPE, Polypropylene and
MEG. The project is expected to go into
commercial production soon.

The gas cracker capacity is proposed to
be subsequently increased to 400,000 tpa of
ethylene, with corresponding increase in the
capacity of down stream units.
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Supply of Petrol and Diesel to States

474. PROF. YADU NATH PANDEY:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether petrol and diese! supply
has been curtailed from January, 1991 to
various States due to which small scale
industries are in crisis;

(b) if so, the names of States where
petrol and diesef supply has been curtailed;
and

(c) the measures adopted by Govern-
ment for supplying diesel regularly and as
perihe ne¢ &d of the industries affected by the
said curtaiiment and the time by which the
normal supply of petrol and diesel will be
restored?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) No, Sir.

(b) Does not arise in view of (a) above.

(c) A 10% cut has been imposed on
direct supplies of HSD and MS to bulk con-
sumers, including industrial units from 1st
July. 1990. Based on feedback received
from different sectors restrictions have been
relaxed for;

(i) Export oriented units;
(ii) Continuous Process Industries;

(iii) Sick industrial units under reha-
bilitation by Govt./Financial insti-

tutions.

(iv) Agro-based industries, and
Fisheries, and Diary Sectors.
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In respect of the MS & HSD supplies to
various consumers through retail outlets, a
4% growth is presently being provided for
MS releases 1o retail outlets over the corre-
sponding period of the previous year. HSD
releases are being maintained at the same
level as in the corresponding period of the
previous year. Sales of petrol and diesel at
retail outlets are regulated by State Gov-
ernments in accordance with local needs
and priorities. The position is under constant
review and all efforts are being made to
minimise the adverse impact of the oil crisis
on industrial production.

Renovation of Sheogan Station
(Maharashtra)

475. SHRI BHAOO SAHEB PUNDLIK
PHUNDKAR: Willthe Ministerof RAILWAYS
be pleased to state:

(a) whether the Government propose
to renovate the Sheogan railway station in
Maharashtra; and

(b) if so, the details thereof and the
extent of expenditure likely to be incurred
thereon?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Yes, Sir.

(b) As apart of the renovation scheme,
work of extension of foot over bridge at
Shegaon has already been sanctioned at an
estimated costof Rs. 12.241ac. Till31.3.1991,
a sum of Rs. 1.00 lac is likely to be spent on
this scheme.

New Rail Bridge over Narmada River at
Hoshangabad

476. SHRI RAMESHWAR PATIDAR:
Will the Minister of RAILWAYS be pleased
to state:
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(a) whether one hundred and fifty years
old railway bridge on Narmada River at
Hoshangabad has been declared unsafe;

(b) if so, whether any scheme has been
prepared to construct a new bridge there;
and

(c) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) to (¢). No, Sir.
However, a new bridge is being constructed,
close to the existing one, as a part of Dou-
bling Project.

Power Supply to Bundelkhand In Uttar
Pradesh

477. SHRI RAJENDRA AGNIHOTRI:
Will the Minister of ENERGY be pleased to
state:

(a) whether Government have any
scheme to streamline the power supply in
Bundelkhand region of Uttar Pradesh;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKNE): (a) to (c). The responsibility for
the coordinated development of supply and
distribution of power within the State of Uttar
Pradesh is that of the Uttar Pradesh State
Elec. 'city Board.

[English)

Harnessing of Alternative Sources of
Energy

478. SHRI! BALASAHEB VIKHE
PATIL:
SHRI VAMANRAO MAHADIK:

Willthe Minister of ENERGY be pleased
to state:
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(a) whether suitable technologies have
been developed for generation of energy
from non-conventional sources by proper
treatment of distillery and paper industry and
whether the Government have received any
proposal for grant of subsidy in this regard;

(b) if so, the details thereof;

(c) whether in view of the present Gulf
crisis the Government will view serious
consideration to such proposals; and

(d) if so, the steps taken or proposed to
be taken by the Government to encourage
generation of energy through non-conven-
tional sources?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKNE): (a) and (b). Technologies of
treatment of distillery and paper industry
effluents associated with energy recovery
are available in the country. There is no
subsidy, however, fiscal incentives and soft
loans which are being provided make such
schemes economically attractive.

(c) and (d). Since bio gas generated
from bio-methanation systems can replaced
diesel and other petroleum products this
technology is of significance in developing
alternatives. All distilleries in the country are
required to set up primary effluent treatment
systems by end of 1991. To encourage en-
ergy and resource recovery through bio-
methanation of animal and human wastes,
agro residues etc. subsidy is being provided
under the Waste Recycling and Resource
Recovery Systems Programme of the De-

partment of Non-Conventional Energy
Sources.

Soviet Offer for TU-204

479. SHRI ANAND SINGH: Will the

Minister of CIVIL AVIATION be pleased to
state:
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(a) whether the Soviet Union has of-
fered a new generation airliner TU-204 fitted
with the latest fly-by-wire control system
which is comparable to A-320 aircraft to help
India to augment its fleet with Indian Airlines
and Air India;

(b) if so, the estimated requirement of
such aircraft for augmentation of the fleet
with each of the two airlines; and

(c) the Government's response to the
Soviet offer?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) Yes, Sir.

(b) and (c). Considering the require-
maents of the two airlines, there i$ no plan at
this stage for the purchase of these aircraft.

Reduction in Consumption of Aviation
Turbine Fuel by National Airlines

480. SHRI M.V.
CHANDRASHEKARA
MURTHY:
SHRI V. SREENIVASA
PRASAD:

Willthe Minister of CIVIL AVIATION be
pleased to state:

(a) whether the Indian Airlines, Air India
and Vayudoot have reduced the consump-
tion of aviation turbine fuel resulting in a cut
in their services;

(b) if so, the details of the flights can-
celled since January this year by each of the
airlines; and

(c) how much fuel is likely to be con-
soerved as a result thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN) (a) and (b). Air
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India discontinued 46 weekly flights to Gulf
w.e.f. 16.1.91; 2 weekly flights to Australia
and 2 weekly flights to U. K. w.e.f. 1.2.91,
Flights to Muscat, Abu Dhabi and Dubai
have partly been resumed since 23.1.91.
Indian Airlines had cancelled 46 flights per
day from 22.1.91.

(c) Air India has saved 260 Kiloiiters of
ATF, approximately, perday. Indian Airlines,
in the period from 22.1.91 to 16.2.91, has
saved 8330 kiloliters of ATF approximately.

Alr Service from Delhl to Jamnagar

481. SHRI CHANDRESH PATEL: Will
the Minister of CIVIL AVIATION be pleased
to state:

(a) whether a number of demands have
been made by the Chamber of Commerce &
Industries of Jamnagar and other
Organisations of Jamnagar district of Gujarat
for Operating or starting a direct air service
from Delhi-Jamnagar via Jaipur etc;

(b) the action taken thereon; and
(c) when it is likely to be started?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) Yes, Sir, Some
representations have been received by Indian
Airlines in this matter.

(b) and (c). At present, Indian Airlines
has no plan to introduce a direct service on
the Delhi~Jamnagar route since the traffic
potential does not justify it.

Guidelines for Refuelling Facliitiee
482. SHR! KUSUMA KRISHNA
MURTHY:

SHRI INDRAJIT GUPTA:

Willthe Minister of CIVIL AVIATION be
pleased to state:
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(a) whether the Directorate General of
Civil Aviation (DGCA) has Issued any fresh
guidelines to all Airports with regard to
refuelling facilities to non-scheduled interna-
tional carriers;

(b) if so, the details thereof;

(c) the reasons for issuing fresh guide-
lines;

(d) in what respect the guidelines differ
from the ones in practice earlier;

(e) whethertherefuellingof U. S. Airforce
planes in Bombay, Agra and Madras after
the outbreak of Gulf war is being done with-
out rederring to DGCA or the Civil Aviation
Ministry; and

(f) if so, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) and (b). A
copy of the new guidelines issued by the
Director General of Civil Aviation under AiC
No. 03/1991 dated 28.1.91 is given below in
the Statement.

(c) These guidelines were issued in
order to conserve aviation turbine fuel in the
wake of the Guif war.

(d) Earlier there were no such guide-
lines because there were no restrictions on
the uplift of aviation fuel by aircraft.

(@) and (f). These guidelines apply to
civil aircraft only, as the Ministry of Civil
Aviation and DGCA are concerned with the
civil aircraft only.
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Guidelines for supply of Aviation Fuel

In order to tackle the difficult fuel situa-
tion caused by the Gulf war, the following
guidelines shall be followed for supply of
aviation fuel at Indian airports.

SECTION A -Flights of foreign aircraft
1. Scheduled Services

1.1. Fuelwillbe made availabletothe
scheduled flights of foreign car-
riers cleared by DGCA in the
Winter Schedule 1990-91.

1.2. Changes in existing schedule and
additional scheduled flights will
not be permitted by DGCA even
within the bilateral entitiements,
if extra fuel uplift is involved.

1.3. Emergency landings of overfly-
ing services and diversions will
be considered for refuelling only
if DGCA is satisfied about the
genuineness of the circum-
stances. Instructions ineach such
case will be issued by DGCA to
the concerned ATC unit.

2. Non-scheduled Flight

2.1, Non-scheduled/Charter/extra-
section flights already permitted
by DGCA shall be allowed
refuelling.

2.2 New cargo charter flights will be
allowed refuelling provided they
are terminating in India.

2.3, New tourist charters cleared by
DGCA will-be allowed to uplift
fuel.
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2.4, Refuelling will be allowed to the
aircraft operating flights for for-

eign Missions in India.
SECTION B—Domestic operations
1. Scheduled Services

Air India/Indian Airlines/Vayudoot will
foliow the Government directive regarding
fuel-cut.

2. Air Taxi Operations

Air Taxi permit holders will be allowed
fuel uplift. Existing permit holders should not
increase the number of their aircraft.

3. Private/non-scheduled opera-
tions and State Government op-
erations

Aircraft of non-scheduled operators,
private operators and State Governments
and aircraft engaged in tourist sports activi-
ties shall be allowed fuel uplift to the extent
of 75% of the previous quarter September-
December 1990.

4. Flying Clubs/institutes/Schools

Aircraft belonging to Flying Clubs/In-
stitutes/ Schools will be allowed fuel uplift to
meettheir requirementfortraining purposes.

S. Pawan Hans

Pawan Hans will be permitted fuel uplift
to meet their operational requirements.

SECTION C— General

1. Flights not covered in the above
paragraphs will not be allowed
refuelling at Indian airports expcet
with a special authorisation from
DGCA.
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2. While clearing flights DGCA will
make a specific mention as to
whether refuelling is permitted or
not.

3. In case of International flights
fuel uplift will be limited to the
minimum fuel required for op-
eration of the next sector.

Fall in Oll Prices

483. SHRI SHANTARAM
POTDUKHE:
SHRI ANAND SINGH:
SHRIMADHAVRAO SCINDIA:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether there had been a slump in
the oil prices in the world market during the
last month;

(b) whether India took benefit of this oil
price crash by buying oil and petroleum
products from the spot market and struck
any bargain with the OPEC and non-OPEC
countries for term contracts;

(c) it so, the spot market purchases
made by India as a result of this slump in oil
prices and lts impact on India's import bill;
and

(d) if no spot buying was done when
there was slump in oil prices, the reasons
therefor?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA):(a) The Mean Dubai
crude oil price as per Platts on 16.1.1991
was $ 25.30 per barel. This price came
downto US $ 14.89 perbarrelon 13.2.1991.
On the basis of a comparision between the
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weighted average of price for the period from
17.1.1991 to 13.2.1991 with the price pre-
vailing on 16.1.1991, there is a fall of about
38% in crude oil price.

(b) During the period 15th January,
1991 to 13th February, 1991, we have lifted
about 2,151 million tonnes of crude oil 0.444
million tonnes of S.K.O. and 0.566 million
tonnes of HSD to utilise the maximum port
capacity/containable inventory. Since we had
already finalised ourterm contracts for supply
upto 31st March 1991 and the prices under
term contracts are market related the benefit
of fall in price automatically accrues to us,

(c) and (d). The quantity of crude oil,
SKO, and HSD imported on spot basis dur-
ing 15.1.1991 to 13.2.1991 is 1.036 MMT,
0.380 MMT and 0.452 MMT respectively.
The estimated decrease in India’s import bill
would be US $ 140 million due to slump in
price as compared to Dubai crude oil price of
$ 25.33/bbl. prevailing before the Gulf war. It
may, however, be clarified that the benefit of
lower prices has also accrued on term pur-
chases during this period.

Cancellation of Flight Services

484. SHRIA. VWAYARAGHAVAN: Will
the Minister of CIVIL AVIATION be pleased
to state:

(a) whether the Government have
decided to cancel flight services due to fuel
cut;

(b) if so, the details thereof; and

(c) the total loss likely to be caused to
the Indian Airlines as a result thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) and (b). Flights
of Air india, numbering 190to the Gulf region
w.e.f. 18.1.91 till 21.2.91 have been can-
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celled. Indian Airlines had cancelled on an
average 46 flights per day from 22.1.91.
Most of these flights have been restored now
by Indian airlines.

(c) 1t is not possible to estimate the
precise less loss caused to Indian Airlines on
this account because the passenger load
factor on thetlights operated had risen. Also,
many of the flights discontinued had poor
passenger load factors. There was also
saving in the consumption of fuel.

[ Translation)
Kandla and Mangalore Gas Terminals

485. SHR! HARISH PAL: Wil the
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) the action taken by Government on
the report submitted by the Indian Oil Cor-
poration and the Hindustan Petroleum on
Kandla and Mangalore Gas Terminals; and

(b) i no action has been taken the
reasons therefor?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) The reports are
under process for a final decision.

(b) Does not arise.
[English)

Modernisation of Stations In Madhya
Pradesh

485. SHRI YAMUNA PRASAD
SHASTRI: Will the Minister of RAILWAYS
be pleased to state:

(a) whether the Madhya Pradesh
Government have approached the Union
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Government regarding modernisation of the
railway stations in the State; and

(b) it so, the details of the plan prepared
in this regard?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) No, S

(b) Does not arise.

Deraiiment of 229 Up Durg Waltair
Passenger Train

487. SHRI MANIKRAO HODLYA
GAVIT
SHRIR. N. RAKESH.

Will the Minister of RAILWAYS be
pleased to state:

(a) whether a passenger train (229 Up
Durg-Waltair) derailed in Raipur on 4
January, 1991;

(b) if so, the causes of the accident;
(c) the details of loss of life and property;

(d) the compensation paid to the injured
passengers and kins of the family members
of the deceased; and

(e) whether any inquiry has since been
conducted and if so, the findings thereof?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) to (e). No, Sir.
However, on 3.1.91, at about 21.15 hrs.
while train No. 229 Up Durg-Waltair pas-
sengerwas on run between Arang Mahanadi
and Belsonda stations of Waltair Division of
South Eastern Railway, 7 coaches next to
engine derailed. Since no passenger was
killed or injured, the question of payment of
compensation does not arise.
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Loss to railway property has been esti-
mated at Rs. 90,000/-

Adeparimental inquiry into this accident
is in progress.

Ban on entry of Visitors in international
Airports

488. SHRI C. SRINIVASAN: Wili the
Minister of CIVIL AVIATION be pleased to
state:

(a) whetherthe Government proposeto
ban entry of visitors in all the International
Airports in the Country in view of the Gulf
war;

(b) whether the Government proposeto
restrict operation of certain airlines in the
International Airports in the Country for the
purpose of economising consumption of
aviation fuel; and

(c) i so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) No, Sir.

(b) No, Sir.
(c) Does not arise.
[Translation)
Exploration of Oil by ONGC and Oil

489. DR. LAXMINARAYAN PANDEYA:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the Oil and Natural Gas
Commission and the Oil India Limited with
the help of foreign cil companies are un-
dertaking a comprehensive programme to
explore oil in different parts of the country;
and
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(b) i so, the details thereof; and the
expenditure to be incurred on this
programme?

THE MINISTER OF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). At
present exploration is being carried out by
ONGC and OIL within different categories of
sedimentary basins covering various parts
of the States of Assam, Tripura, Nagaland,
Mizoram, West Bengal, Bihar, Uttar Pradesh,
Himachal Pradesh, Rajasthan, Gujarat
Madhya Pradesh, Andhra Pradesh and Tamil
Nadu in the onland and in Eastern and
Westarnoffshore areas including Saurashtra
and Andaman Offshore. ONGC are expected
to spend Rs. 1294 crores and OIL Rs. 107
crores on exploration during the current
financial year.

In order to supplement the oil explora-
tion efforts of ONGC/OIL, Government of
India has invited foreign oil companies for oil
exploration in India from time to time. The
last such offer was made in 1986 under
which 27 offshore blocks were offered to
foreign oil companies. Contracts with foreign
companies were signed with respect of 9
blocks. The expenditure incurred in these
blocks so far has been approximately US $
75 million.

[English)

Overbridge in North Coimbatore

490. SHRI C. K. KUPPUSWAMY: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether a scheme for construction
of railway overbridge in North Coimbatore

station is pending since long;

(b) if so, the reasons for delay in
implementation of the scheme; and
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(c) the time by when It is likely to be
taken up?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Yes, Sir.

(b) The work could not be taken up as
the State Government desired modification
in the sanctioned scheme. The modified
scheme providing for increased road width
of the bridge (3 lanes) and a subway for the
pedestrian/cycle traffic was finalised by the
State Government in September 1990.

(c) The work is likely to be taken up
during the year 1991-92,

Drug Pricing Policy

491. SHRI MONORANJAN SUR: Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) whether the Government are
considering a change in the pricing policy of
drugs; and

(b) if so, the details thereof?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). Since
the drug policy is under review, pricing policy
is also likely to undergo some changes ac-
cordingly.

[ Transiation)

Coal Deposits in North-Western
Reglons

492. SHRIPYARELAL KHANDELWAL:

Will the Minister of ENERGY be pleased to .

state:

(@) whether any scheme has been
formulated to explore coal deposits in the
north-western regions of the country; and
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(b) if so, the total tonnage of coal
deposits likely to be found in the above
mentioned areas?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): (a) and (b). Geo-
logical Survey of India, who are mainly re-
sponsible for carrying out the regional ex-
ploration to locate the coal reserves available
in the various parts of the country, have no
proposal of regional exploration programme
forlocating coalreserves inthe north-western
region. However, exploration carried out
earlier by the State Government agency has
established the occurrence of very small
estimates of coal reserves in Jammu &
Kashmir State falling in the north-western
region of the country.

Aerodrome at Buldhana, Maharashtra

493. SHRISUKHDEONANDAJIKALE:
Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whetherthe Government proposeto
construct an aerodrome in Budhane district
in Maharashtra; and

(b) if so, when and the expenditure tobe
involved thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) No, Sir.

(b) Does not arise.

Amount Spent on Advertisements to
Save Oll

494. SHRI HARISH RAWAT: Will the
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) whether various oil companies are
giving advertisements to motivate people to

save oll; and
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(b) it s0, the amount spent so far and
proposed to be spentby these companieson
advertisements, posters, etc, during the next
six months?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHR! SATYA
PRAKASH MALAVIYA): (a) Yes, Sir. The
Petroleum Conservation Research Asso-
clation and the four oll marketing companies
oconduct mass education campaign through
advertisesmants etc., to save oil.

(b) Thatotal expenditure on advertise-
ments etc., estimated by these organisations
for the year 1990-91 is Rs. 232.51 lakhs, out
of which Rs. 186.15 lakhs (aprox.) have so
far been spent.

[English)
Financial Allocation to Wind Energy

495. SHRI KADAMBUR M.R.
JANARDHANAN: Wil the Minister of EN-
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(a) the datails of financial assistance,
State-wise, allotted for harnessing wind en-
ergy and the criteria laid down for assis-
tance;

(b) whether Government will allot more
funds to States like Tamil Nadu which has
large potential of wind power; and

(c) i not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKNE): (a) Financial assistance under
the Wind Energy Programme is provided on
the basis of specific project proposals from
various States. The total assistance extended
to e State depends upon factors such as the
wind energy potential in the State and the
techno-economic viability of specific projects.
Accordingly, the following States received
financial assistance of over Rs. one crore

ERGY be; to state: during the Seventh Plan period:

1. Tamil Nadu Rs. 9.08 crores

2. Gujarat Rs. 8.08 crores

3 Orissa Re. 2.29 crores

4. Andhra Pradesh Rs. 2.10 crores

5. Maharashtra Rs. 1.77 crores

(b) and (c). The criteria for extending [ 7ransiation}

financial assistance will continue to include Kahaigaon Super Thermal Power
the potential for wind power in various States Statlon

and the techno-economic viability of specific
project proposals.

496. SHRI JANARDAN YADAV: Wil
the Minister of ENERGY be pleasedto siate:
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(a) whether the construction work of
Kahaigaon super thermal power station was
schedulad to be completed by 1990;

(b) if so, the progress made in this
regard so far; and

(c) the reasons for delay in completion
of the project?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKNE): (a) to (¢). As per the Government
approval, the first unit of the Kahaigaon
Super Thermal Power Project Stage | com-
prising 4 units of 210 MW is scheduled to be
commissioned by 1990-91 (i.e. by March
1991) and the remaining units at intervals of
six months thereafter. The work on the first
unit is in advanced stage and the unit is
expected to be commissioned by December,
1991. The remaining units are expected to
be commissioned at intervals of six months
thereafter. The major reasons for the shift in
the commissioning schedule include per-
sistent Industrial Relations problems and
delayed and non-sequential supplies from
the USSR.

[English)
Coal Production

497. SHRIMANORANJAN BHAKATA:
Wil the Minister of ENERGY be pileased to
state:

(a) whether in view of the Gulf war
Union Government have decided to go in for
additional coal production in the country;
and

(b) i s0, the action taken or proposed to
be taken in this regard?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): (a) and (b). Yes
8ir, a thrust is being given to increase pro-
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duction of coal for meeting demand of vari-
ous industrial consuming sectors as well as
that of domestic consumers. During the pe-
riod April '80-January '91 total production of
coal was 160.68 million tonnes compared to
157.74 million tonnes during the same period
last year. Total off-take during April '90-
January '91 was 166.78 million tonnes
compared to 161.86 million tonnes during
the previous year. Coal companies have
been advised to despatch more coal to all
the consuming sectors.

Death of Lady Passenger on Flight

498. SHRIMATIGEETAMUKHERJEE:
Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether an old lady travelling on Air
india Dethi-London-New York flight on 30
December, 1990 took seriously ill and died;

(o) whether any help was sought from
Doctors travelling to attend to the lady pas-
senger;

(c) it so, the details thereof;

(d) whether any enquiry hasbeen made
in this regard; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) to (e). An old
lady, who was travelling to London alongwith
her brother, expired while travelling by Ar
indla flight No. 111 of 30.12.1990. The lady
was under treatment for liver cancer in Brit-
ain. The help of a doctor on board the air-
craft was offered. The question of any enquiry
does not arise since medical assistance was
offered on Board. The family members of the
deceased were appreciative of the ar-
rangements made by Air India.
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Removal of Hutments along Rall Line in
Bombay

499. PROF. MAHADEO SHIWANKAR:
Wili the Minister of RAILWAYS be pleased
to state:

(a) whether the Ministry of Railways
and the Government of Maharashtra have
entered into any agreement about scheme
to remove the Jhoparpattis 30 feet away
from Railway Line and to rehabilitate them
30feet away on railway land and to construct
a wall there;

(b) if so, the difficuities in implementa-
tion of the agreement; and

(c) if not, the objections of the Railways
to develop the land near the railway lines by
transferring these Jhoparpattis to the land of
the Railways lying unused?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) No, Sir.

(b) Does not arise.

(c) Resettlement of Jhoparpatti dwell-
ers is a State subject. The State Government
of Maharashtra have so far not agreed to
take over the railway land beyond 30 feet
from the centre line of the track, either at
current market value of the land or on licence
basis at 6% of the market value of land per
annum, wherever it is surplus to Railways’
future requirements. The State Government
should also construct a boundary wall at the
30 feet distance to isolate the safety Zone
from the land to be taken over, by them,

Bail Hill Reser' ir Sc-neme of D.V.C.

500. SHRI F.L.P. VERMA: Will the
Minister of ENERGY be n'sased to state:
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(a) whether the Government have
cleared any proposal sent by the Damodar
Valley Corporation (DVC) about Bail Hill
Reservoir and Canal Scheme on Badakar
river; and

(b) if so, the details thereof and the
estimated cost thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) and (b). In the context of the
Balpahari Dam, the participating State
Governments of Bihar and West Bengal, to
whom a project feasibility report, costing Rs.
117 crores in July 1987, was sent by the
Damodar Valley Corporation, are yet to
convey their concurrence to the Project

proposal.
Renewal of Tracks and Coaches

501. SHRICHHEDIPASWAN: Willthe
Minister of RAILWAYS be pleased to state:

(a) the amount likely to be spent by the
Government to improve the railway tracks
and coaches during the current year;

(b) whetherthe damage caused due to
riots during the last six months would be
made good with this amount; and

(c) it not, the steps being taken by the
Government to provide more funds for this

purpose?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Improvement
to Railway tracks is carried out with track
renewals. The amount likely to be spent on
the same is Rs. 1091 crores during the
current year.

No separate funds are allotted for im-
provement of coaches. This forms a part of
maintenance expenditure under Revenus.
The allotment during 1990-91 for mainte-
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nancs of Rolling Stock in respect of coaches,
Electric items, Electric Multiple Units (EMUs)
and wagons is Rs. 1042.34 crores.

(b) Yes, Sir.
(c) Does not arise.

Dornler Hellcopter Services to Kullu
and Other piaces

502. SHRIMAHESHWAR SINGH: Will
the Minister of CIVIL AVIATION be pleased
to state:

(a) whetherthe Government proposeto
link Kullu (Bhuntar), Gaggal (Kangra), Shimla,
Chandigarh and Delhi Airports with air ser-
vices by Dornier helicopters to encourage
tourism;

(b) if so, when these air services are
likely to be started; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a)to(c). Vayudoot
Limited is already operating scheduled ser-
vices to Chandigarh, Shimla, Kullu and
Gaggal with the Avro and Dornier-228 type
of aircraft from Delhi.

[English)
Supply of LPG in Hoshlarpur

504. SHRI KAMAL CHAUDHRY: Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(@) whether there has been short
supply of LPG in Hoshiarpur and other towns
in Hoshiarpur district of Punjab during the
last one year as a result of which the con-
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sumers have not been getting their refills/
cylinders even after two weeks or so of
placing the orders; and

(b) if so, the reasons therefore and the
steps taken to remove such shortage and
delay in LPG supply?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). Atem-
porary shortage in the supply of LPG refills
was reported in certain locations of
Hoshiarpur district on account of constraints
in the availability of bulk LPG transportation
problems and sporadic law and order prob-
lems. Actions have been taken to augment
availability of LPG through increased pro-
duction and import, increase bottling, expe-
dite movement and step up delivery of refills.
With these measures the situation has since
normalised.

[ Translation}

Allotment of LPG Agencies and Petrol
Pumps to SCs/STs

505. SHRI LARANG SAl: Wil the
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) whether the Government propose
to allot LPG agencies and petrol pumps to
Scheduled Castes and Scheduled Tribes In
the current year and the next years; and

(b) if so, the State-wise details thereof?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b) Yes,
Sir. The information is given in the statement

below.



138 Written Answers

FEBRUARY 26, 1991
STATEMENT

Written Answers 140

Statewise detalls of LPG distributorships and retail outlet (Petrol/Diesel Dealerships
planned for Scheduled Castes/Scheduled Tribes persons

S.No.  State/Union Territory Number of Retail Outlet LPG
Dealerships Distributorships
1 2 3 4
1. Andhra Pradesh 5 6
2. Arunachal Pradesh 2 0
3. Assam 4 1
4. Bihar 21 8
5. Gujarat 7 8
6. Haryana 5 2
7. Himachal Pradesh 3 0
8. Jammu & Kashmir 0 2
9. Karnataka 7 3
10. Kerala 8 3
11. Madhya Pradesh 22 9
12. Maharashtra 12 2
13. Manipur 0 1
14, Meghalaya 2 0
15. Mizoram 1 0
16. Nagaland 4 0
17. QOrissa 2 1
18. Punjab 3 4
19. Rajasthan 8 5
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1 2 3 4
20. Tamil Nadu 6 3
21. Uttar Pradesh 27 12
22. West Bengal 9 5
Unlon Territories
1. Andaman & Nicobar 0 0
2. Chandigarh 1 0
3. Dadra Nagar Haveli 0 0
4 Delhi 1 0
5. Goa Daman & Diu 2 1
6. Lakshadweep 0 0
7. Pondicherry 1 0
[English) THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
Flaring and import of LPG MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) No, Sir. At the
508. SHRIP.R. KUMARAMANGALAM:  curmrent prices of natural gas (Rs. 1400/1000

Will the Minister of PETROLEUM AND
CHEMICALS be pieased 1o siate:

(a) whether india has been flaring an-
nually natural gas worth over Rs. 1800crores;
(®) i s0, the total ioss suffered so far;

(c) whether india has been importing
LPG for domestic use;

(d) i so, the amount spent so far; and

(@) when our country is likely to achieve
sel-sufficiency in LPG?

cubic metres), the value of the gas currently
being flared is estimated to be approximately
Rs. 5§50/- crores per annum. However, the
economic value of this gas is estimated to be
Rs. 1100 crores per annum.

(b) At the current prices of natural gas
(Rs. 1400/1000 cubic meters), the value of
assoclated gas flared over the last three
years (1987-88 and 1989-80) is approxi-
mately Rs. 1750 crores.

(c) Yes, Sir.
(d) An amount of approximately Rs. 130

crores has been spent so far in the current
financial year on the import of LPG.
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(e) The country is not likely to achieve
self-sufficiency in LPG in the foreseeable
future.

Transportation of Pan Leaves from
Berhampur

507. SHRI A.N. SINGH DEO: Will the
Minister of RAILWAYS be pleased to state:

(a) whether a large quantity of pan
leaves are transported by Railways to
Northern india from Berhampur, (Ganjam);

(b) whether there is a demand for
providing direct goods wagon from
Berhampur to Northern india to avoid the
delay in loading and unloading at Howrah;
and

(c) when does the Railways propose to
provide this facility from Berhampur?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Yes, Sir.

(b) and (c). Daily average demand from
Berhampur is 0.5 tonnes. This quantum of
traffic does not justify clearance in a full
wagon load. Presently, the traffic is being
cleared in the SLR of passenger and Mail/
Express tralns passing through Berhampur.

[Translation)
Grounding of A-320 Alrcraft

508. PROF. PREM KUMAR DHUMAL.
Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether Government entered into
an agreement with another company for
purchase of A-320 aircraft during the period
the flights of the already purchased A-320
aircrafts were suspended; and

(b) if so, the details thereof?
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THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) No, Sir.

(b) Does not arise.
[English)
impact of Gulf War on Common Man

509. SHRI NANDU THAPA: Will the
Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) the adverse effect of oil and petro-
chemicals in the country because of Gulf
War; and

(b) the extent of the inflationary effect
on common man because of the shortage
and high cost of petroleum product?

THEMINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PAR! IA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) No impact has
been felt so far on availability of petroleum
products in the country on account of Gulf
War.

(b) A Gulf surcharge of 25% was im-
posed on domestic prices of petroleum
products (except domestic L.PG) from mid-
October-1990. Thedirect and indirect impact
of this sur-charge on the wholesale price
index has bEen estimated to be around
1.5%.

Price of Petroleum Products

510. SHRIK. D. SULTANPURI: Willthe
Ministerof PETROLEUMAND CHEMICALS
be pleased to state:

(a) the difference in the price of pe-
troleum products obtained from different
countries in the past two years;
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(b) whether any systematic survey has
been done to arrive at the reasonable in-
crease in the price increase of petroleum
products obtained from different countries
during the past two years; and

(c) if so, the details thereof?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) to (c). Import of
petroleum products is done both under term
contracts with National Oil Companies as
well as through spot purchases. Spot pur-
chases are not always relatable to specific
countries. Therefore, itis not possible to give
country-wise details of imports and prices of
product. It may, however, be clarified that
while negotiating term contracts with the
National Oil Companies it is ensured that the
prices agreed are competitive vis-a-vis other
term contracts. Similarly spot purchases are
made through tenders to get the most ben-
eficial prices.

Allotment of Petrol and Diesel to Kerala

511. PROF. K.V. THOMAS:
SHRI A. CHARLES:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the allotment of the diesel and petrol
to Kerala and other States before the Gulf
Crisis;

(b) whether there is any cut in the
allotment of diesel and pétrol to Kerala after
the Gulf crisis;

(c) It so, the details thereof and the
steps being taken to meet the gap between
demand and supply of these products; and

(d) whether there is any proposal to
Introduce rationing system in the distribution
ot diesel and petrol?
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THEMINISTER OF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) There were no
restrictions on supply of petrol and diesel
through Retail Outlets prior to the Gulf Crisis
is August, 1990. However, in view of the
foreign exchange constraint, certain restric-
tions were imposed on direct supply of petrol
and diesel to bulk consumers effective July
1, 1990.

(b) and (c). In view of the Gulf Crisis,
supplies of petrol and diesel through Retail
Outlets throughout the country had been
restricted since October 8, 1990 onwards.
The situation was reviewed in November,
1990, and the 10% cut in HSD supplies
through retail outlets was removed w.e.f.
26.11.90. Supplies of diesel are presently
being made at the same level as in the
corresponding period of the previous vear
while a 4% growth is being provided for
supplies of petrol. There is no shortage of
petrol at present. Some shortage of diesel
has been reported and the position is being
monitored closely to ensure adequate
availability of diesel in different parts of the
country.

(d) The State Governments have been
delegated powers under Section 3 of the
Essential Commodities Act, 1955 to regulate
supply and distribution of petroleum prod-
ucts. Different States have introduced difter-
ent methods for doing so. A permit system
has been introduced in some States to regu-
late distribution of diesel.

Re-Operation of Vayudoot Service from
Delhi to Rajourl

512. SHRI JANAK RAJ GUPTA: Wil
the Minister of CIVIL AVIATION be pleased
to state:

(a) whether Vayudoot service operat-
ing from Delhi to Rajouri via Jammu has
been cancelled;
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(b) it so, when this service is likely to
restart; and

(c) i not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) Yes, Sir.

(b) and (c). There is no scope at present
for Vayudoot to restore the service to Rajoun
because of constraint of aircraft, paucity of
resources, and the non-viability of the op-
erations.

Supply of LPG in Bangalore City

513. SHRI H. C. SRIKANTAIAH: Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) the number of LPG consumers of
the Hindustan Petroleum in Bangalore city;

(b) whether it has come to the notice of
the Government that the consumers have to
wait more then 30 days to get their refills; and

(c) if so, the action taken to bring down
the backiog?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) As on January
1, 1991 there were about 1.18 lakh LPG
consumers of Hindustan Petroleum Corpo-
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(b) Hindustan Petroleum Corporation
has been able to adequately meet the de-
mand of their customers in Bangalore City as
on February 1, 1991 and refills are generally
supplied with 48 hours of booking.

(c) Ason1.2.1991 there was no backliog
for HPC in Bangalore City.

[ Transiation)
Kota Thermal Power Plant

514. SHRIGOPAL PACHERWAL.: Will
the Ministerof ENERGY be pleasedto state:

(a) whether two units of thermal power
plant at Kota in Rajasthan have been closed
down;

(b) if so, since when and the reasons
therefor;

(c) whether the supply of electricity from
Anta (Kota) power plant of Rajasthan has
since been discontinued; and

(d) if so, since when and the reasons
therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) No, Sir.

(b) Does not arise.
(c) and (d). The details of entitlement

vis-a-vis the actual drawal of energy by
Rajasthan from Anta Gas based regional

ration in Bangalore City. power station are given below:
(fig. in MU)
January, 1991 April, 90~January, 91
Entitlement 54 310
Actual drawal 55 297
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{English)
Setting up of Solar Plant at Jodhpur

515. SHRI MANVENDRA SINGH: Will
the Minister of ENERGY be pleasedto state:

(a) whether the Department of Non-
Conventional Energy Sources, i1s actively
considering setting up of 30 M.W., Solar
Powar Plant at Jodhpur (Rajasthan);

(b) whether there is any scientific basis
for choosing Jodhpur as a site;

(¢) whether Government have con-
ducted any feasibility study on this;

(d) the proposed cost and the time re-
quired for its installation;

(e) whether Rajasthan will share the
proposed cost; and

(f) the latest status with regard to
clearance and approval of the Project?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) Yes, Sir.

(b) Available metereological data shows
that village Mathania near Jodhpur is a
suitable site for the proposed 30 MW solar
power plant.

(c) A Working Group was set up by the
Government to examine various aspects of
the proposal.

(d) The Working Group has estimated
that the project may require two to three
yearsforinstallation. The costof the proposed
Project has been estimated at about Rs. 160
to Rs. 180 crores.

(e) The Government of Rajasthan has
indicated that it would be able to contribute
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about Rs. 16 crores as its share ofthe project
cost, and 200 acres of land wouid be made
available.

(f) The project can be approved for
implementation after its economic viability
has been established and all necessary in-
puts, such as the availability of requisite
technology and financial resources, have
been tied up.

Sabimbar Parliamentary Constituency,
Rajasthan

516. SHRINANDLAL MEENA:
SHR!I GULAB CHAND
KATARIA:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the number and location of LPG
agencies and petrol pumps working in district
Udaipur (Rajasthan) and in Sabimbar Par-
liamentary Constituency;

(b) the number connections allotted 'o
an L.P.G. agency;

(c) the number of villages, towns and
cities with population over twenty thousand
and the reasons for not allocating any
agencies therein;

(d) the steps taken to open L.P.G.
agencies and petrol pumps in the Sabimbar
Parliamentary Constituency;

(e) the details of the L.P.G. agencies
and petrol pumps likely to be allotted in
Udaipur;

{f) whether there is acute shortage of
diesel and petrol in the Udaipur district; and

{g) if s0, the details of action taken to
provide sufficient quantity of petroleum
products to the district?
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THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) The information
is given in the statement below.

(b) Gas connections are allottedto LPG
distributors keeping in mind the monthly refill
sales ceiling limit applicable to the town in .
question and the overall product availability
in the country.

(c) 33 markets of population over 20000
have been identified in Rajasthan. Restricted
product availability has prevented the
opening of LPG distributorships in all of
them.

(d) LPG distributorships are planned at
Pratapgarh, Nathdwara and Udaipur. No
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new retail outlet is planned in the Salumbar
Parliamentary Constituency at present.

(e) 2 LPG distributorships are planned
for Udaipur. No new retail outlet is planned
for Udaipur at present.

() and (g). Releases of HSD through
retail outlets throughout the country are
presently being made atthe same level as in
the corresponding period of the previous
year. Releases of motor sprit are, being
made by providing a growth of 4% over the
corresponding of the previous year. No re-
ports of acute shortage of motor spirit and
HSD in Udaipur district have been received.
The position is being monitored closely to
ensure adequate availability of petroleum
products in different parts of the country in
line with demand management guidelines.

STATEMENT
District Udaipur
Retail Outlets
Sl. No. Location Number

1 2 3
1. Udaipur 14
2. Valeecha 1
3. Bhunwana 1
4. Dabok 2
5. Fatehnagar 2
6. Dharivat 1
7. Bhadawar 1

8. Kharwara
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1 2 3
9.  Kankroli 3

10.  Charbhuja Road 1
11. Deogarh Madaria 1
12. Nathdwara 3
93. Bhim 1
14.  Debarigat 1
15. Village Sukher 1
16. Sukher Ambari 1
17.  Khamblighat 1
18.  Dabok Chiltargarh Road 1
18. Rikabhdeo 1
20.  Hathi Polegate 1
21. Madri 1
22,  Salumbar 1
23.  Railmogra 1
24,  Krishi Manchi 1
25. Jaisamal 1
28.  Bhindor 1
27. Tiddl 1
28.  Gomti Ka Chorucha 1
20, Balicha 1
30. Gogunda 1

Total 49
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1 2 3
LPG Distributorships
1. Udaipur — 7
2. Dariba Mines -— 1
3. Rajas Mand —_ 1
4. Zawar Mines — 1 )
Total 10
Salumbar Parliamentary Constituency
Retall Outlets
1. Kharwara 1
2. Aspur 1
3 Salumbar 1
Total 3
LPG Distributorship
1. Rajas Mand — 1
2. Udaipur — 1
3. Dungarpur —_ 1
4. Rawatbhatta —_ 1
Total 4
[ Translation} (a) whether storage facilities of Indian

Storage Facliities of Indian Oll Corpora-
tion for Aonla-Barellly

517. SHRIRAJVEER SINGH: Wil the
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

Oil Corporation have been approved for
Aonla- Bareilly;

(b) if so, the date from which the con-
struction work in this regard will start; and

(c) the time by which it is proposed to be
completed and become operational?
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. THEMINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-

MENTARY AFFAIRS (SHRI SATYA

PRAKASH MALAVIYA): (a) Yes, Sir.

(b) Site for constructing the Depot has
been identified and application has been
made to the Collector in January, 1991 for
acquiring the identified land. The construc-
tion work will start after the land is acquired
by the State Government and handed over
to 1.O.C.

(c) The depot is expected to be com-
pleted in 36 months after taking overthe land
from the State Government.

Quota of Light Diesel Oil

518. SHRI KALPNATH SONKAR: Wil
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) whether all the four subsidiary
companies of the Ministry have allocated
Light Diesel Oil (LDO) to their dealers of the
basis of the data collected in 27 months;

(b) it so, whether Keeping in view the
present scarcity of petroleum products, the
fixing of LDO quota on the above said basis
is to be reviewed; and

(c) the steps being taken by the Gov-
ernment to give equalquotato the authorized
L.D.O. dealers in Delhi?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Yes, Sir.

(b) No, Sir.

(c) There is no proposal to give equal
quota to L.D.O. dealers in Delhi.
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Allotment of Petrol/Dieset and LPG
Agencies

519. SHRI GANGA CHARAN
LODHI:
SHRI R. JEEVARATHINAM:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the number of petrol/diesel and LPG
agencies category-wise allotted during 1989-
90, 1990-91 and during the period from
November, 1990 to January, 1991, sepa-
rately, and the locations thereof;

(b) the criteria for the allotment of these
agencies;

(c) whether some agencies have been
allotted by him out of his discretionary quota;
and

(d) if so, the details thereof?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) The information
is being collected and will be laid on the
Table of the House.

(b) In making selection of candidates
who meet the eligibility conditions in regard
to income educational qualifications, resi-
dence, category, age, etc. the following
factors are taken into account:

(i personality;
(i) business ability/salesmanship;

(iii) capacity to arrange finance and
capability to provide facilities;

(v)  preparedness for working full-
time as a dealer; and
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(v) general assessment and extra
curricular activities.

{c) No, Sir.
(d) Does not arise.
[English)
Supply of Piped Gas In Surat, Gujarat

520. SHRIKASHIRAM RANA: Willthe
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) whether the Union Govemment
have received a proposal from the Govern-
ment of Gujarat regarding commitment of 7
lac C.M.D. natural gas to cover the entire
Surat city under piped supply project; and

(b) if so, the decision taken thereon?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHR! SATYA
PRAKASH MALAVIYA): (a) and (b). Yes,
Sir. 3 lakh cubic metres per day of gas has
already been allocated to the Gujarat Gas
Corporation. Further allocation would depend
on availability of gas in the region.

Tallicherry-Mysore Rallway Line

521. SHRIK. MURALEEDHARAN: Will
the Ministar of RAILWAYS be pleased to
state:

(a) whetherthere is any proposalfor the
construction of raliway line from Tellicherry
railway station (Kerala State) to Mysore
railway station (Karnataka State);

(b) if so, whether any preliminary in-
vestigation and survey were done in this
regard; and

(c) if s0, the detalls thersof regarding
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route contemplated for the railway line and
the action proposed to be taken thereon?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) No, Sir.

(b) and {(c). Do not arise.
Bridge in Madras

522. SHRI D. PANDIAN: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the project for construction
of overhead rail bridge at Royapuram in
Madras has been approved;

(b) if so, the time by which the work 1s
likely to be started; and

(c) the amount sanctioned by the Union
Govemment and aiso the amount sanctioned
by the Tamil Nadu Govemment for this

project?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) The proposal
for the work is under consideration for in-
clusion in the Rallways’ Works Programme
of 1991-92. The work will be taken up for
execution jointly with the State Government,
on cost sharing basis.

(b) and (c). These details will be known,
only after the work is sanctioned and the
State Government intimates the programme
for execution of the work.

{ Transiation)
Extension to Runway of Jalpur Alrport
523, SHRI GIRDHARI LAL

BHARGAVA: Wil the Minister of CIVIL
AVIATION be pleased to state:

(a) whether the big aeroplanes face
take off difficulties at Jaipur airport dueto the
small size of the runway;
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(o) whether the reservation quota at
Jaipurfor Bombay and Delhlis comparatively
less on this account;

(c) whethar the Govarnment propose to
extend the runway of Jaipur airport In order
to removae the difficulties of the passengers
thera; and

(d) it so, when and If not, the reasons
therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) Yes, Sir.

(b) Indian Airlines does not have any
system of station reservation quota.

(c) Yes, Sir.

(d) The National Airports Authority have
plans to carry out major additions/alterations
tothe existing terminal building andto extend
the runway for operation of the A-320 aircraft
during 1991-82 subject to the State Gov-
ernment diverting asmall road running across
the airport land.

Rampur-Haldwani Rallway Line

524. SHRIM. S. PAL: Willthe Minister
of RAILWAYS be pleased to state:

(a) whether the proposal for broad
gauge line from Rampur to New Haldwani
has been approved;

(b) if so, when;

(c) the amount sanctioned by the Gov-
ernment in the last budget for this work; and

(d; the time by which it will be com-
od

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Yes, S¥.
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(b) In 1974-78.

(c) Rs. 6.5 crores.

(d) Completion depends on availability
of resources in coming years.

[English]

Brick Cutting and Carbonisation Plant
in NLC

525. DR. P. VALLAL PERUMAN: Wil
the Ministerof ENERGY be pleasedto state:

(a) whether the contract for brick cutting
and carbonisation plant of the NeyveliLignite
Corporation has been awarded;

(b) i so, the details thereof;

(c) the estimated loss incurred by the
Neyveli Lignite Corporation in the Press No.
9; and

(d) the steps taken by the Government
to rectify the loss?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): (a) The contract
for fumishing a detailed project report (DPR)
for modernisation of Briquetting and
Carbonisation plant has been awarded to M/
s. VEB INDUSTRIE CONSULT, Berlin, Ger-
many (formerly known as M/s. ICB, GDR).

(b) Alettet of credit has been opened for
the purpose.

(c) and (d). Out of the 12 presses, 4
numbers are forstand-by purpose atpresent.
Thersfore, no loss can be attributed to the
faflure of press No. 8 in February, 1890. The
press has since been made readv and put
back to service.
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Increase in Air Fares by indlan Alr
Lines

526. SHR! SHIKIHO SEMA: Will the
Minister of CIVIL AVIATION be pleased to
state:

(@) whether the Air fares have been
increased/proposed to be increased by the
Indian Airlines on account of the Gulf crises;
and

(b) if so, the amount of extra earning by
the Indian Airlines on account of this rise in
fares?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) and (b). A Gulf
Evacuation Surcharge @ 10% on domestic
Rupee fare has been introduced with effect
from 26th September, 1990, Indian Airlines
has earned about Rs. 24 crores upto 31.1.91
on this account.

Doubling of Trivandrum-Quilon Railway
Line

527. SHRI S. KRISHNA KUMAR: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether feasibility survey has been
conducted for the doubling of Trivandrum-
Quilon line in Kerala;

(b) whether the estimate has been
prepared, if so, the details thereof;

(c) if not, the reasons therefor; and

(d) the steps being taken to expedite the
work?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Yes, Sir.

(b) Yes, Sir. The work was included in
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the budget for 1990-91 ata cost of Rs. 76.41
crores.

(c) Does not arise.

(d) Will depend upon the availability of
resources in the coming year.

impact of Curs on Petroleum Products
on industries

528. SHRI B. DEVARAJAN: Will the
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) whether recent curbs imposed on
the supply of petroleum products including
LPG and fuel oil to industry is likely to de-
celerate industrial growth and hit exports;

(b) whether any analysis has been made
by the Federation of Indian Chambers of
Commerce and Industry regarding the impact
of imposition of curbs on the supply of pe-
troleum products; and

(c) if so, the details thereof?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) In view of the
difficult foreign exchange position of the
country which has been greatly aggravated
by the Gulf Crisis since August, 1990, the
Government has taken a series of steps in
the current year to contain demand for petro-
leum products. While taking these steps, the
efforts has been to minimise the adverse
impact of the ofl crisis on industrial produc-
tion and exports. Special exemption has
been granted for (i) Continuous Process
Industries (ii) Sick industrial units for whom
rehabilitation packages have been finalised
by State/Central Financial Institutions, (iii)
Export units and (iv) Agro-based industries
Restrictions on supply of Naphtha, LPG and
FO to industrial units have also been with-
drawn.
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(b) and (c). An analysis made by Fed-
eration of Indian Chambers of Commerce
and industry regarding impact of Gulf Waron
indian economy suggests that industrial
growth may slow down, particularly in pet-
rochemicals, automobiles, phosphatic fertil-
izers, tyres, synthetic textiles, electronics
and chemicals sectors, which are consider-
ably dependent on imports. The FICCI
analysis indicates that industrial growth may
be in the range of 6-7% during 1990-91,
provided the Gulf War does not get pro-
longed.

Setting up of Projects by GAIL

529. SHRI SRIKANTHA DATTA
NARASIMHA RAJA WADIYAR: Will the
Ministerof PETROLEUM AND CHEMICALS
be pleased to state:

(a) whether the Gas Authority of India
Ltd. (GAIL) has any proposal to set up any
new project during the Eighth Five Year Plan
period; and

(b) it so, the details thereof and the
estimated cost and the installed capacity of
the Project?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Yes, Sir.

(b) Although the Eighth Five Year Plan
is yet to be finalised GAIL has proposed the
implementation of a number of new projects
which includes the setting upof a Gas Cracker
Complex at Auralya (U.P), a Polypropylene
Project at Bijaipur (M.P.), upgradation of the
HBJ pipeline, LPG extraction facilities at
Lakwa, Hazira, Gandhar, \'2nodia and Usar,
C2/C3 extractionfacilities at Hazu » Gandhar
and Uran and the project for distribution of
natural gas to domestic, commercial and
industrial consumers In Greater Bombay.
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Coal Handling Capacity During Eighth
Plan

530. SHRI SRIKANTHA DATTA
NARASIMHA RAJA WADIYAR: Will the
Minister of ENERGY be pleased to state:

(a) whether the Government have any
proposal to raise the coal handling capacity
during the Eighth Five Year Plan;

(b) if so, by which year 100 percent
supply of coal to power sector would be
ensured;

(c)thedirectiongiven by the Government
to different coal companies in the matter;
and

(d) the steps taken so far by the different
coal companies in the matter?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): (a) Yes, Sir. CIL &
SCCL have already taken up proposals to
raise the coal handling capacity during the
Eighth Plan.

(b) to (d). The existing coal handling
capacity for non coking coal including supply
to the power sector in 137.60 mty. This will
go up to 230.27 mty. by 1994-95 with the
commissioning of CHPs under construction
andthose planned. The installation of GHPs
under construction and those planned will
ensure supply of almost 100% coal to the
power sector through CHPs. For s.ztaining
the pace of construction of CHPs, the de-
signing capacity in the Central Mine Plan-
ning and Design Institute (CMPDI) is being
strengthened. Coal companies have been
asked to streamline the existing ‘Contract
Management' system enabling expeditious
tendering and construction of CHPs.
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Productiori of Coal

§31. SHRI SRIKANTHA DATTA
NARASIMHA RAJA WADIYAR: Will the
Minister of ENERGY be pleased to state:

() whether some coal companies have
taken steps to increase coal production.

(b) if s0, the target set by each of these
coal companies for coal production in the
Seventh Five Year Plan and the actual
achievement made during that Plan period;
and

Written Answers 168

(c) the target set by each of these coal
companies for the Eighth Five Year Plan?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): (a) Yes, Sir. The
coalcompanies have taken stepstoincrease
the coal production.

(b) Company-wise, year-wise targets
and actual coal production during the 7th
Plan period are given inthe statement below.

(c) Eighth five year plan has not yet
been finalised.. However, figures of likely
production during the terminal year of 8th
plan (1994-95) are given below:-

Likely production in 1994-95

Coal india Limited
Singareni Collieries Company Limited

Others

247.00 million tonines

30.31 million tonnes

5.10 Million tonnes

Total

282.41 million tonnes
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Setting Projects by HPCL Cancellation and Resumption of Air
india Flights
532. SHRI SRIKANTHA DATTA
NARASIMHA RAJA WADIYAR: Will the 534. SHRI MULLAPPALLY

Minister of PETROLEUM AND CHEMICALS
be pleased to state:

(a) whether the Hindustan Petroleum
Corporation Limited (HPCL) has any pro-
posal to set up any new projects during
Eighth Five year Plan period;

(b) if so, the names of those projects;

(c) the amount earmarked for imple-
menting those projects; and

(d) the names of the places where these
projects are proposed to be set up?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Yes, Sir.

(b) to (d). The Eighth Five Year Plan has
not beean finalised.

Stoppage of Delhl-Goa-Delhi Super Fast
Express at Khandwa

533. SHRIMADHAVRAQO SCINDIA: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether representations have been
received recently from the people of Khandwa
and their representatives requesting for
stoppage of Delhi-Goa-Delhi Superfast Ex-
press train at Khandwa in Madhya Pradesh;
and

(b) if so, the action taken/proposed to be
taken thereon?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Yes, Sir,

. (b) Examined but found neither opera-
tionally feasible nor commercially justified.

RAMACHANDRAN: Willthe Ministerof CIVIL
AVIATION be pleased to state:

(a) the details of flights cancelled and
thereafter resumed by Air India after the
commencement of the Gulf crisis;

(b) the details of total number of flights
per day of Air India at present;

(c) whether Air India has assessed the
total cost incurred by it in bringing in the
Indian victims of the Gulf crisis from Kuwait
during 1990; and

(d) it so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) All West-Asia
flights i.e. 46 in a week, were suspended
w.e.f. 16.1.1991. Air India have resumed
w.e.f. 23.1.1991, flights between India and
Abu/Dhabi/Muscat/Dubai.

(b) In so far as the Gulf route is con-
cerned, Air India presently operates five
flights a week between India & Abu Dhabi,
five flights week between India and Muscat
and one daily flight between India & Dubai.

(c) and (d). The total cost incurred by Air
India in Gulf evacuationis Rs. 227.21 crores.

Setting up of Airport in Kerala

535. SHRI MULLAPPALLY
RAMACHANDRAN: Willthe Ministerof CIVIL
AVIATION be pleased to state:

(a) whetherthere is any proposalto set
up fresh Airport facilities anywhere in Kerala
and if o, the details thereof;

(b) whether representations have been
received for setting up Airports in any other
districts of Malabar area in Kerala; and
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(c) ¥ so, the action taken thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) No, Sir.

(®) Yes, Sir.

(c) The National Airports Authority has
no plans to construct any new alrport In
Kerala during the Eighth Five Year Plan.

[ Translation)
Coal Supply to Mand Thermal Power
Project

537. SHRICHHAVIRAM ARGAL: Will
the Minister of ENERGY be pleasedto state:

(a) whether the proposal to fink Mand
thermal power project with Mand coal mines
by 1994-95 has not been approved;

() the time by which coal is likely to be
allotted for this thermal power project; and

(c) whether the Union Government pro-
pose to reserve the coal of Mand mines for

this purpose?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): (a) to (c). The
proposal to set up Mand Thermal Power
Station Is based on coal availability from
Mand-Raigarh Coalfield. The exploration
carried out in this coalfield till now does not
hold out the prospect of establishing ad-
equate production to meet the coal require-
ment of the proposed Mand Thermal Power
Station.

FEBRUARY 28, 1991
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Generation of Hydro-Electric Power in
Kerala

538. SHRI PALAIK.M. MATHEW: Will
the Minister of ENERGY be pleased to state:

(a) the names of the rivers of Keraia,
which are suitable for Hydro-electricgenera-
tion;

(b) the percentage utilisation of these
rivers, river-wise; and

(c) the steps taken or proposed to be
taken for optimum utilisation of hydro-elec-
tric power in Kerala?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) and (b). The namesof rivers
of Kerala which are suitable for Hydro-elec-
tric generation along with the percentage of
potential developed are given in the State-
ment below.

(c) Out of assessed hydro-electric po-
tential of various rivers of Kerala nearly
41.8.% has been developed and 15.8% of it
is under development. The development of
remaining hydro-electric potential depends
on the status of investigations, state of readi-
ness of the schemes, power requirements,
avallability of finances, clearances from en-
vironmental and forestry angles, etc.

STATEMENT
Sl. No. Name of the River Hydro-slectric potential Percentage
(in MW at 60% of potential
Load Factor) developed
1 2 3 4
1. Kuttiadi 563.2 88.7
2 Chalakudu 236.6 326
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1 2 3 4
3. Periyar 1191.3 50.9
4, Pamba 395.7 58.6
S. Barapole 56.3 —

6. Bharat Puzha 85.2 —
7. Baypore 143.2 —
8. Kallada 9.8 —
9. Kabini 130.2 —_
Total 2301 41.8%
Development of Energy Swing [Translation}

539. SHRI KADAMBUR M.R.
JANARDHANAN: Will the Minister of EN-
ERGY be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
captioned 'Power device for villages' ap-
pearing in the Hindustan Times dated 6
February, 1981; and

(b) it so, the details thereo!?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) Governments attention has
been drawn to the news item ‘Power devices

. forvillages’ which appeared in the Hindustan
Times, New Delhi dated 6th February 1991.

(®) i has been reported that & noble
electricity producing device called the ‘En-
orgy Swing' has been developed. The ma-
chine comprises of swing, steel axle, abicycle
wheel and a dyamo. The machine is run on
human muscie power and can generate 10
watts of power. The utilization of human
muscie power for generation of electricity
using energy swing would depend upon fur-
ther research and development work and
fleld trials to establish the techno-economic
viability of this device.

Rallway Stations In Bastar District

540. SHRITEJ NARAYAN SINGH. Will
the Minister of RAILWAYS be pleased to
state:

(a) whetherthe Government proposeto
improve condition of the railway stations in
Bastar district;

(b) it so, the steps taken in this regard;
and

(c) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) Yes, Sir.

(b) 17 Railway Stations fall in the juris-
diction of Bastar District. As per an action
plan formulated by the Railways, deficiencies
in basic passenger amenities at all these
Railway Stations will be eliminated by 1991-
92.

(c) Does not arise.
Rurai Electrification in Bihar

541. SHRITEJNARAYAN SINGH: Will
the Minister of ENERGY be pleased to state:
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(a) the number oftubewells constructed
underthe Rural Electrification Programme in
Bihar and the number of villages electrified
so far;

(b) the number of electrified villages
where connections have not been given so
tar; and

(c) the target fixed therefor for the year
1990-917?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) As per the available infor-
mation upto the end of December 1990,
2,52,836 pumpsets have been energised
and 46,418 villages have been electrified in
Bihar.

(b) According to the existing definition
of village electrification, a village is treated
as electrified if at least one service connec-
tion has been provided within the revenue
boundary of the village.

(c) The target for village electrification
and pumpsets energisationin Bihar for 1990-
91 was 2500 villages and 10,000 pumpsets
respectively.

[English)
Consumption of Petroleum Products

542. SHRIUTTAM RATHOD:
SHRI B.N. RECDY:
SHRI PRAKASH V. PATIL:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the measures taken to reduce the
consumption of petroleum and petroleum
products; and

(b) the volume of thaese products saved
during 1990-1991 so far as a result of those
measures?

FEBRUARY 26, 1991
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THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PAR-

LIAMENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Various mea-
sures that have been taken to contain the
demand for petroleum products are given in
the Statement below.

(b) As aresult of varieus steps taken to
contain the demand for petroleum products,
rate of growth in consumption of petroleum
products has declined from 8.3% during
April-December, 1989 to 2.3% during April-
December, 1990. Against the projected free
demand of 58.87 million tonnes, the con-
sumption is now expected to be restricted to
55.25 million tonnes in 1990-91.

STATEMENT
The restrictions presently in force include:—

1. Ban on release of new LPG con-
nections and Double Bottle Con-
nections, exceptfor release of LPG
connections to new LPG
Dealerships.

2. Minimum time interval of 18 days
for refill booking for domestic LPG
cylinders.

3. 20% cut in consumption of petrol
and diesal in vehicles of Central
Government Departments and
Public Sector Undertakings over
the consumption in 1989-90.

4. 10% cut on supplies of MS and
HSE to bulk consumers over the
average consumption in last 3
years.

5. Releases of MS through Retalil
Outlets restricted to 4% growth over
the corresponding period of the
previous year.

6. Releases of HSD through Retail
Outlets restricted to the same level
as in the corresponding period of
the previous year.
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7. 10% cut on supplies of HSD to
State Road Transport Undertaking
over consumption in the previous
year. However, requirements of
STUs for fleet expansion to be met
in full.

8. Ban on supply of HSD for new
captive DG Sets.

9. 10% cuton average of last 3 years
offtakes for LDO supplies to direct
consumers.

10. 10% cut on LDO supplies for do-
mestic shipping including Inland
Waterways.

[Transiation)

Extension and Conversion of Bhind
Sheopur Rallway Line

543. SHRI CHHAVIRAM ARGAL: Will
the Minister of RAILWAYS be pleased to
state:

(a) whetherthe Government proposeto
extend the Bhind-Sheopur narrow-gauge
rallway line from Bhind to Etawah and
Sheopur to Kota and convert it into a broad
gauge railway line from Etawah to Bhind and
Gwalior to Sheopur via Kota; and

(b) if so, the details thereof and the time
by which the work on this line is likely to be
sturted?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) and (b).
Gwallior-Bhind NG section is proposed to be
converted to BG as part of Guna-Gwalior-
Etawah new line project which has since
been approved. A survey for conversion of
Gwalior-Sheopur Kalan NG line to BG and
its extension to Kota (Digod) has been ap-
proved at a cost of Rs. 20 lakhs in 1989-90.
The work on Gwalior-Bhind-Etawah section
has been started during 1989-90 and will be
Progressed subject to availability of re-
sources.

[English)
Supply of LPG in Delhi

544. DR.C. SILVERA: Wilithe Minister
of PETROLEUM AND CHEMICALS be
pleased to state:

(a) whether a delegation met the Lieu-
tenant Governor of Delhi in January, 1991 in
connection with the LPG supplies;

(b) if so, the details of the demands
made by the delegation;

(c) the action taken by the Government
thereon; and

(d) ifthe reply to part (c) abova be in the
negative, the reasons therefor?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) to (d). The
information is being collected and will be laid
on the Table of the House.

Representation from Indian Drug
Manufacturers Assoclation

545. SHRI VASANT SATHE: Will the
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) whether the Government have re-
ceived arepresentation from the Indian Drug
Manufactures Association regarding various
problems being faced by the drug manu-
facturers urging Government to take policy
decisions on various issues affecting the
industry and to provide for heaith covertothe
rural and urban pooi; and

(b) if so, the details of the problems
raised and the action taken thereon?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). Anum-
ber of representations have been received
from the Indian Drug Manufacturers Asso-
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clation highlighting their problems and mak-
ing various suggestions in regard to list of
price control drugs, realistic pricing param-
eters, reduction in span of price control,
higher trade margin, higher margin to pro-
ducers, duty rationalisation, etc. some of
these are being taken into consideration in
the review of the Drug Policy which is under
way and some are under the examination of
the Government.

Crash Programme for utilisation of Coal

546. SHRI VASANT SATHE: Wil the
Minister of ENERGY be pleased to state:

(a) whether the Government have for-
mulated any crash programme for the
utilisation of coal as a substitute of oil and
petroleum;

(b) i so, the details thereof; and

(c) the steps taken during the last three
years and plans proposed for production of
smokeless coke for distribution to the rural
poor at reasonable rate by the Coal india and
its subsidiaries?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): (a) and (b). Yes,
Sir;a crash programme has been formulated
for increasing production and utilisation of
coal as domestic fuel in the form of Special.
Smokeless Fuel (SSF) and briquettes in
rural and semi urban areas in place of
Kerosene, LPG and fire wood etc. Steps
have aiso been taken to augment supply of
coal to various industrial consumers with a

view to reducing consumption of fuel oil by
industries.

(c) Central Mine Planning and Design
institute, Ranchi has developed the tech-
nology of manufacturing of Special Smoke-
less Fuel (SSF) from lower grades of coking
coal. This technology Is being widely
publicised and entrepreneurs are being en-
couraged o set up such piants throughout
the country so that this fuel is available to as
many as consumerd as possbie. Nine SSF

plants are aiready in operation and ten more
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are In various stages of construction. An-
other 115 SSF proposals have been given
coal linkage.

Crash Programme for Production of
Coal

547. SHRI VASANT SATHE: Will the
Minister of ENERGY be pleased to state:

(a) whether it is afact that as a result of
the Gulf crisis the Coal Department has
formulated a crash programme for produc-
tion of more coail to meet the domestic re-
quirement;

(b) i so, the details thereof;

(c) the production performance of coal
sector, subsidiary-wise during the current
year and the steps taken or proposed to be
taken to augment the production;

(d) whether the production of Western
Coalfields Limited has received a set back
as a result of heavy rains and if so, the
measures taken or proposed to be taken for
improving the production and efficiency of
Wastern Coalfields Limited; and

(e) the namse of the new projects being
taken upfor execution by Western Coalfields
Limited during the current year?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): (a) and (b). Yes,
Sir, in order to meet the situation of difficulty
in kerosene/LPG availabilty a number of
steps have been taken to make more coal
available to small users including Special
Smokeless Fuel plants, Briquetting units and
house-holds so asto reduce the pressure on
consumption of petroleum fuel and firewood.
Some of the steps taken are as foliows:—

() Increased despatch of coal to.
the thermal power stations, steel
plants and cement industries.

() 6milliontonnes of coal has been
offered under ‘Liberalised Sale
Scheme’ on notified collieries/
stockyards.
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(i) Additional 2 million tonnes of
coal has been set aside under
‘Liberalised Sale Scheme’ for
SSF units, Briquetting plants,
house-hold sectors.

(iv) 100 more coal stockyards are
proposed to be opened
throughout the country in addi-
tion to the existing ones under
the aegis of State Governments/
their agencies and CIL; for that
purpose State Governments are

PHALGUNA 7, 1912 (SAKA)
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being invoived to indicate the
demand centres/organising
stockyards etc.

(v) Standing Linkage Committee
(Stockyards) has been consti-
tuted to monitor among others
coal linkage to the stockyards,
SSF plants, Briquetting units.

(c) Figures of Company-wise coal
production during the period April,
1990-January, 1991 are given below:—

(lakh tonnes)
Company Coal prodqct:bn
April~January 1989-90 . April-January 1990-91
1 2 3

ECL 187.34 170.22
BCCL 205.12 191.08
CCL 220.36 223.26
NCL 188.72 215.57
WCL 180.17 168.88
SECL + 408.15 454.86
NEC 6.30 3.97
CiL 1396.16 1427.84

(d) Yes, Sir; coal production in the
mines of Western Coalfields Limited suf-
fered due to heavy rains. However, lately
production has improved.

(e) Seven new projects have been
sanctioned during 1990-91 in the Western
Coalfields Ltd. These projects are:—

i) Junad Opencast.

i) Shivpuri Expn.

fij) Vishnupuri Undergroupd-|

iv) Damua East Ph.|

v) Rajur RO Underground

vi) Vishnupuri Underground-Ii

vii) Naigaon Opencast.
In addition during 1990-91, work on the
under mentioned sanctioned projects has
also started:—

i) Wirur Underground
il) Kawadi Opencast
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iil) Nijjai Opencast
iv) Gajendoh Underground

Government of India have also sanctioned
Advance Action Scheme for Mugoli Opencast
Project at a capital cost of Rs. 4.83 crores.

[ Translation)

Dally Running of Rajpeepla-Ankleshwar
Train

548. SHRI CHANDUBHAI
DESHMUKH: Will the Minister of RAIL-
WAYS be pleased to state:

(a) the number of commuters travelling
daily by train between Rajpeepla and
Ankleshwar in Gujarat;

(b) whetherthe Government proposeto
run Rajpeepla-Ankleshwar train thrice a day
for the benefit of commuters; and

(c) if so, whether the Government also
propose to provide diesel engine facility on
this railway line?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) During the
period from November, 1990 to January,
1991, on an average 146 commuters trav-
elled daily between Rajpeepla and
Ankleshwar by train.

(b) No, Sir.

(c) Does not arise.

Stoppage of Trains at Bharuch

549. SHRI CHANDUBHAI
DESHMUKH: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whetherthe Government proposeto
provide stoppage at Bharuch for Hyderabad-
Rajkot, Trivandrum-Rajkot and Cochin-
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Ahmedabad trains; and

(b) it not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
JANESHWAR MISHRA): (a) No, Sir.

(b) Operationally not feasible.
Theft of ONGC Pipes

550. SHRI CHANDUBHAI
DESHMUKH: Wil the Minister of PETRO-
LEUMAND CHEMICALS bepleasedto state:

(a) whether the Russian pipes worth
rupees two lakhs which were stolen recently
from the Qil and Natural Gas Commission
installations in Ankeleshwar (Gujarat) have
been recovered;

(b) if so, the steps taken by the Govern-
ment in matter; and

(c) if no steps have been taken, the
reasons therefor?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). Re-
cently there was no reported theft of Russian
pipes from ONGC, Ankleshwar. However 30
pieces of 2.7/8" drill pipes worth Rs. 46,732
were stolen on 18th July, 1990 from ONGC
Oil well area of Adol and Hazat villages.
These were recovered and three culprits
involved in this theft case have been taken
into custody.

(c) Does not arise.

Petrol/Diesel and LPG Agencies in
Bharuch

551. SHRI CHANDUBHAI
DESHMUKH: Will the Minister of PETRO-
LEUMAND CHEMICALS bepleasedto state:
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(a) whether there are no agencies for
petrol, diesel and LPG in the backward areas
of Bharuch district of Gujarat;

(b) whetherthe Government proposeto
provide petrol and LPG in these backward
areas by giving special concession;

(c) if so, by what time; and
(d) if not, the reasons therefor?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASHMALAVIYA): (a) There are petrol/
diesel Retail Outlets and LPG distributorship
located in the backward areas of Bharuch
District of Gujarat.

(b) and (c). Setting up of new retail
outlet dealerships (Petrol/diesel) and LPG
distributorships would be considered as and
when adequate potential is established for
opening such dealerships/distributorships at
any location in this District in line with the
prescribed norms. It is not possible to indi-
cate a time from for this purpose.

(d) Does not arise.
Linking of Tirupati by Air

552. DR. CHINTA MOHAN:
SHRI R.N. RAKESH:

Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether Tirupati is a tourist centre
for crores of Indians and foreigners;

_ (b) whetherthe Government are formu-
lating a scheme to link Tirupati by air with
other metropolitan cities of the country by
providing an Alrport there;

(c) it s0, the details thereof and the time
by which this scheme is likely to be imple-
mented; and
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(d) i not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) to (d). The
existing aerodrome at Tirupati is suitable for
HS-748 type of aircraft. There are plans to
extend the runway by another 3000'to make
it suitable for B-737 type of aircraft. The
additional land for the extension of runway
has since been acquired from the Govern-
ment of Andhra Pradesh. M/s. RITES have
been appointed to execute the extension
project. They have submitted the preliminary
estimates and feasibility study which are
presently under the examination of the Na-
tional Airports Authority.

import of Crude Oil from Venezuela

5§53. DR. CHINTA MOHAN:
SHRI R.N. RAKESH:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item cap-
tioned '‘Deal clinched for 1.5 M.T. Venezu-
elan Crude on Credit’' appearing inthe “Times
of India”, dated 16 January, 1991;

(b) if so, whether an agreement has
been reached in this regard;

(c) if so, the quantity of crude oil pro-
posed to be purchased under this agree-
ment;

(d) whether Indian refineries do not
have the facilities to refine Venezuelan crude
oil; and

(e) it so, the details of the arrangements
made by the Government to refine the said
crude oil?
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THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) to (e). An Aide
Memoire has been signed between India
and Venezuela whersby India has agreed to
purchase on commercial conditions for a
period of three years crude oil and products
subject to agreement on product price/qual-
ity. Since the Venezuelan crude oils oftered
are not suitable for use in Indian refineries,
Venezuela would endeavour to exchange
the crude cil for alternative crude oil suitable
to India. Hence the price and delivery terms
willbe decided only atter Venezuelafinalises
the terms of exchange.

Refueling Facllities to Forelgn Aircraft

554. DR. CHINTA MOHAN:
SHRI JANARDHANA
POOJARY:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the facility of refueling 1s
available to foreign aircraft at a number of
airports in the country;
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(b) if so, the total quantity of oil supplied
to foreign aircraft during the last six months
from these airports and its impact on the fuel
supplied to the country’s aircrait;

(¢) whetherthe prices of fuel supplied to
the foreign aircraft differ from the price of fuel
in the country; and

(d) o so, the details thereof?

THEMINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHR! SATYA
PRAKASH MALAVIYA): (a) Yes, Sir.

(b) The quantity of Aviation Turbine
Fuel supplied to foreign aircraft during July-
December, 1990 was about 3,29,000 KL.
The supply of fuel to foreign aircraft does not
have any impact on the fuel supplied to
Indian Aircraft.

(c) and (d). Yes, Sir. Details are given
below in the Statement.

STATEMENT

(TT Selling Rate 1$ « Rs. 18.69)

Ruling as on 1.2.1991)

Location Pn:ces Applicable to International  Posted Airfield Prices (Applicable
Airlines including Air India WEF  to Domestic Airlines for Domestic
10.2.91 USD/KL Consumption) WEF 15.10.90 Rs./KL
7 2 3
Delhi 426.13 8342.37
(Inclusive of Shakurbasti Terminal Tax @ Rs. 15/K1)
Calcutta 433.83 8410.11
(Inclusive of Entry Tax @ 2%)
Bombay 423.32 8328.32
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1 2 3
Madras 423.32 8224.82
Dabolim 423.32 8272.81
Amritsar 42532 8506.53
Trivandrum 425.32 8341.59
Bangalore 425.32 8407.54
Hyderabad 425.32 8540.97
Patna 425.32 8337.26
Ahmedabad 425.32 8347.97
Trichy 42532 8410.89

Note: Allthe above ratas are exclusive of Sales Tax and Local Levies, IF any.

Carrlage Repalr Work In Tirupat}

555. DR. CHINTA MOHAN: Wili the
Minister of RAILWAYS be pleased to state:

(a) whether repair work of railway car-
rages is being done by a public sector un-
dertaking in Tirupati district of Andhra
Pradesh;

(b) if so, whether this work is not being
done satisfactorily by this undertaking for
sometime past;

(c) if so, the details thereof;

(d) whetherthe Governmenthave taken
!'emedial measures to revitalise the function-
ing of this undertaking; and

(@) if so, the details thereol?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS}): (a) No, Sir.

(b) to (e). Do not arise.

[English}
Requirement of LPG

556 SHRI Y.S. RAJA SEKHAR
REDDY: Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether there is a proposal to in-
crease the price of LPG cylinders;

(b) whetherthe Government proposeto
introduce rationing in the use of LPG cylin-
ders; and

(c) the requirement of LPG in the coun-
try, state-wise?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (2) There is no
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decision at present to revise the price of LPG (c) The overall enroliment targets for
LPG are decided based on the availability of

linders.
cylincers LPG including imports, in the country. A
. statement showing the consumptionof LPG,
(®) No, Sir. Statewise, during 1989-90 is given below.

STATEMENT

Consumption of LPG, Statewise, for 1989-90:

Sl. No. State Consumption Figs in MT
1 2 3 4
1. Andhra Pradesh 176396
2. Assam 34017
3. Bihar 59796
4, Goa 11626
5. Gujarat 199362
6. Jammu & Kashmir 14911
7. Kerala 75770
8. Madhya Pradesh 117985
9, Tamil Nadu 200902

10. Maharashtra 442530
11. Karnataka 102741
12. Orissa 16669
13. Puryab 93276
14, Rajasthan 71307
15. Uttar Pradesh 230788
16. West Bengal 115848

7. Haryana 65270
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1 2 3 4
18. Himachal Pradesh 10556
19. Manipur 3623
20. Meghalaya 3043
21. Nagaland 2260
22. Sikkim 616
23. Tripura 2272

UNION TERRITORIES

1. Andaman & Nicobar 416

2. Arunachal Pradesh 978

3. Chandigarh 14023

4. Delhi 190001

5. Dadra & Nagar Haveli 449

6. Daman & Diu 574

7. Lakshadweep 5

8. Mizoram 1689

8. Pondicherry 7498

Recommendations of Justice Bhat
Committee

557. SHRI Y.S. RAJA SEKHAR
REDDY: Will the Minister of CIVIL AVIA-
TION be pleased to state:

(a) the details of recommendations of
Justice Bhat Committee (A-320 aircraft crash
enquiry Committes) that necessitated refer-
ence to the Air Bus Industry;

(b) the reaction of the firm thereto; and

(c) whether these suggestions will be
incorporated in the 16 planes that are due
from the firm?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) Details of the
recommendations requiring referenceto Air-
bus Industry are givan in the statemant be-
low.
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(b) The reaction of the firm is awaited.

(c) Modification, if any, will be incorpo-
rated in all aircraft to the extent possible.

STATEMENT

1. Inthe light of the test flight conducted
at Toulouse in the presence of an Assessor,
Airbus Industrie may examine the design
aspectsofthe accelerometers andthe DFDR
recording system as used on the A-320 to
improve accuracy of recordings particularly
after a flight at high angles of attack.

2. Some slides did nit display when door
exits were opened from inside. it is recom-
mended that slide activation mechanism
should be evaluated for improvement.

3. Expanded indication of the value of
the current against the lubber line in the PFD
is recommended for better appreciation of
current speed value.

4. Duetopossibility of mistaking altitude
and vertical speed knobs one for the other, a
modification is recommended where vertical
speed knob would have a wheel to be oper-
ated vertically up and down instead of the
present clockwise and anti-clockwise direc-
tion of movement of the knob.

5. After gear down and below 2000 feet
radio altitude it is recommended that idle/
open dascent mode should be indicated in
flaghing red on the FMA associated with a
single stroke chime.

6. It is recommended that the emer-
gency exit sliding window in the cockpit
(direct vision window) should have the op-
erating handle in the forward end to give a
better leverage than at present, so that it
could be easily opened by a comparatively
frail lady pilot using one hand only. Indian
Airlines may check with Airbus industrie if a
retrofit modification is possible for their
present tleet and future aircraft.
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7. Safety of operations would demand
that Airbus Industrie execute the proposed
modifications of increased approach idle by
2.5% N2 and auto thrust mode changing to
speed mode when aircraft speed drops to
VLS, as top-most priority modifications. In-
dian Airlines should pursue the matter vigor-
ously with Airbus Industne in coordination
with DGCA.

8. Installation of a single master switch
conveniently located to switch off both FDs
when ;equired is recommended; slave
switches could be used to switch them 'on’
individually or repositioning of both switches
centrally be considered.

9. A modification to prevent auto thrust
mode change from speed mode to thrust
mode during ARt* just by change of altitude
selection is highly desirable. The mode
change should occur only by pulling the
altitude knob after change of altitude selec-
tion.

10. It is recommended that Airbus
Industrie and certification authorities to care-
fully re-evaluate the limit of 15° angle of
attack (alpha max) was both simulator ex-
periment and Airbus Industrie flight test un-
der direct law going to shightly higher angles
of attack have shown better performance
and reduced altitude loss.

11. Due to severe fire developing with
hardly 3000 to 3300 Kgs fuel, burning com-
pletely the interior furnishing, top of the fuse-
lage and the floor of the cabin, DGCA should
carefully evaluate along with other certifying
authorities and manufacturers, the feasibil-
ity of providing oxygen cylinders for crew and
for passengers in the least fire risk areas
(well away from the fuel tanks namely front
and rear of the fuselage), with a provision of
avalve cl Letothe cylinders which would be
cloe~a at levels below 1000 feet. This may
help in delaying the spread of the fire in
comparison to the oxygen generators dis-
tributed throughout the aircraft and may con-
tribute to saving more lives.
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12. DFDR shouid record the selections
made by the pilots inthe FCU; atpresent it is
not possible to infer many of the actions
taken by the pilots during the last phases of
the flight. Practicability of getting DFDR re-
cordings ofinstrument displays such as speed
display also should be considered.

[Transiation)
Allotment of LPG Connections

558. SHRISURYANARAYAN YADAV:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether LPG is available in ad-
equate quantity in the country,

(b) if so, the reasons for the delay in
allotment of new gas connactions;

(c) the number of new gas connections
given in 1990 and the number on the waiting
list; and

(d) the time by which persons on the
waiting list are likely to be covered?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PAR-
LIAMENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) No, Sir.

(b) Does not arise.

(c) During the year 1990 approximately
7.17 lakh new LPG connections were re-
leased by the oil marketing companies and
as onJanuary, 1991 there were about 67.38
lakh persons in the country on the waiting list
for release of new LPG connections.

(d) Release of new LPG connections is
done by ol industry all over the country in a
phased manner, under its annual programme
for enroliment of customars, subject to avail-
ability of LPG. Hence it is not possible to
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indicate the time by which all the persons in
the waiting list would be covered.

Use of Diesel Engines

559. SHRISURYANARAYAN YADAV:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) whether the Railways have not yet
discontinued the use of diesel engines on
electrified rail routes;

(b) whether the diesel engines are also
being used for shunting purposes; and

(c) if so, the reasons for making use of
these engines in place of electric engines?

THE MINISTER OF STATE IN THE
MINISTRY OF RA!ILWAYS (SHRI BHAKTA
CHARAN DAS): (a) Use of diesel engines
on electrified mainlines is minimal.

(b) Yes, Sir.

{c) Electrification of yards is very ex-
pensive and adequate return on investment
is not obtained. Use of diesel engines for
such locations is more economical.

Evacuation of Railway employees from
iraq

560. SHRI SURYA NARAYAMN
YADAV:
SHRIMATI VASUNDHARA
RAJE:

Will the Minister of RAILWA 'S
pleased to state:

(a) whether some Railway employees
of IRCON and RITES are still stranded in
Iraq;

(b) if so, the details and number of such
employees and the reasons for not evacuat-
ing them prior to the outbreak of war; and
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(c) the action taken so far to evacuate
these employees?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) No, Sir.

(b) and (c). Does not arise.
(English)
Power Generation

561. SHRI ABDUL SAMAD: Wil the
Minister of ENERGY be pleased to state:

(a) the average daily requirement of
petroleum, petroleum products and natural
gas for the generation of power in the coun-

try;

(b) the average daily requirement of
coal for the same purpose;

(c) the percentage share of thermal
power in the total power generated; and

(d) the installed capacity of the thermal
power as on January 1, 1991 and its capacity
utilisation during 19907?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a). The information is being
collected and will be laid on the Table of the
House.

(b) The average daily requirement of
cosl far the thermal power stations is about
413700 tonnes during the current quarter.

{c) The percentage of thermal genera-
tion against total power generation was about
70% during April, 90-January, 1991,

(d) The installed capacity of thermal
power stations as on January 1, 1991 is
43223.5 MW and thermal plant load factor is
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52.8% during the period April, 1990 to Janu-
ary, 1991,

[Translation)

Completion of Barvadih-Vishrampur
Railway Line (Bihar)

562. SHRI JORAWAR RAM: Wil the
Minister of RAILWAYS be pleased to state:

(a) whetherthe Government proposeto
resume the incomplete work of rail line pro-
posed from Barvadih to Vishrampur (Chirmiri}
in Palamau district of Bihar;

(b) if so, by what time; and
(c) if not, the reasons therefore?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) No, Sir.

(b) Does not arise.

(c) Dueto acute constraint of resources
and heavy commitments for on-going
projects, there is no proposal to take up for
the present construction of new BG line from
Barwadih to Bishrampur.

[English}
Extension of Hyderabad-Nadikudi
Railway Line

563. SHRIRAJAMOHAN REDDY: Wil
the Minister of RAILWAYS be pleased to
state:

(a)- whether there is any proposal to
extend the existing Hyderabad-Bilinagat-
Nadikudi railway line upto Madras via
Vinukonda-Kanigiri-Vinjamur-Atmakur and

Venkatagiri;
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(b) if so, the details thereof;

(c) whether the Government proposeto
take up this project on priority basis; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) to (d). The Committee
on Expansion of Railway Network consti-
tuted by the Planning Commission have
suggested a new line between Nadikudi-
Venkatagiri, as part of an alternative North-
South corridor, but for the time being there is
no proposal to take up this line for want of
resources.

Avalilabllity of Petroleum and Petroleum
Products
564. SHRI RAJAMOHAN REDDY:
DR. LAXMINARAYAN
PANDEYA:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether oil and other petroleum
products are sufficient to meet any untoward
situation created by the Gulf Watr;

(b) if so, the details thereof; and

(c) the emergency arrangements Gov-
emment have made to meet the situation?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). Within
the overall constraints, steps were taken to
build up sutficient inventories of crude oil and
petroleum products so that any untoward
situation created by the Gulf War could be
met with minimum disruptions in supplies to
consumers,
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(c) Steps taken to meet the situation
arising due to Gulf War include (i) Attempts
to diversity the sources of import of Oil and
products, (ii) Contracting of products from
non-Gulf sources, (iii) Building up of invento-
ries of crude oil and products, (iv) Constant
monitoring of imports and availability/distri-
bution of products, etc.

[ Translation)

Stoppage of Garib Nawaz Express at
Kishangarh and Nasirabad

565. PROF. RASA SINGH RAWAT:
Willthe Ministerof RAILWAYS be pleasedto
state:

(a) whether the Government have re-
ceived any memorandum for providing stop-
page of Garib Nawaz Express trains at
Nasirabad and Kishangarh stations;

(b) if so, the steps being taken by the
Govemment in this regard; and

(c) the reasons for not stopping this
train at Kishangarh and Nasirabad canton-
ment of district Ajmer?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR!I BHAKTA
CHARAN DAS): (a) Yes, Sir.

(b) and (c). Examined but not found
feasible for want of traffic.

Renovation of Ajmer Station
566. PROF. RASA SINGH RAWAT:
Will the Minister of RAILLWAYS be pleased

to state:

(a) the amount sanctioned for the reno-
vation of Ajmer station;

(b) the expenditure incurred thereon so
far;
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(c) whether this work has been en-
trusted to the contractors or 1t is being ex-
ecuted departmentally;

(d) whether any complaint has been
received in this regard: and

(e) if so, the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) Rs. 24.75 lakh.

(b) Rs. 5.00 lakh.

(c) Work is being executed through
contractor.

(d) No, Sir.
(e) Does not arise.
Rallway Travel Agencles In Ajmer

567. PROF. RASA SINGH RAWAT.: Will
the Minister of RAILWAYS be pleased to
state:

(a) the zone-wise number of railway
travel agencies functioning in the country at
present; and

(b) the number of travel agencies which
were given contract in Ajmer and since when?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! BHAKTA
CHARAN DAS): (a) The Zonal Rallway-wise
number of Rail Travellers’ Service Agents
functioning in the country are as under-

Central Railway — 41
Eastern Railway — 21
Northern Railway — 77
N.E. Railway -— 3
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N.F. Railway -— 31
Southern Railway —_ 42
S.C. Railway — 18
S.E. Railway - 19
Woestern Railway - 32

(b) One applicant was considered suit-
able for appointment as a Rail Travellers’
Service Agent at Ajmer in 1985-86, but he
expressed his inability and declined the of-
fer.

[English)

Outstanding Dues of NTPC and NHPC
against State Electricity Boards

568. SHRI TARIF SINGH:
SHRI HARI KISHORE SINGH.
SHRI M.S.PAL:
SHRI MANJAY LAL:

Willthe Ministerof ENERGY be pleased
{o state:

(a) whather the World Bank has asked
the National Thermal Power Corporation
(NTPC) and National Hydro-electric Power
Corporation (NHPC) to recover the dues
from the State Electricity Boards;

(b) if so, the details thereof; and

(c) the reaction of the Govarnment with
ragard thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERTY (SHRIBABANRAO
DHAKANE): (a) to (c). Under existing
covenantS and agreements entered into with
the World Bank by the National Thermal
Power Corporation and the National Hydro-
Electric Power Corporation for various
projects it is obligatory for these Corpora-
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tions to contain the amount of receivables
from State Electricity Boards within mutually
agreed limits.

Sub-Sea Pipeline from Bombay High to
Kerala

569. SHRI TARIF SINGH. Will the Min-
ister of PETROLEUM AND CHEMICALS be
pleased to state:

(a) whether the Western Coast indus-
tries 1n the country have urged the Govern-
ment to lay a sub-ssa pipeline along along
the coast for supplying natural gas from
South-West Bombay to the Konkon-Karavali-
Kozi-Kode regions;

(b) whether the Canara Chamber of
Commerce has suggested that the entire
cost of the project could be met by private
sector user industries and the beneficiary
States; and

(c) if so, the details of the decision taken
in the matter?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Yes, Sir.

(b) Yes, Sir.

(c) The entire question of laying a sub-
sea pipeline to the Southern States is cur-
rently under examination by an Inter-Minis-
terial Committee set up by the Government
to examine the techno-economic feasibility
of laying a gas pipeline from the Western
Offshure to the Southern States.

Payment of incentive Money to Alr indla
Crew

§70. SHRI TARIF SINGH: Will the Min-
ister of CIVIL AVIATION be pleased to state:
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(a) the existing practice of paying "in-
centive “ money to the Air India crew:;

(b) the annual payment of “incentive
money made to the Air India crew in foreign
exchange;

(c) the annual expenditure on payment
of daily allowance (in US dollars) over and
above their hotel accommodation and trans-
port etc.;

(d) the reasons for paying “incentive”
money besides daily allowance etc;

(e) whether in view of the foieign ex-
changecrisis, the Government have reviewed
the policy of paying”incentive” money in for-
eign exchange; and

() if so, the details thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) Pilots/Flight
Engineers operating long haul direct fight
are paid long haui allowance.

(b) During 1989-90, Net amount of long
haul allowance paid was US$ 3,80,780 after
deduction of income tax.

(c) During 1985-90, US$ 2,244,000
was paid to the flying crew as layover ailow-
ance.

{(d) to (f). The payment of long haul
allowance is anincentive for the Pilots/Flight
Engineers for operating long haul flights and
is part of the agreement with the flying crew.

Requirement and Generation of Power

571. SHRIDILEEP SINGHBHURIA:
SHRI KALP NATH RAI:

Willthe Ministerof ENERGY be pleased
to state:
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(a) the requirementS of energy during
the current financial year;

(b) the actual production and the short-
fall;

(c) the details of the schemss to in-
crease power production in the country; and

(d) the outlay proposed for the energy
sector in the Eighth Five Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) and (b). During the period
April, 90 — January, 91, the energy require-
ment in the Country was 220876 Million
Units against which the availability was
203804 Million Units which represents a
shortfall of 7.7%.

(c) A Capacity addition of 4371.5 MW
comprising 1022 MW Hydro, 3114.5 MW
Thermal and 235 MW Nuclear has been
envisaged for commissioning during 1990-
91.

(d) Eighth Plan has not been finalised
so far by the Planning Commission.

Recommendations of Hussainy Com-
mittee on Westland Helicopters

§72. SHRIL.K. ADVANI:
SHRI M.V.
CHANDRASHEKARA
MURTHY:
SHRI V. SREENIVASA
PRASAD:
DR. AK. PATEL:

Will the Minister of CIVIL AVIATION be
pleased to state:

(a) the details of the recommendations
of the Hussainy Committee about the
Westland Helicopters and the shortcomings
pointed out about the helicopters;
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(b) whether these helicopters were
made air-borne by the Pawan Hans Limited
inspite of the knows drawbacks;

(c) what are the observations of the
Core Group constituted to watch the working
of these helicopters;

(d* whetherthe Comptroller and Auditor
General has given adverse comments re-
garding their purchase and if so, the details
thereof; and

(e) thetotal overall losses suffered due
to the Westland helicopters?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) A copy of the
Report of the Hussainy Committee has been
made available to Parliament Library vide
Index No. 629—13252/No.

(b) These helicopters were re-inducted
for operation subject to the restrictive condi-
tions recommended in the Hussainy Com-
mittee Report and also subject to strict ad-
herence to the safety standards to be pre-
scribed by the Director General of Civil
Aviation.

(c) Based on the report of the Commit-
tee which evaluated the performance of the
helicopters after its reinduction, all the
Westland helicopters in the fleet of Pawan
Hans have been grounded with effect from
9th February, 1991.

(d) The Report of the Comptroller and
Auditor General of India Union Government
No. 12 (Commercial) of 1989 relating to
Purchase and Operation of Helicopters by
Pawan Hans Limited has been laid in both
House of Parliament on 17th May, 1990.

(e) The year-wise details of estimated
losses suffered due to Westland helicopters
are:
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Yoar Losses
1 2

1986-87 Rs. 3.55 crores
1987-88 Rs. 3.93 crores
1988-89 Rs. 3.80 crores
1989-90 Rs. 4.46 crores

Supply of LPG in Bombay

§73. SHRI ASHOK ANANDRAO

DESHMUKH: Will the Minister of PETRO-
LEUMAND CHEMICALS bepleasedtostate:

(a) whetherthere is short supply of LPG
in Bombay area;

(b) I so, the reasons for the shortage;
(c) the steps being taken in this regard;

(d) the number of distributors of LPG in
Bombay, Delhi, Madras, Secunderabad and
Calcutta; and

(e) whether the Indian Oil Corporation
has any distributors in Pune and Goa, if not
the reasonrs therefor?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) to (c). Some
shortage in the supply of LPG refilis has
beenraported in certain locations of Bombay
on account of sporadic law and order prob-
lem and transportation problems, apart from
industrial relation problems. Action has been
taken to augment availabifity of LPG, in-
crease bottling, expedite movement and step
up delivery of refills so as to restore nor-
malcy. The IR problem has since been sorted
out.
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(d) As on January, 1991 the number of
LPG distributors in Bombay, Delhi, Madras,
Secunderabad and Calcutta was as under.

City No. of distributors
1 2
Bombay - 129
Delhi —_ 201
Madras — 97
Secunderabad — 60
Calcutta —_ 123

(6) M/s. Indian Qil Corporation have
one LPG distributorship each in Pune and
Goa, which are exclusively for defence
personnel.

Supply of Petroleum Products

574. SHRI ASHOK ANANDRAO
DESHMUKH: Will the Minister of PETRO-
LEUMAND CHEMICALS be pleasedtostate:

(a) the month-wise demand and supply
position of diesel and other petroleum prod-
ucts in the country during 1990;

(b) whether there has been a shortage
since the Gulf crisis began; if so, the month-
wise position thereof;

(c) the steps taken to meet the shortage
and the result achieved; and

(d) what further measures are being
envisaged and adopted in this regard?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) The months-
wise supply and demand position of major
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petroleum products in the country during
January—December, 1990 is given in the
statement below.

(b) The Gulf-crisis which began in Au-
gust, 1990 aggravated the already difficult
situation which the country was facing in the
current year. International pries of crude oil
and petroleum products increased steepiy
after the Guilf-crisis, making it difficult to
import larger quantities to meet the domestic
demand. Supplies of crude oil and petro-
leum products from iraq and Kuwait were
also disrupted.

(c) Steps taken to meet the situation
arising due to Gulf crisis include.

i) Attempts to diversify the sources of
import of Oil and products,

i)  Contracting for supplies of petro-
leum products for non-Gulf sources,

FEBRUARY 26, 1991 - .

Written Answers

iii) building up of inventones of crude
oil and products,

iv)  constant monitoring of imports and
availability/distribution of Petroleum
products,

v) Measures to contain the damand
for petroleum products As a result
of various steps taken to contain
the demand for petroleum prod-
ucts, the rate of growth in con-
sumption of petroleum products has
declined to 2.3% dunng April—
December, 1990 comparedto8.3%
during April—December, 1989.

(d) The position is under constant re-
view and appropriate steps will be taken as
and when required depending on the needs
of the situation.

216
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LPG Agencies in Manipur

575. SHRI N. TOMBI SINGH: Will the
Ministerof PETROLEUM AND CHEMICALS
be pleased fo state:

(a) whether the Government have re-
celved requests from the State Government
of Manipur and other private agencies for the
increase in the number of LPG distributors in
the State during the last two years;

(b) if so. the action taken thereon; and

(c) the details of the Government's plan
of action in the near future?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Yes, Sir.

(b) and (¢). The marker surveys con-
ducted by the Oil Industry have established
the potential for opening an LPG distributor-
ship each at imphal, Nambol, Tamenglong,
Senapati, Jirilbam, Moirangkhom and
Keishampet. New distributorships would be
set up in these locations in a phased man-
ner, subject to product avallability.

Rallway Link From Slichar to Girlbam

§76. SHRI N. TOMBI SINGH: Will the
Minister of RAILWAYS be pleased to state:

(a) the progress made in the extension
of the railway line from Siichar to Giribam;

(b) whether the Government propose
extension of the railway line beyond Giribam
towards Manipur valley in the near future;
and

(c) 1 so, the details in this regard?

PHALGUNA 7, 1912 (SAKA)
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) The Siichar-Giribam
Rallway line has been commissioned on
31st March, 1990.

(b) No, Sir
(c) Does not arise
Loktak Hydro-Eiectric Project

577. SHRI N. TOMBI SINGH Wil the
Minister of ENERGY be pleased to stat:

(a) whether the Union Government are
considering any plan to deepen portion ct
the Loktak lake to provide constant water
supply to the Loktak Hydro-Electric Project;
and

(b) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRYOF ENERGY (SHRIBABANRAO
DHAKANE): (a) and (b). Water level in
Loktak iake is adequate for planned genera-
tionof energy at Loktak Hydro-electric Project
and there is no plan to deepen portion of the
lake to supply additional water to the project.

Appointment on Compassionate
Ground

678. SHRIR.M. BHOYE:
SHRI MANIKRAO HODLYA
GAVIT:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that a number of
cases of appointment on compassionate
ground are pending with Railways for more
than two years;

(b) if so, the reasons therefor and the
total number of such cases;
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(c) the steps taken to provide employ-
ment to the above dependants of the de-
ceased railway employees and the time by
which such type of cases of employment are
likely to be decided; and

(d) the number of such appointments
made during the last three years?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) to (d). Information is
being collected and will be laid on the Table
of the House.

[ Translation)

Complaints Against LPG Dealers in
Nasilk, Maharashtra

579. SHRI HARIBHAU SHANKAR
MAHALE: Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether the Indian Oil Corporation
and the Bharat Petroleum, Nasik
(Maharashtra) have received several com-
plaints from consumers of LPG;

(b) if so, the details thereof; and
(c) the action taken in this regard?

THEMINISTEROFPETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). Bharat
Petroleum Corporation had received 36
complaints from its consumers of Nasik Town
during 1990. The complaints related to delay
in release of new LPG connections/refill sup-
plies, LPG delivery ex-godown/showroom,
forcible sale of hotplates, etc. IOC is not
marketing LPG in Nasik.

(c) All these complaints were investi-
gated and 12 complaints were established.
Appropriate action was taken in accordance

FRRRI1AGV 8¢ <an«
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with the Marketing Discipline Guidelines,
and Dealership Agreement.

Stock of Oli

580. PROF. K.V. THOMAS:
SHRI K. MURALEEDHARAN:
SHRI HARIBHAU SHANKAR
MAHALE:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the quantity and the number of days
for which Government possess reserve stock
of oil and other petroleum products, item-
wise;

(b) whether oil is being imported from
any other country, if so, the details thereof;
and

(c) the measures being taken to ensure
that transport system of the country is not
paralysed?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHR! SATYA
PRAKASH MALAVIYA): (a) and (b). Ad-
equate stocks of crude oil and petroleum
products are presently available in the coun-
try. Over 40% of the country’s requirements
are met by imports of crude oil and petroleum
products from different countries. The major
supplies are from USSR, Iran, Saudi Arabia,
Malaysia and UAE.

(c) Despite the difficult oil scenario
which the country is facing, HSD supplies to
retail outlets throughout the country are
presently being maintained atthe same level
as in the corresponding period of the previ-
ousyear. In respect of State Road Transport
Undertakings, a 10% cut has been applied
effective November 1, 1990 on HSD sup-
plies over the consumption in the previous
year. However, full HSD requirements on
account of net addition to fleet are being
catered for.
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Losses of DESU
581. SHRI HARIBHAU SHANKAR
MAHALE:
SHRI KISANRAO BABURAO
BANKHELE:
SHRI GOPI NATH
GAJAPATHI:
SHRIMADAN LAL KHURANA:

Willthe Ministerof ENERGY be pleased
to state:

(a) whether the Delhi Electric Supply
Undertaking (DESU) was running at loss in
1989-90 as compared to the last two years;

(b) whether Government have written
off the loan taken by DESU on account of
loss suffered by it;

(c) if so, the extent and the reasons of
DESU loss;

(d) whether steps have been taken to
improve the performance of DESU; and

(e) if so, the present position of its
performance?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) to (c). DESU has been
incurring huge revenue losses dueto alround
increase in the cost of various inputs includ-
ing cost of generation/purchase of electricity
after the last revision of tariff in April, 1985.
The extent of losses during the last three
years are as follows:

Year Loss (Rs. in crores)
1 2

1987-88 178.62

1988-89 179.99

1989-90 233.29
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With a view to restructure the capital
base of DESU the Government has waived
the dues outstanding against DESU for pur-
chase of power from the Badarpur Thermal
Power Station amounting to Rs. 1109.73
crores and accumulated interestof Rs. 297.42
crores on Government of India loans as on
31.3.1989. The principal amount of loan due
on 31.3.1989 amounting to Rs. 1004.10
crores has also been converted into loan in

perpetuity.

(d) and (e). The steps taken by DESU
to improve its performance include revision
of tariff with effect from 1.3.1991, reduction
in transmission and distribution losses,
checks on theft of power and proper control

-over operating expenditure. DESU expects

to earn an additional revenue of about Rs.
306 crores by the revision of tariff which
would enable it to improve its overall perfor-
mance

Import of Oll from Gulf Countries

582. PROF. YADU NATH PANDEY:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the supply of crude oil and
petroleum productsfrom Iran and some other
countries has been hampered due to the
Gulf War,

(b) if so, the names of such countries
and the difficulties arising in this regard;

(c) the quantity of oil and other petro-
leum products imported from these countries,
since December, 1990, andthe value thereof
andthe extent of additional expenditure which
the country had to incur due to rise in prices;
and

(d) the action taken by Government so
far to ensure regular supply of petroleum
products and check their prices and the
outcome thereof?
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THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) to (d). Supply of
crude oil and petroleum products from lraq
and Kuwait has stopped since 2nd August 1
1990 when the Gulf Crisis began. This short-
fallhas, however, been made upby arranging
supplies from altemate sources. As a result
of recent Gulf War, which began from 17th
January 1991, supplies from iran and other
countries have not been disrupted sofar.

In the beginning of the year 1990-91 it
was planned to import about 24.3 million
tonnes of crude oil and petroleum products
with an estimated expenditure of Rs. 6400
crores. The totalimport bill for the year 1990-
91 is now expected to be over Rs. 10,000
crores forimport of about 29.5 million tonnes
of crude oil and petroleum products.

Halt of Geetan|all Express and
Navjeevan Express at Shegaon

583. SHRI BHAOO SAHEB PUNDLIK
PHUNDKAR: Willthe Ministerof RAILWAYS
be pleased to state:

(a) whether there has been persistent
demand for halting of Geetanjali and
Navjeevan Express train at Shegaon of
Bombay-Calcutta line in Maharashtra;

(b) if so, whetherthe Government have
taken any decision in the matter; and

(c) if so, the details thereof?

THE MINISTER OF STATE M THE
MINISTRY OF RAILWAYS (SHF THAKTA
CHARAN DAS): (a) Yes, Sir

(b) and (c). Examined but . ivund
feasible.

FEBRUARY 26, 1991

Written Answers 229

Khamgaon-Jaina Raliway Line

584. SHRI BHAOO SAHEB PUNDLIK
PHUNDKAR: Wilithe Ministerof RAILWAYS
be pleased to state:

(a) whether survey work of Khamgaon-
Jainarailway route in Maharashtra has been

completed;
(b) it so, the details thereof; and

(c) the action taken by the Government
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) Yes, Sir.

(b) The cost of 155 kms length of new
BG lines has been estimated as Rs. 132. 89
crores with a negative rate of return.

(c) As the survey has revealed in-
adequate traftic prospects there is no pro-
posal to take up the work of Khamgaon-
Jaina new BG line for the present.

[English}

Unauthorised Entry of Passengers into
Reserved Coaches

585. SHRI GOPI NATH GAJAPATHL:
Wilithe Minister of RAILWAYS be pleasedto
state:

(a) whether the Government are aware
of the growing unauthorised entry of passen-
gers into Reserved 3 Tier, First Class and
A.C. compartments in Neelachal Express,
Super Fast Puri-New Delhi Express and In
other trains particularly between Kharagpur
and Kanpur;

(b) whether Government have received
any complaints thatthe Railways officials do
not take any action against such persons
who cause inconvenience to the authorised
passengers; and
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{(c) the action being taken by Govern-
ment to stop such irregularities?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) and (b). Some such
cases have come to notice.

(c) Thefollowing steps have beentaken
to prevent unauthorised entry in reserved
coaches:

(i) Surprise check and drives are con-
ducted from time to time with the
help of GRP and unauthorised
passengers found travelling in re-
served coaches are detrained and
fined under the provisions of the
Railways Act. Wherever the prob-
lem of unauthorised entry of pas-
sengers in reserved coaches Iis
acute, coordination is established
with GRP to enlist their assistance
to prevent the same.

(i) Punishments are imposed on Con-
ductors/TTEs/Coaches Attendants
found responsible for dereliction of
duty.

(i) Legal provisions in the new Rail-
ways Act, 1989, have been more
stringent inasmuch as a fine upto
Rs. 500/- has been prescribed as
against Rs. 30/- in the present Act.

Suspension of Uneconomic Flights

586. SHRI GOP! NATH GAJAPATHI:
Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whetherthe Government have iden-
tified the t{neconomic routes both domestic
as well as international;

(b) whether Government have taken
any decision to suspend such uneconomic
flights;
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(c) if so, what are the uneconomic
flights; and

(d) the extent of loss sustained by the
CGovernment by introducing flights on those
routes in last three years?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) to (d). it willbe
the constant endeavour of all our airlines to
keep uneconomicflights to the minimum. As

- « r, precise definition for such flights,
it 1» not possible to indicate the amount of
In: ¢ sustained by the airlines on account of
aii =uch flights in the last three years.

Computerisation of Rallway Reserva-
tion on Raliway Stations under South
Eastern Raliways

587. SHRI GOPI NATH GAJAPATHI:
Wilithe Minister of RAILWAYS be pleasedto
state:

(a) the names of the railway stations
under South Eastemn Railways where reser-
vation of tickets has been computerised;

(b) whether the Government have a
proposal to computerise railway reservation
on some other railway stations during 1991-
92;

(c) if so, the details thereof; and

(d) the steps taken/proposed to be
taken in this direction?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) The main reservation
complex at Calcutta alongwith 11 City Book-
ing Offices catertothe needs of South Eastern
Rallway. In addition, the reservationfacilities
at Bhubaneswar Railway Station have been
computerised and the reservation facilities
at Cuttack are in the process of being com-
puterised.
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(b) No, Sir.
(c) and (d). Does not arise.
[Translation)
Prices of Petroleum Products

588. SHRI RAMESHWAR PATIDAR:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state the rea-
sons for not reducts in the country while its
prices in the international market have come
down due to the Gulf war?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Prices of major
Petroleum products like HSD and SKO are
still quite high in the international market.
Even though the price of crude oil in the
international market has come down after
start of the Gulf War, the situation is still very
volatile and there is no certainty about prices
stability. Hence, it is not possible to bring
down the prices of petroleum products in the
country at present.

Production of Crude Oli

589. SHRI RAMESHWAR PATIDAR:
Wiil the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the total quantity of crude oil being
produced presently in the country;

(b) the production of crude oil likely to -

be increased during the next five years; and

(c) the locations where exploration of
crude oil is being cond..cted in the country?

THE MINISTEROF PETROL=UMAND
CHEMICALS AND MINISTERO' PARLIA-
MENTARY AFFAIRS (SHR: SATYA
PRAKASH MALAVIY#,. (a) The estimated
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production of crude oil inthe country in 1980-
91 is about 33.576 million tonnes.

(b) The production of crude oil is ex-
pected to increase to about 50 million tonnes
in the terminal year of Vil Five Year Plan.

(c) At present exploration is being car-
ried out within different categories of sedi-
mentary basins covering various parts of the
States of Assam, Tripura, Nagaland,
Mizoram, West Bengal, Bihar, Uttar Pradesh,
Himachal Pradesh, Rajasthan, Guijarat,
Madhya Pradesh, Andhra Pradesh and Tamil
Nadu in the onland and in Eastern and
Waesternoffshore areas including Saurashtra
and Andaman Offshore.

Production of Gas from Coal

590. SHRI RAJENDRA AGNIHOTRI:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the Government have any
scheme to produce gas from coal to over-
come the shortage of gas; and

(b) if so, the details thereof?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). The
Government of India have sanctioned the
DANKUNI Coal Complex Project of Coal
India Limited, which would produce 33 mil-
lion therms of ‘Coal Gas’ (apart from other
products) for supply to the Calcutta Gas
supply Corporation. ONGC has also taken
up a pilot project for Underground Coal Gas-
itication near Mehsana in Gujarat to convert
deep un-minable coal seams into coal gases
insitu. Bharat Heavy Electricals Limited also
has an Integrated Gasification Combined
Cycle Pilot Plant at Trichy in Tamil Nadu
which has been in operation since 1988.
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Scarcity of Petroleum Products
591. SHRI RAJENDRA
AGNIHOTRI:

SHRI J. CHOKKA RAQO:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether there is scarcity of petrol
and diesel despite repeated claims of the
Government;

(b) if so, the steps taken by the Govern-
ment to combat the situation; and

(c) the measures taken by the Govern-
ment to provide diesel to farmers for irriga-
tion and cultivation purpose.

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). There
is no shortage of petrol in the country. Petrol
is being released to retail outlets upto 104%
of last year's off take for the corresponding
period which is sufficient to cater to current
demand levels. Supplies of HSD to retail
outlets are being made at the same level as
last year. However, some shortage of HSD
has been felt. The position is being moni-
tored closely to ensure adequate availability
of petroleum products throughout the country.

(c) Instructions have been issued to the
oil companies to accord priority for meeting
the diesel requirements of the agricultural
sector in consultations with the State Gov-
ernments. State Governments have been
given flexibility to increase diesel supplies to
retail outlets in agricultural belts wherever
required, but this is to be matched by re-
duced supplies to non-agricultural belts.
Some States have introduced a permit sys-
tem to ensure that requirements of the ag-
ricultural sector are met on priority. Special
releases of diesel have aiso been made in
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November 1990 and February 1991 to meet
additional requirements arising due to agri-
cultural operations.

[English]

Plan Outlay for Energy Sector during
Eighth Plan

592, SHRIBALASAHEB VIKAE PATIL:
Will the Minister of ENERGY be pleased to

state:

(a) whether the Union Government con-
template to increase plan outlay for energy
during the Eighth Five Year Plan period;

(b) if so, the details of the expected
outlay for the Eighth Five Year Plan;

(c) the total outlay during the Seventh
Five Year period and its utilisation till the end
of December, 1990; and

(d) its break-up for generation of energy
by coal, power, and other sources , sepa-
rately during the Seventh Plan period?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) and (b). The Eighth Five
Year Plan has not so far beenfinalised by the
Planning Commission. The outlay for energy
would be known only after its finalisation.

(c) and (d). Information is being col-
lected and will be laid on the Table of the
House.

Joint Venture Project of Indian Petro-
chemicals Corporation Ltd.

593. SHRIBALASAHEB VIKHE PATIL:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the Government are con-
sidering a proposal for setting up of a joint
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venture on equal partnership between the
indian Petrochemicals Corporation Ltd. and
General Electric Plastics, a Dutch subsidiary
ot thd United States of America and have
discussed the matter with concerned parties
recently;

(b) if so, the details thereof; and
(c) the progress made so far.

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHR! SATYA
PRAKASH MALAVIYA): (a) to (c). Yes, Sir.
A Letter of Intent has been granted to IPCL
on 13.1.91 for manufacture of Advanced
Engineering Plastics and Composites at
Baroda and Gandhar Locations in the State
of Gujarat. it has been decided to set up this
Project as a joint venture with equity partici-
pation of M/s. G.E. Plastics of Netherlands.

This joint venture project will be imple-
mented in phases with an estimated capital
cost of Rs. 91 crores for Phase—l. The
export of these products to the Middle East
is also envisaged.

Loan from Aslan Development Bank to
ONGC

594. SHRIBALASAHEB VIKHE PATIL:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether a team of the Qil and
Natural Gas Commission held discussions
with the Asian Development Barnk in recent
times and requested the Bank for grant of
substantial loan for the Gandhar Oilfield
project;

(b) if so, the details thereof; and
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THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Yes, Sir.

(b) and (c). The discussions were heid
between 7th and 24th January, 1991 for
procuring loan assistance and commercial
borrowing for co-financing through ADB to
finance ONGC’'s Gandhar Field Develop-
ment Phase—ll Project in the Western Re-
gion (Gujarat). The team was on a fact
finding mission only.

import of Crude Oil from Guif Ccuntries

595. SHRIBALASAHEB VIKHE PATIL:
Will the Minister of PETROLEUM AND
CHEMICALS be pieased to state:

(a) whether Saudi Aabia and some
other Gulf countries have decided to transfer
crude oil to the Third World Countries in
general and to our county in particular through
the tankers for which transportation costisto
be borne by the country concerned;

(b) if so, the details thereof;

(c) whether some of the tankers have
already arrived in our country; and

(d) i so, the facts thereof and the
burden to be borne by Governmentfor trans-
portation?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) to (d). Saudi
Arabia had agreed to supply off Fujairah
crude oil on ship to ship transfer basis in
January 1991 with additionalcharge of $1.30/
bbl. Iran has agreed to supply ex-Lavan
island, Iran Light and Iran Heavy crude il on
ship to ship transfer basis in February 1981
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with additional charge of $0.50/bbl. indian
tankers transported crude oil from Fujairah
and Lavan island to india. The total quantity
foaded/ to be loaded through this arrange-
ment during January-February 1991 is
around 0.69 MMT.

Biack Marketing of Petroleum Products

596. SHRI ANAND SINGH:

SHRIMADHAVRAO SCINDIA:
SHRI BANWARI LAL
PUROHIT:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the Government's attention
hasbeen drawn to the long queues on petrol-
pumps and diesel pumps as also on kers-
sene distribution centers in Delhi and on
national highways and the complaints of
hoarding and black-marking in these com-

(b) the details of the raids conducted in
this regard and the action taken in each
case; and

(c) the steps taken to ensure fair distri-
bution of these items and to prevent hoard-
ing and black marketing thereof?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Long queues
were noticed at petrol and diesel pumps in
Dethi between January 14-16, 1991. How-
ever, no queues were reported at kerosene
distribution centres. Some complaints re-
garding black-marketing of diese! were aiso
received.

(b) Following inspections were carried
out by the oil companies at petrol/diesel

modities in the wake of Gulf war; pumps and SKOALDOdealerships in Delhi-—
Petrol/Diesel Dealership SKOADO Dealerships

Month Regular  Surprise Joint  Regular Surprise Joint

January,91 124 108 31 36 — 13

February,91 149 394 83 31 - 5

(Upto 21st)

(c) Thetollowing steps have beentaken
to ensure smooth distribution pof petroleum
products:

() Inspections of retail outlets by oil
companies and Delhi Administra-
tion have been intensified to check
hoarding, black-marketing and
other malpractices.

(il appealhavebeen madetothe pub-

lic to avoid panic buying and the

people have been assured about

adequte avallability of petroleum
products.

Delhi Administration has issued
order on 15th February, 1991 ban-
ning sale of HSD in jerry cans/
barrels or any other containers.

(i)

additional release of HSD have
been made in January-February
1991 over and above the norma:
entitlement for Delhi.

(iv)
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Oll Conservation Week

§97. SHR!I ANAND SINGH: Will the
Minister of PETROLEUM AND CHEMICALS
be pleased to state:

(a) whether an oil conservation week
was observed in January this year to focus
attention on the importance of conservation
of petroleum products;

(b) if so, the schemes and programmes
launched in this connection for conservation
oil; and

(c) the estimated impact thereof during
the quarter January-March, 19917

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHR! SATYA
PRAKASH MALAVIYA): (a) Yes, Sir. An Oil
Conservation Week was observed from 7th
to 13th January, 1991 to create mass aware-
ness for the conservation of petroleum
products.

(b) During the Oil Conservation Week,
over 1600 activities of different types were
undertaken for creating/increasing mass
awareness about the benefits of conserving
petroleum products. These activities related
to transport, agricultural, industrial and
household sectors of the economy. The im-
portant among the activities were clinics,
workshops, seminars, talks, truck and trac-
tor sammelans, exhibitions, debates, quiz
competitions, painting competitions, cam-
paigns for promoting use of lubricating oils:
of superior quality and fuel-efficient equip-
ment, and oil conservation runs.

(c) The objective of enlarging the base
of and increasing mass awareneass for the
conservationof Petroleum products has been
achieved in a substantial measure. It is how-
ever not feasible to quantify precisely the
impact of the Oil Conservation Week sepa-
rately in terms of saving of petroleum prod-
ucts.
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[ Translation)
LPG Agencles in Uttar Pradesh

598. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of PETRO-
LEUMAND CHEMICALS bepleasedtostate:
the number of municipalities in Uttar Pradesh
having LPG agencies?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHR! SATYA
PRAKASH MALAVIYA): 147 Municipaltowns
in Uttar Pradesh have LPG distributorships.

Selling of Mini Gas Cylinders

599. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of PETRO-
LEUMAND CHEMICALS bepleasedtostate:

(a) whether some units are selling gas
cylinders of 250 gm. to 5 kg.;

(b) if so, whether this is being done on
the basis of the norms fixed by the Govern-
ment; and

(c) whether cases of accidents have
comae into notice as a consequence thereof?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a)to (c). Theinfor-
mation is being collected and will be laid on

* the Table of the House.

Avallabllity of Pantry Cars on various
routes of Northern Railways

600. SHR! SANTOSH KUMAR
GANGWAR: Will the Minister of RAILWAYS
be pleased to state:

(a) the names of the trains in which the
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Dining/Pantry car is operating on Varanasi-
Lucknow, Bareilly-Moradabad-Delhi,
Dehradun and Jammu-Tawi routes of
Northern Railways;

(b) the reasons for not operating the
Dining/Pantry car in all the trains on these
routes; and

(c) the time by which Dining car/Pantry
car is likely to be introduced onthese routes?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) The names of the trains
having Pantry car service are —2373/
2374—Himagiri Express, 5609/5610—
Avadh Assam Express, 8475/8476—
Neelachal Express and 2587/2588—
Gorakhpur-Jammu Tawi Express.

(b) and (c). Do not arise.

New Express Trains From Lucknow

601. SHR! SANTOSH KUMAR
GANGWAR: Wilithe Minister of RAILWAYS
be pleased to state:

(a) whether there is any scheme to
introduce additional Express trains on
Lucknow-Delhi; Lucknow-Dehradun and

Lucknow~Jammu Tawi routes via Bareilly
and Moradabad; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) No, Sir.

(b) Does not arise.

[English)
Targets of Crude Oil Production

602. SHRIKAMAL NATH:
PROF. YADUNATH PANDEY:

PHALGUNA 7, 1912 (SAKA)

Wil the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the Oil and Natural Gas
Commission has scaled down the crude oil
production targets during the current year;

(b) if so, the reasons therefor;

(c) the productiontargets fixed for 1990-
91; and

(d) the steps contemplated to increase
the production keeping in view the fact that
the country is struggling to conserve foreign
exchange to meet the import requirements?

THEMINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Inthe Memo-
randum of Understanding between ONGC
and Government for the financial year 1990-
91, the target of production of crude oil was
fixed at 33.00 Million Tonnes including 0.88
Million Tonnes of Natural Gas Liquids (NGL).
In November 1990, ONGC informed the
Government that there would be a shortfallin
production against this target and their ex-
pected production in 1990-91 would be
30.826 Million Tonnes including 0.84 Million
Tonnes of NGL.

(b) The main reasons forthe shortfall in
production are as follows:

(i) Agitation, Bandhs and Barricades
in Assam;

(i) Reduced Absorption of North-
Gujarat Crude by Koyali Refinery
due to problem of evacuation of
LSHS in April<June, 1990;

(i) Floods and Water-logging due to
unprecedented rains in Gujarat;

(iv) Due to the 3-day strike by ONGC
officers;
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(v) Lossduetoleakageincertainpipe-
lines in Western Offshore and de-
layed production from 2 platiorms
in the Heera Fields because of de-
lay in fabrication in platforms by
Mazagaon Dock Limited.

(vi) Need to restrict production from
several wells in Gandhar and Kalol
in the Western Onshore due to the
need for pressure maintenance;

(c) Crude oil production target for 1990-
01 was fixed at 35.9 Million Tonnes of which
33 Million Tonnes was for ONGC and 2.9
Million Tonnes for Oil India Limited;

(d) ltis estimated that indigenous crude
production would increase to about 50 M.T.
by the terminal year of the 8th Plan (1994-
95). In order to achieve this a number of
discovered oil fields are to be developed
during this period. These includethe Neelam,
Mukta and Panna oil fields in the Western
Oftshore, Ravva oil field in Krishna Godavari
offshore and Gandhar field in the Western
onshore. Apart from these additional devel-
opmentof L-1l and L-lit raservoirs of Bombay
High oil field is also envisaged.

Conservation of Petroleum Products

604. SHRI KUSUMA KRISHNA
MURTHY:
SHRI HARI BHAU SHANKAR
MAHALE:
SHRI D.M. PUTE GOWDA:
SHRI BANWAR! LAL
PUROHIT:
SHRI K. MURALEEDHARAN:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the Government have for-
mulated any action plan for conserving pe-
troleum products in various sectors of the
economy In the wake of Gulf crisis;
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(b) if so, the details thereof and the
extent to which it would help in conserving
the petroleum products;

(c) whether the Government have also
considered the feasbillity of introducing
energy audit” in all consuming industries of
the core sector; and

(d) if so, the detalls thereo!?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHR! SATYA
PRAKASH MALAVIYA): (a)to (d). in view of
the imperative needfor restraining the growth
in the import bill for crude and petroleum
products, an Inter-Ministerial working Group
was sét up inJanuary, 1990 under the Chair-
manship of the Secretary, Petroleum &
Natural Gas to formulate an Action Plan. The
Working Group submitted its report in July,
1890. it had made a varietyof recommenda-
tions for the conservation of petroleum
products in different sectors of the economy,
namely, transport, industrial, agricultural,
househoid and oil sectors. Others measures
like inter-fuel substiiution, energy auditing of
alllarge and medium size industrial units and
reporting of action taken on the results of
energy audits in their Annual Reports, cre-
ation of mass awareness about conserva-
tion grant of fiscal and financial incentives
and strengthening of research and devel-
opment programntes for the conservation of
petroleum products, have also been stressed.

The implementation of these recom-
mendations, which have been submitted to
the Government, would resutt in the conser-
vation of petroleum products substantially.

Pian for utilisation of Coal

805. SHRI KUSUMA KRISHNA
MURTHY: Wilithe Minister of ENERGY be

pleased o state:
(a) whether the Government have
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worked out any plan for the substitution of
kerosene and LPG with coal in view of the
possible energy crisis during and after the
Gulf war;

(b) H so, the details thareof;

(c) whether the Govamment have fixed
any priority for various sectors to meet coal
requirement under present conditions; and

(d) it so, the details thereof?

THE MINISTER OF ENERGY (SHR!
KALYAN SINGH KALVI): (a) and (b). Yes,
Sir ; a crash programme has been formu-
lated for increasing production and utilisation
of coal as domestic fuels in the form of
Special Smokeless Fuel (SSF) and briquettes
in rural and semi urban areas in place of
Kerosene, LPG and fire wood etc. Some of
the steps taken are as follows:

i) Increased supply of coal and coal
based fuel to households;

it) 6 million tonnes of coal has been
offered under 'Liberalised Sale
Scheme’ at notitied collieries/
stockyards;

i) Additional 2 million tonnes of coal
has been set aside under’
Liberalised Sale Scheme' for SSF
units, Briquetting plants, household
sector,;

iv) it is proposed to set up 100 more
coal stockyards throughout the
country, in addition to the existing
ones, underthe aagis of State Gov-
emmentAheir agencies and Coal
india Limited.

v)  The Standing Linkage Committes
(Stockyards) has besn constituted
to monitor among others coal link-
age to the stockyards, SSF plants
and Briquetting units.
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(c) and (d). Nearly 80% of coal is
despatched to the core sectors of economy
viz: Power, Steel, Cement and Railways.
Another about 15% Is consumed by
organised industrial units; the remainder ie
consumed by a large number of industries.
The core sector consumers are accorded
higher priority in the matter of distribution of
coal. Depending on availability of rail trans-
port a higher priority for movement of coal for
Stockyards/SSF Plants/Briquetting units has
also been proposed.

import of Oil and Petrojeum Products

606. SHRI SHANTARAM
POTDUKHE:
SHRIMADAN LAL KHURANA:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether any plan has been formu-
lated by Government in the wake of the
current Gulf War for the import of oil and
other petroleum products from various coun-
tries to meet the country’s requirements
during the current financial year;

(b) it so, the broad feature thereof, the
countries of import, the quantity likely to be
imported in the next six month and the prob-
able date by which the supplies are likely to
reach India; and

(c) the capital outlay involved therein?

THEMINISTER OF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). Yes,
Sir. Government has approved the import of
29.53 MMT crude oil and petroleum prod-
ucts during 1990-91. About 24.28 MMT of
crude oil and products has already been
imported during April 1990 to January 1891
and the remaining quantities are planned for
import thereafter till March 1991. Import of
crude oll and petroleum products is done
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both underterm contracts as well as through
spot purchases. Spot purchases are not
relatable to specific countries. Therefore, itis
to possible to give country-wise details of the
import.

(c) The foreign exchange requirement
for the approved imports is estimated to be
more than Rs. 10,000 crores.

Gulf War and Indla’s Energy Problem

607. SHRI PRAKASH KOKO
BRAHMBHATT:

SHRI PARASRAM
BHARADWAJ:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether the Gulf War and India’s
Energy problem prepared by the Tata En-
ergy Research Institute has pointed out that
huge saving of diesel is possible;

(b) if so, whether they have prepared a
plan in this regard;

(c) whether the Government have con-
sidered this plan;

(d) if so, the details of the same; and

(e) the time by which the Government
proposed to take a final decision in this
regard?

THEMINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Government
have seen the Press Release on ‘Gulf War
and India’s Energy Problem’ issued by the
Tata Energy Research Institute (TERI), New
Delhi, which deals with a variety of issues for
conserving various forms of energy includ-
ing diesel.
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(o) No plan supported by a detailed
study and cost-benefit analysis of the total
package of measure mentioned in the Press
Release has been prepared by TERI.

(c) to (e). Do not arise in view of the
reply given to part. (b) above.

Decline in off-take of Air Cargo

608. SHRI PRAKASH KOKO
BRAHMBHATT: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether there has been sharp de-
cline in off-take of air cargo from all national
airposts in the country as well as fall in
passenger traffic;

(b) if so, the reasons therefor; and

(c) the extent of loss incurred by Indian
Airlines so far in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) and (b). Cargo
and passenger traffic on Indian Airlines do-
mestic network, declined by 17% and 22%
respectively during the period April-Decem-
ber, 1990, as compared to the same period
in 1989 because of the lowering of capacity
due to returning of leased B-737 aircraft and
suspension of A-320 services.

(c) Indian Airlines has suffered a loss of
Rs. 65.20 crores during the period April to
January 1991,

import of Oll From Iran

609. SHRI PRAKASH KOKO
BRAHMBHATT: Will the Minister of PE-
TROLEUM AND CHEMICALS be pleased
to state:

(a) whether lran has assured India for
entire delivery of oil as contracted earlier;
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(b) i so, the total oil contracted;

(c) how much oil has so far been sup-
plied;

(d) whether India has not received any
oil from Iran, Iraq and Saudi Arabia since 15
January, 1991;

(e) the countries from which oil is being
imported since 15 January, 1891; and

(f) thetotal quantity received so far from
them?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) to (c). During
1990-91 there was one contract with Iran for
supply of 1.5 MMT crude oil during April 90—
March, 91. The total quantity under this
contract was lifted by December 1990. The
second contract with Iran is for supply of 1.0
MMT crude oil during January—March 1991
for which the lifting s are taking place as per
plan.

(d) India has received crude oil from
Iran and Saudi Arabia after January 15,
1991. No crude oil has been lifted from Iraq
since 2nd August, 1990.

(e) and (f). Impont of crude oil and
petroleum products is being done from vari-
ous sources both under term contracts as
well as through spot purchases. Spot pur-
chases are not always relatable to specific
countries. Some of the sources from which
oilis being imported since 15.1.91 are Saudi
Arabia, USSR, UAE, Iran, Malaysia and
Australia.

Avallabliity of Petrochemicals

610. SHRI PRAKASH KOKO
BRAHMBHATT: Will the Minister of PE-
TROLEUM AND CHEMICALS be pleased
to state:
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(a) whetherthe Gulf crisis and the cutin
naphtha supply for the domestic petro-
chemical units Is likely to hit hard the avail-
ability of petrochemical and result in their
high prices this year;

(b) if so, whether the Government pro-
pose to formulate a policy to check the
petrochemical prices and to make available
petrochemicals in the country;

(c) if so, by what time the same is likely
to be announced;

(d) what are its main features; and

(e) the steps being taken to meet the
crisis created by the Gulf situation?

THE MINISTER OF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a)to (e). While the
cut on the domaestic supplies of Naphtha to
petrochemical units has been restored, the
prices and availability of these products have
been adversely affected by the Gulf crisis as
about 45% of petrochemical requirements
are based on imports. High international
prices and limited offerings have affected
supplies in the domestic market.

A continuous dialogue is being held with
the major user associations and domestic
producers of petrochemical products in or-
der to resolve, to the extent possible, the
difficulties arising out of the above situation.
The situation is expected to improve once
the Gulf crisis eases, and in the long run,
when additional volumes of petrochemicals
becomes available with the commissioning
of some of the new complexes that have
been licenced.
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[Translation}
Flaring of Natural Gas

611. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whetherthe Ministry of Environment
and Forests have expressed their resent-
ment over the poliution caused due to the
flaring of natural gas;

(b) whether natural gas can be utilised
as an alternative of different petroleum prod-
ucts and as an alternative of coal in thermal
power stations; and

(c) if so, the steps being taken and
proposed to be taken by the Government in
this regard?

THEMINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHR! SATYA
PRAKASH MALAVIYA): (a) The Ministry of
Environment and Forests has generally
stipulated that ONGC/OIL must undertake
adequate measures to minimize the burning

. of gas in flares at all their installations.

(b) Yes, Sir.

(c) Government has already allocated
natural gas for various units in the fertilizer,
powaer, sponge iron and other sectors where
it replaces liquid petroleum products or coal.
Some of these units are already using gas
for this purpose. A project has also been
formulated for adding additional compres-
sion, processing and transportation capacity
for gas in the Bombay High field, so that the
associated gas currently being flared there
can be brought onshore for utilisation by
such units.
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Import of Crude Oil From Malaysia and
Australia

612. SHRI RAMASHRAY PRASAD
SINGH:
SHRI CHHEDI PASWAN:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether in view of the ongoing Gulf
War, the Government have entered into an
agreement with Malaysia and Australia for
important crude oil;

(b) if so, the details thereof, separately;

(c) whether it would have any impacton
the balance of paymaents with the both the
countries, if so, the details thereof;

(d) the source of surplus amount mobi-
lized from;

(e) the rates fixed by the two countries
for crude oil;

(f) if tis not on usual rates, the reasons
therefor; and

(g) the time by which this import would
continue?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) to (g). With
Malaysia, Indian Oil Corporation (I0C) had a
contract for import of crude oil even before
beginning of Gulf Crisis in August 1990. After
the Gulf Crisis began in August 1990, an-
other contract from import of crude oil was
signed by IOC with Malaysian National Oil
Company, thereby increasing thetotalimport
of crude oil from Malaysia during 1990-91.
There is no term contract with Australia for
import of crude oil. However, IOC has or-
dered two cargoes of Australian crudes



253 Written Answers

through spot purchasas. This hasbeen done
with a view to diversify the sources of import.

Since the commencement of the ongo-
ing Gulf War inJanuary 1990 Government or
I0OC have not entered into any new agree-
ment with Malaysia or Australia for importing
additional crude oil.

Doubling of Patna-Gaya Raii Line

613. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government have included
the doubling of Gaya-Patna railway line in
the Eighth Five Year Plan;

(b) if so, the details thereof; and

(c) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) to (c). The Eighth Five
Year Plan has not yet been finalised. How-
ever, due to constraint of resources and
heavy commitments in hand, doubling of this
section has not been included in the first two
years of the Plan for which the proposal have
been finalised.

Flaring of Natural Gas at Bombay High

614. SHRI HARISH PAL: Will the Minis-
ter of PETROLEUM AND CHEMICALS be
pleased to state:

_(a) whether the Inter-Disciplinary Com-
Mittee set up to go into the matter of flaring
of natural gas at Bombay High has submitted
its report to the Government;

(b) it so, the main recommendations
thereof: and

(c) the steps being taken by the Gov-

rérnment in this regard and if not, the reasons
therefor?
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THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) No, Sir. No in-
ter-Disciplinary Committee had been set up
to specifically go into the matter of flaring of
natural gas at Bombay High. A Committee
headed by Shri A.B. Dasgupta was set up to
look into the management of Bombay High
reservoir.

(b) Does not arise.

(c) a priority project has been formu-
lated to set up additional compression, pro-
cessing and transportation facilities for as-
sociated gas in Bombay High to bring the
gas currently being flared onshore for use.

[English]
Shortage of LPG

615. SHRI HARISH PAL: Will the Minis-
ter of PETROLEUM AND CHEMICALS be
pleased to state:

(2) whether shortages in cooking gas
cylinders have come to the notice of the
Government, despite Government's assur-
ances that there has been no scarcity of the
product;

(b) whether Government have received
complaints by several consumers about de-
lays in the delivery of the LPG cylinders and
alleged that artificial shortages have been
created by the dealers for blackmarketeering
purposes; and

(c) if so, the action taken by Govern-
ment in this regard?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) A temporary
shortage in the supply of LPG refills was
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reported from certain locations of the coun-
try on account of constraints intha availability
of bulk LPG, transportation problem, and
sporadic law and order problems.

(b) and (c). Generally during the period
of LPG shortages and backlogs such com-
plaints are received from customers. With
the measures already taken, the LPG sup-
plies situation has improved to a large ex-
tent. Inorderto prevent malpractices, regular
and surprise inspections are carried out by
the field staff of LPG marketing companies.
All complaints received against the LPG
distributors are investigated and, wherever
the charges are established, appropriate
action is taken in accordance, with the
Marketing Discipline Guidelines, and
Dealership Agreement.

[ Transiation)

Contract Labour of South Eastern
Coalfields Limited

616. SHRIYAMUNA PRASAD SHASTRI:
Wiil the Minister of ENERGY be pleased to
state:

(a) whether labourers engaged in Tub
Repairing in Hansdeo Area of South Eastern
Coalfields Limited (SECL) are treated as
contract labour;

(b) i so, whether M.P. Koyala Mazdoor
Sabha has referred this case to the Joint
Chief Labour Commissioner;

(c) if so, whetherthe Commissioner has
given his award in this regard and if so,
when; and

(d) the action being taken by the Union
Government to get the award implemented
by SECL Management?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): (a) Yes, Sir.
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(b) and (c). The dispute relating to the
demand for departmentalisation of the tub
repairing mazdoors working under the con-
tractors was referred, by mutual agreement
between the Trade Union and the manage-
ment, for arbitration by Joint Labour Com-
missioner (Rtd.) The arbitrator has given the
award on 30.8.1990, and it has been notified
on 7.9.1980.

(d) The SECL is examining the Award
in consultation with their legal Department.

[English]
Good Trains Collislon in Guwahatl

617. SHRI MANIKRAO HODLYA
GAVIT: Will the Minister of RAILWAYS be
pleased to state:

(a) whether two goods trains collided
between Chautra and Guwahati railways
stations on 8 January, 1991;

(b) i so, the causes of the accident;

(c) the details of loss of life and prop-
eny,

(d) whetherthecompensation has since
been paid; and

(e) whetherthe compensation has since
been paid; and

(e) whether any inquiry has since been
conducted into the causes of collision?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) to (¢). On 8.1.90, a
collision took place betweentwo goods trains
at Chautara station on the Alipurduar Divi-
sion of Northeast Frontier Railway. As a
result, 2 railway staff were killed and another
2grievously injured. Lossto railway property
has been estimated at Rs. 2.12 crores.
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No compensation has so far been paid.
An ex-gratia amount of Rs. 12,000/- has
been paid to the next of kin of the killed and
to those injured.

A departmental inquiry Into this accl-
dent is in progress.

Privatisation of power Generation in
Madhya Pradesh

618. DR. LAXMINARAYAN PANDEYA:
Will the Minister of ENERGY be pleased to
state:

(a) the details of offer received from
private parties for setting up power projects
in the private sector in Madhya Pradesh;

(b) the number and the details of the
parties selected and given clearance by the
Government; and

(c) if not, the time by which the sanction
is likely to be accorded and the expected
time-frame for compiating these projects?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) The Madhya Pradesh
Audyogik Vikas Nigam Ltd., a Government
of Madhya Pradesh Undertaking, on behalif
of MPEB have invited offers from private
investors for the pre-qualification in estab-
lishment of 3 thermal projects and two hydel
power projects.

Thermal power projects are Pench (2 x
210 MW), Birsinghpur Extn. of units (2x 210
MW), Korba West (2 x 210 MW) and hyde!
power projects Tawa (1 x 12 MW),
Maheshwar (10 x 40 MW) have been adver-
tised in June, 1990.

7 offers were received for Pench TPS (2
X 210 MW) and six offers were received for
Tawa Hydel Projects (1 x 12 MW).

The Project authorities are competent
to finalise these bids and decided about the
project schedules.

Rail Link From Dalli-Rajahera to
Raughat
619. DR. LAXMINARAYAN
PANDEYA:
SHRI PYARELAL
KHANDELWAL:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is a proposal fro ex-
tension of Dalli-Rajahara railway line to
Raughat from transport of iron ore from
Raughat to Bhilai Steel plant;

(b) if so, the latest position, the pro-
posed outlay, the length of this railway line
and the time by which it is expected to be
completed; and

(c¢) the number of proposals for con-
struction of railway lines in Madhya Pradesh
pending with the Government alongwith de-
tails and expected outlays?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) Yes, Sir.

(b) Since the railway line from
Dallirajhara to Rowghat (95 km) is to be
provided solely for transport of iron ore to
Bhilai Steel Plant its construction can be
considered only after the Ministry ot Environ-
ment and Forests clear the project and
necessary funds are provided by the Minis-
try of Steel and Mines.

(c) No proposal for construction of new
Railway line in Madhya Pradesh is pending
with Government.
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Supply of Natural Gas to Madhya
Pradesh

620. DR. LAXMINARAYAN PANDEYA:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whetherthe Government of Madhya
Pradesh has approached the Union Govern-
ment for allocation of natural gas from HBJ
pipeline for industries in Madhya Pradesh;
and

(b) it so, the details thereof and by what
time gas availability to these industries would
be available?

THEMINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). The
Government of Madhya Pradesh has re-
cently approached the Government of India
for allocation of gas from the HBJ pipeline for
some projects in that State. No decision on
this request has been taken so far.

Save in Aviation Fuel by Air India/indian
Alrlines

621. SHRI P.M SAYEED: Wili the Min-
ister of CIVIL AVIATION be pleased to state:

(a) the measures adopted by Air India
and Indian Airlines to save aviation fuel and
connected materials in the wake of the Gulf
War;

(b) the amount of saving expected by
the steps taken in the shape of money and

material;

(c) whether there is any shortage of the
material required by the Civil Aviation; and

(d) if so, the details thereof?

FEBRUARY 28, 1991
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THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) Air India dis-
continued 48 weekly flights of gult w.e.f.
16.1.91; 2 weekly flights to Australia and 2
weekly flightsto U.K. w.e.f. 1.2.91. Flightsto
Muscat, Abu Dhabi and Dubai have partly
been resumed since 23.1.91. Indian Airlines
had cancelled on an average 46 flights per
day from 22.1.91. Most of these flights have
been restored now by Indian Airlines.

(b) Air india has saved Rs. 17.56 lakhs
per day approximately on account of the
reduction in the consumption of aviation
Turbine Fuel (ATF). In the case of Indian
Airlines, for the period 22.1.91 to 16.2.91,
the approximate value of ATF saved is Rs.
7.88 crores.

{(c) No, Sir.
{(d) Does not arise.
import of Diesel and Petroleum

622. SHRI P.M. SAYEED: Will the
Minister of PETROLEUM AND CHEMICALS
be pleased to state:

(a) the percentage of India's require-
ments of diesel and petroleum which is being
imported at present;

{b) the effect of the Gulf war on import
in this regard; and

(c) when India is likely to achieve self-
sufficiency in diesel and petroleum?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) The percent-
ages of country’s requirements of HSD and
crude oil, which are planned to be imported
during 1990-91 are about 20% and 40%
respectively.
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(b) We are getting un-interrupted sup-
plies so far.

(c) India is not likely to achieve self-
sufficiency in HSD and Crude oil in foresee-
able future.

Shortage of LPG in Southern States

623. SHRI C.K. KUPPUSWAMY: Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) whether the people of villages in
Southern States are experiencing great dif-
ficulty in getting their LPG refills; and

(b) if so, the reasons therefor and the
action taken or proposed in this regard?

THE MINISTEROFPETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). As per
the existing policy LPG facility is being pro-
vided in a phased manner to cities/towns
with a population of 20,000 and above which
offer viable distributorships, subject to over-
all availability of the product except in hilly
areas, and those locations which are con-
tiguous to existing markets a well as some
villages falling within the extended area of
operation of distributorships. A temporary
shortage in the supply of LPG refills was
reported in certain locations of the country
on account of constraints in the availability of
bulk LPG, transportation problems and
sporadic law and order problems. Action has
been taken to augment availability of LPG,
increase bottling, expedite movement and
step up delivery of refills. With these mea-
sures, the supply situation has improved.

Upgrading of Landing System at
Alrports

624. SHRIMADHAVRAO SCINDIA:
SHRI H.C. SRIKANTAIAH:
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Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether Justice Bhat inquiry Com-
mittee in its report relating to the crash of A-
320 aircraft at Bangalore, had recommended
upgrading of the landing system at various
airports by installing Category-1 Instrumental
Landing Systems;

{b) the airports at which such system
was recommended to be installed and the
names of airports where such system is
already in operation; and

(c) the estimated cost to be involved for
providing the desired landing systems?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) Yes, Sir.

(b) Instrument Landing System Cat-
egory-l has been recommended for every
airport where the runway is used by jet
aircraft on scheduled services. At present,
Instrument Landing System Category-| ex-
ists at the airports at Agartala, Ahmedabad,
Bhopal,Bombay, Calcutta, Delhi, Dibrugarh,
Guwahati, Hyderabad, Imphal, Jaipur,
Jammu, Lucknow, Madras, Nagpur, Patna
and Trivandrum.

(c) The provision of Instrument Landing
System at all airports in the country from
which jet aircraft are operated will require
nearly Rs. 100 crores.

[Translation}

Rail Bridge on Nandura-Malkapur Rail
Line (Maharashtra)

625. SHRISUKHDEO NANDAJIKALE:
Willthe Minister of RAILWAYS be pleasedto

state:

(a) whether there is any proposal for
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constructing a railway bridge (over rallway
crossings) on Nandura-Malkapur rail fine in
Maharashtra; and

(b) if so, the details thereof and when
the construction work is likely to be started?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) No, Sir.

(b) Does not arise.

Rall Bridges on Malkapur-Khamgaon
Rail Line (Maharashtra)

626. SHRISUKHDEONANDLAL KALE:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) whether there is any proposal for
constructing bridges over the railway cross-
ings on Malkapur-Khamgaon rail line in
Maharashtra; and

(b) if so, the details thereof and when
the construction work is likely to be started?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) No, Sir.

(b) Does not arise.
Construction of Dhaull Ganga Project

627. SHRI HARISH RAWAT: Will the
Minister of ENERGY be pleased to state:

(a) whether the State Government of
Utt2: Pradesh and the people’s representa-
tives have been demanding inclusion of the
construction of Dhauli Ganga Project in the
current plan;
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(b) # so, whether funds have been
earmarked to start construction work on this
project for the year 1990-91 and 1991-92;
and

(c) if so, the detalils thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) Yes, Sir.

(b) and (c). A provisio of Rs. 15 crores
has been made inthe Annual Plan allocation
for 1991-92to start construction work on this
project after it is accorded investment clear-
ance.

Hydel Projects of Uttar Pradesh

628. SHRI HARISH RAWAT: Will the
Minister of ENERGY be pleased to state:

(a) the names of Hydel power project of
Uttar Pradesh for which survey is being
done;

(b) whether the survey of some of these
hydel power projects is likely to be com-
pleted in the year 1991; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) The Names of the Hydro-
elactric Projects under survey and investiga-
tion in Uttar Pradesh are given in the State-
ment below.

(b) and(c). Survey and investigations of
the following Hydro-electric Projects are
scheduled to be completed during 1991-
92.~—
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Sl No. Name of the Project Proposed Installed Capacity (MW)
1 2 3
1. Singrauli-Bhatwari 60
2. Hanuman Chatti-Siayana Chatti 33
3. Utyasu Dam 1000
4. Goriganga St. Ili 140
STATEMENT
Sli. No. Name of Scheme Proposed Installed Capacity (MW)
1 2 3
1. Lohari Nagpala 528
2. Boalanand Prayag 132
3. Tapovan Vishnugad 360
4, Kotlibhel 1000
5. Tuni Plasu 50
6. Naushera 24
7. Lata Tapovan 108
8. Chemi Naingaon 240
9. Utyasu Dam 1000
10. Barkat Kuwa 25
11. Sainachatti Gangani 45
12. Hanol Tuini 26
13. Hanumanchatti Siayanachatti 33
14, Arkot Tuini 96
18. Karanprayag 252



267

Written An;wers

-

FEBRUARY 26, 1991 Written Answers 268

1 2 3
16. Bhilangana 19
17. Singholi Bhatwari 60
18. Bagli 64
19. Padli 27
20. Bhairongahti 324
21. Chatra Dam 225
22. Sankri Mori 78
23. Jakhal Sankari 60
24, Taluka Sankari 112
25. Vishnugad Pipalkoti 340
26. Rambara Gauri Kund 14
27. Gauri Kund Nyalsu 15
28. Phata Fyung 14
29. Bhaironghati St. 1] 240
30. Chunni Semi 26
31. Markura Lata 45
32. Chamgad 400
33. Bhindar Ganga 20
34, Pinder Valley HEPs 112
35. Pancheshwar 1000
36. Goriganga St. Il 140

Total 7254
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Rall Link Between Dumka and Rampur
Hat

629. SHRIJANARDAN YADAV: Willthe
Minister of RAILWAYS be pleased to state:

(a) whether the Government propose to
connect the railway line from Dumka
Commissionery Headquarter with Rampur
Hat; and

(b) if so, by when?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) No, Sir.

(b) Does not arise.

Extension of Bhagalpur-Mandar Hill
Line Upto Bailjnath Dham

630. SHRIJANARDAN YADAV: Wilithe
Minister of RAILWAYS be pleased to state:

(a) whether the Government have ap-
proved the proposal to extend the Mandar
hill Rail line from Bhagalpurto Baijnath Dham
in the Bhagalpur district of Bihar; and

(b) if so, by when the work of its con-
struction will be started?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) No, Sir.

(b) Does not arise.
LPG Facllity in Godda, Blhar
631. SHRIJANARDAN YADAV: Willthe

Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) the reasons for not providing the

L.P.G. agency to the Godda district of Bihar
so far;
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(b) whether the Government propose to
provide the L.P.G facility there; and

(c) if so, when?

THE MINISTER OF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) The potential
available in Godda district of Bihar is not
adequate for opening an economically vi-
able LPG distributorships.

(b) and (c). If any of the towns of this
district reaches the prescribed population
limit and offer a viable market, a new LPG
distributorship could be considered, subject
to availability of the product.

[English]
Re-Induction of A-320 Aircraft

632. SHRI MULLAPPALLY
RAMACHANDRAN: Wilithe Ministerof CIVIL
AVIATION be pleased to state:

(a) whether all the A-320 aircrafts have
been reinducted by the Indian Airlines;

(b) if not, the details of those withheld
with reasons thereof;

(c) whether any other aircraft-boeings
or Airbuses of Indian Airlines had developed
snags during January 1991 causing delays/
cancellations of flight; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) and (b). Out of
atotalfleet of 18 Airbus A-320 aircraft, 12 are
available for flying and 6 are under sched-
uled major checks.

(b) Yes, Sir.
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(d) During the month of January, 1991,
out of 6686 flights operated by the Indian
Alrlines fleet (comprising Airbus A-300 Boeing
737 and Airbus A-320 aircraft), 160 flights
were delayed and 29 were cancelled due to
technical reasons.

Cut in Air Services by National Airlinee

633. SHRI MULLAPPALLY
RAMACHANDRAN: Wilithe Ministerof CIVIL
AVIATION be pleased to state:

(a) the details of cut in air services
introduced due to the Gulf war in Indian
Airlines; Air India and Vayudoot separately;
and

(b) whether air taxi service has been
suspended due to the war?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) Air India dis-
continued 46 weekly flights to Gulf w.e.f.
16.1.91; 2 weekly flights to Australia and 2
waekly flights to U.K. w.e.f. 1.2.91. Flights to
Muscat, Abu Dhabi and Dubai have partly
been resumed since 23.1.91. Indian Airlines
had cancelled on an average 46 flights be
day from 22.1.91. Most of the flights have
been resumed now by the Indian Airlines.

() No, Sir.

Regularisation of Services of Calcutta
Metro Employees

634. SHRI INDRAJIT GUPTA: Willthe
Minister of RAILWAYS be pleased to state:

(a) whether there are a large number of
temporary and casual workers in Metro Rail-
way, Calcutta;

(b) if so, the details thereof;

(¢) whether the workers have been
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agitating demanding to arrange permanent
jobs for them; and

(d) if so, the steps being taken in the
matter?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) and (b). The strength of
Causal workers in Metro Railway, Calcuttais
1135. Of them 1096 causal workers have
been granted temporary status and are
drawing regular scales of pay.

(b) Yes, Sir.

(d) Causal labourers recruited for con-
struction works are being gradually absorbed
against regular posts in the Operation and
Maintenance side to the extent vacancies
arise.

Allotment of Petrol Pumps and LPG
Agencles

635. SHRIMATIVASUNDHARA RAJE:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether interviews have not taken
place for selection of dealers for LPG, and
Petrol pumps at many places in the country
for which advertisement had been issued in
1988-90 and 1990-91,

(b) if so, the reasons therefor and the
State-Wise details of the advertisement made
in those years for the appointment of LPG,
petrol pump and diesel dealers; and

{c) the steps taken to appoint those
dealers?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Yes, Sir.
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(b) and (c). The information is being
collected and will be laid on the Table of the
House.

Dsmand and Production of LPG

836. SHRIMATIVASUNDHARARAJE:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether Govarnment have made
any fresh estimates on the demand, avalil-
ability and production of LPG annually inthe
country;

(b) if so, the details thereof according to
the last estimates;
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(c) whether Government have a pro-
posal to increase the bottling capacity as
well as LPG production in view of the grow-
ing demand of LPG in the country; and

(d) i so, the details thereof?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) to (d). The
avallability of LPG is lower than the potential
demand inthe country. The availability, based
on which the enroiment plans have been
drawn, and the resultant demand of LPG in
the country for next five years, as per the
latest estimates available are as under:

(in ‘000 MT)
Project Availability Demand
1990-91 2135 2423
1991-92 2081 2527
1993-93 2274 2689
1993-94 2425 2864
1994-95 2883 3245

The bottling capacity is proposed to be
increased by augmenting the existing plants
and by setting up new plants. New bottling
capacity to the extent of 144 TMT is planned
to be set up in addition to augmentation of
bottling capacity of existing plants, to meet
the increase in demand.

(Translation)

Power Supply to Vidarbha Regilon of
Maharaahtra

637. PROF. MAHADEO SHIWANKAR:
Will the Minister of ENERGY be pleased to
Stata:

(a) the total estimated requirement of
powerinthe Vidarbha region of Maharashtra
by the end of Eighth Five Year Plan and the
arrangement made to fulfil this requirement;
and

(b) the details of power projects of
Vidarbha region pending for approval with
the Union Government and the present po-
sition of each of them?

THL MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) The Central Electricity Au-
thority (CEA) estimates and fore casts re-
quirements of power for the State as a whole
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and not for any particular region of a State.
As per the 13th Annual Power Survey of the
CEA the estimated requirement of power in
Maharashtra State at the end of the Eighth
Five Year Plan is 53640 MU.

Various measures being taken to im-
prove the availability of power include expe-
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diting commissioning of newgenerating units,
improving the performance of existing power
stations, reducing T & D losses, demand
management, energy conservation, and
transfer of surplus power to deficit areas.

(b) The details are as under*

Sl. No. Name of Project

Installed Present Status

Capacity (MW)

1 2

3 4

1. Chandrapur STPP

2. Umred TPS

2x500=1000

2x210=240

CEA accorded
technoeconomic approval
to the on 10.8.88
subjectto coal linkage and
clearance from environ-
ment angle and from State
Pollution Control Board
and sanction of associ-
atedtransmission system.
These are not yet avail-
able.

The Scheme received in
Dec., 87 was examined in
the CEA. Due to non-
availability of coal linkage
for the project the scheme
was returned to the
Maharashtra State Elec-
tricity Board in May, 1988.

Clearance to Ujjaini Power Project at
Maharashtra

638. SHRI MAHADEO SHIWANKAR:
Will the Minister of ENERGY be pleased to
state:

(a) whether the Union Government had
received any proposal from the Maharashtra
State in 1978 for setting up of two 500

Megawatt Thermal power projects under
Ujjaini phase-i;

(b) whether this project has not been
approved as yet; and

(c) the efforts being made by the Gov-
ernment to make available the coal link to
this project at the earliest?
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THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) and (b). Yes, Sir.

(c) The proposed Ujjaini site is not
considered suitable due to non-availability of
coal from the rational source of coal supply
namely; Singareni/Wardha Coalfields and
nearness to the proposed Atomic Power
Station.

Rural Electrification of Giridih and
Hazarlbagh Districts of Blhar

639. SHRI R.L.P. VERMA: Will the
Minister of ENERGY be pleased to state:

(a) the number of villages in Giridih and
Hazaribagh districts of Bihar, electrified and
the number of unelectrified villages in these
districts;
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(b) whether Hydel and Thermal Power
Stations have been set up to utilise 90 per
cent of coal outputs of these two districts;

(c) whether Government propose to
supply electricity to all rural tarmers in Bihar
on war footing; and

(d) if so, when?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) As per available informa-
tion, by the end of December, 1990 the
number of electrified and unelectrified vil-
lages in the Hazaribagh and Giridih districts
of Bihar are as under.—

Name of the Total number of Number of Number of
district inhabited olectrified unelectrified
villages villages villages
1 2 3 4
(a) Giridih 2855 1249 1606
(b) Hazaribagh 3314 1596 1718

(b) The following thermal power stations have been linked up with the coal mines of

Hazaribagh and Giridih district:—

Within Bihar Outside Bihar
1. PATRATU 1. BADARPUR
2. BOKARO 2. DESUIP
3. CHANDRAPURA 3. FARIDABAD
4. MUZAFFARPUR 4. BHATINDA
5. BARAUNI §. PANKI!
6. PANIPAT
7. ROPER
8. PARICHA
—_— 9. TAﬁDA




2n Written Answers

(c) and (d). The supply of power to
various categories of consumers is decided
by the State authorities keeping in view the
overall demand for power and its availability.
However, the State authorities have been
requested from time to time to accord high-
est priority to supply power to the agricultural
sector.

Setting up of Super Therma' Power
Station by D.V.C.

640. SHRI R.L.P. VERMA: Will the
Minister of ENERGY be pleased to state:

(a) whether a proposalto set up a Super
Thermal Power Station Under D.V.C. on the
land available near the Mithan Dam is pend-
ing; and

(b) whetherthe Government proposeto
take oarly steps in this direction in order to
solve the power crisis of Bihar and Bengal?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) and (b). All necessary steps
are being taken for setting up a 4x210 MW
thermal powaer station by the Damodar Val-
ley Corporation with Soviet assistance on
the right bank of Maithon, to ensure in-
creased availability of power in the Valley
areas.

Halt Station at Sljuwa between Giridih
and Madhupur

641. SHRI R.L.P. VERMA: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is a demand to pro-
vide a halt station facility at Sljuwa on Giridih-
Madhupur sector of Eastern Railway for the
convenience of rural passengers; and

(b) itso, whenthe halt station at Sijuwa
will be sanctioned in the Public interest?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) Yes, Sir.

(b) A halt station at Sugarpahari be-
tween Madhupur and Jagadishpur stations
has already been sanctioned. This halt as
and when opened will serve Sijuwa village
also.

Educational Facliities to Rall Employ-
eos

842. SHRI R.L.P. VERMA: Will the
Minister of RAILWAYS be pleased to state:

(a) whether any facilities have been
provided to impart higher education to the
children of about 3000 Railway employees
of Ganjahri station located amidst forests on
Grand-cord line of the Eastern Railway;

(b) whetherthere is no passenger train
running on this line during the school hours,
if so, whether the Railways propose to start
a railway service for this school, without
further delay; and

(c) if so, by when and if not, the reasons
theretor?

THE MINISTER OF STATE IN TRE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARANDAS): (a) Thereis no station named
Ganjahri. However, there is a station named
Gujhandi, 10 Kms. from Koderma, on Grand-
cord line of the Eastern Railway. Railways
do not generally enter into the field of higher
education.

(b) No, Sir. During day time, Koderma
and Gujhandi are served by one pair of
Express trains and two pairs of Passenger
trains.

(¢c) No, Sir. As the utilisation of line
capacity on the Grant-cord line is already
very high, running of additional Passenger
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trains on the Section will cause repercussion
on freight movement.

Wages of Coolles

643. SHRI CHHED! PASWAN: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is a proposal to in-
crease the wages of coolies in Railways, if
so, whether Government have received any
representation in this regard and if so, the
details thereof; and

(b) the steps being taken by the Gov-
ernment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) and (b). Some represen-
tations regarding increase of porterage
charges had been received. The porterage
charges are so prescribed as to ensure that
the wages of porters are, by the large, equal
to those of the unskilled labourers of the area
as fixed by the State Government. These
charges are reviewed every two years and
increased wherever found justified.

Supply and Demand of Petroleum
Products

644. SHRI RAMDAS SINGH: Will the
Minister of PETROLEUM AND CHEMICALS
be pleased to state:

(a) whether due to the Gulf War, the
difference between supply and demand of
diesel and other petroleum products has
considerably increased during January and
February, 1991;

(b) i so, the month-wise details; and
(c) the steps the Government have

taken or proposed to be taken to meet this
gap?
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THEMINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) No, Sir.

(b) and (c). Does not arise in view of (a)
above.

Potable Water Supply to Dhorl Coaifield

645. SHRI RAMDAS SINGH: Will the
Minister of ENERGY be pleased to state:

(a) whether a scheme for supply of
potable water to Dhori Coalfield under Cen-
tral Coalfields Limited is lying suspended
over the years;

(b) if so, the year when this scheme was
taken up, cost incurred on it so far and the
areas to which drinking water has been
supplied and to which it is proposed to be
supplied under this scheme and the rea-
sons for delay in completing it; and

(c) the action taken or proposed to be
taken against the authorities responsible for
delay in non-execution of the projects?

THE MINISTER OF ENERGY (SHRI
KALYAN SINGH KALVI): (a) to (c). The
Dhori Water supply scheme was taken up in
1980-81 and it was commissioned in 1987.
An amount of about Rs. 50 lakhs was spent
on this scheme. On an average about 5.5.
lakh gallons of potable water per day is being
supplied from this scheme to the residential
colonies of Dhori, New Selected Dhori and
Tarmi Collieries and New Central Colony
location in Dhori Area. Completion of this
scheme was delayed due to the failure of the
contractor for which suitable penalty was
Imposed on him.
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Privatisation of Hydel Power In
Himachal Pradeah

648. SHRI MAHESHWAR SINGH: Will
the Minister of ENERGY be pleased to state:

(a) whether Himachal Pradesh has re-
quested to set up hydel power projects in the
private sectors;

(b) if so, when this proposal was re-
ceived; and

(c) the action taken by the Union Gov-
ernment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) to {(c). No specitic proposal
was received from Himachal Pradesh to set
up hydel power projects in the private sector.

Kelkar Committee Recommendations

647. SHRI SHEO SHARAN VERMA:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether Government have taken a
final decision regarding the recommenda-
tions of the Kelkar Committee for fixing the
price of Natural Gas;

() it so, the steps being taken by
Government in this regard; and

(c) H not, the reasons therefor?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHR! SATYA
PRAKASH MALAVIYA): (a) No, Sir.

(b) Does not arise.

(c) The matier is under active consider-
ation of Government.
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Aliotment of Petrol Pumps and LPG
Agencies to Hoshlarpur

648. SHR!I KAMAL CHAUDHRY: Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) whetherthere is any proposaito allot
more petrol pumps and LPG agencies in
Hoshiarpur district of Punjab; and

(b) i so, the details thereof and the
action taken in this regard so far?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) Yes, Sir.

(b) Potential for opening Diesel/petroi
retail outlets has been established for 4
locations viz. Nasrala, Bains, Talwara and
Bangala and for LPG distributorship at
Pojewal in District Hoshlarpur. While Bains
is awaiting release of dealer select list,
Talwara has been advertised on 15.9.90
Nasrala, Bangala and Pojewal have been
earmarked for inclusion in the Ol Industry's
Marketing Plans,

Shortage of LPG In Deihi and NOIDA

649. SHRI KAMAL CHAUDHRY: Will
the Miister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) whetherthere has been shortage of
LPG supply in Delhi and its surrounding
areas like NOIDA during the last six months
and the consumers are not getting their LPG
refilis/cylinders even after 15 days or so of
booking; and

() it 50, the reasons therefor the steps
taken to check shortage and delay in LPG
supply?
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THE MINISTER OF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) and (b). A tem-
parary shortage in the supply of LPG refilis
was reported from certain locations of Delhl
and its surrounding areas on account of
constraints in the availability of bulk LPG,
transportation problems and sporadic law
and order problems. Action have been takan
to augment availability of LPG, increase
bottling, expedita movement and step up
deiivery of refills. With these measures, the
situation has since improved to a large ex-
tent.

Computerised Raliway Reservation
Syatem at Important Stations in Punjab

650. SHRI KAMAL CHAUDHRY: Will
the Minister of RAILWAYS be pileased to
state:

(a) whether the Punjab Government
heve requested the Union Government to
introduce computerised railway reservation
system at important, railway stations in
Punjab like Amritsar, Jalandhar, Ludhiana,
Ferozepur Cantt. and Pathankot etc.;

(b) if so, whather the Computerised
railway reservation system has been intro-

duced at the above and other rallway sta-
tions in Punjab; and :

(c) it not, the time by which this system
is likely to be Introduced at the above and
other important raliway stations in Punjab?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) No, Sir.

(®) Does not arise.

(c) The system has been introduced at
Amritsar,
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Newsitem Captioned “Airport or
Grazing Cows”

651, SHRIVAMANRAO MAHADIK: Will
the Minister of CIVIL AVIATION be pleased
to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
captioned, “Airport for grazing cows™ ap-
pearing in the Hindustan Times dated 7
January, 1991;

(®) it so, the number of airports which
are not under use after the stoppage of
Vayudoot;

(c) the total investment made on each
of airport for its development which are lying
idlefollowing the non-operation of Vayudoot;
and

(d) the steps taken by the Government
to make use of these airports?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) Yes, Sir. How-
ever, Government doe not agree with the
observations made in this news item be-
cause even when Vayudoot was operating
to several of these stations its services were
extremely sporadic. Many of them had not
been touched by Vayudoot for months or
even years at a stretch. It should aiso be
notedthat Vayudoothas accumulated losses
of the order of Rs. 120.00 crores till 31st
December, 1990.

(b) There are 35 airports from which
Vayudoot has withdrawn its operation re-
cently.

(c) An amount of Rs. 4.00 crores has
been spent in developing 13 airports for
Vayudoot operations.

(d) The uneconomic nature of the op-
erations doaes not permit restoration of air
services to these stations by Vayudoot.
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Misuse of Kerosene and LPG

652. SHRI VAMANRAO MAHADIK:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether cases of use of kerosene
for transport purposes and the LPG for in-
dustrial use have come to the notice of the
Government;

(b) if so, the number of persons arrested
for misusing these products; and

(c) the steps taken by the Government
to prevent such misuse?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) No use of SKO
for Transgort purposes has come to the
notice of the Government. However, com-
plaint are received from time to time regard-
ing adulteration of MS/HSD with SKO. Use
of LPG is allowed for Industrial purposes
wherever it is technically essential.

(b) No reports has been received re-
garding arrest of persons for misusing SKO
transport purposes and LPG for Industrial
use.

(¢) The following measures have been
taken to check adulteration of MS/HSD with
SKO —

—  Filter paper test at petrol pumps.

— Recording of temperature and
density of HSD both at supply and
receipt points.

—  Doping of Kerosene with furfural.

-— Introduction of Mobile Laboratories
for surprise check at petrol pumps.

FEBRUARY 26, 1991

Written Answers 288

— Regularinspections of petrol pumps
and kerosene agencies by oil com-
pany officers.

—  State Governments/Union Territo-
ries have been delegated powers
under section 3 of the Essential
Commodities Actto issue appropri-
ate orders for regulating the supply
and distribution, of essential com-
modities and for any incidental and
supplementary matters.

—  The MS/HSD (prevention of mal-
practices in supply and distribu-
tion) Order 1990 has been issued
by the Central Government in Sep-
tember, 1990 to check adulteration
of MS/HSD with SKO.

In orderto prevent malpractices, includ-
ing black marketing of LPG , regular and
surprise inspections are carried out by the
field staff of Oil Companies. All complaints
received against the LPG distributors are
investigated and appropriate action taken in
accordance with the Marketing Discipline
Guidelines and dealership agreement.

Employment of Compassionate Ground

653. SHRI MADAN LAL KHURANA: Will
the Minister of RAILWAYS be pleased to
referthe reply give on August 7,1990 to USQ
No. 3 regarding employment on compas-
sionate ground and state:

(a) the total number of Class Iil, IV,
casual labour and temporary staff in the
Railways who died due to natural death and
accident while on duty from January, 1988to
June, 1990;

(b) the number of SCs and STs employ-
ees out of them;

{c) the number of wards employed on
compassionate grounds of these deceased
families and SCs and STs out of them;
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(d) the number of cases of the de-
ceased families not provided with jobs and
the numberof SCs and STs out of them; and

(e) the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) 14600.

(b) 2958

(c) 8768 and SCs/STs out of them are
1991.

(d) 5832 and SCs/STs out of them are
967.

(e) Reasons are due to various factors
including the following:

(i) Cases where compassionate ap-
pointment has not been sought.

(i) Non-availability of suitable vacan-
cies.

(i) Wards being still minors at the time
of death etc.

Upgradation of Rallways with Japanese
Assistance

654. SHRIMAT) VASUNDHARA RAJE:
Willthe Minister of RALWAYS be pleasedtio
State:
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(a) whether the Government have
sought the cooperation of the Japanese
Government for the upgradation of the In-
dian Railways;

{b) # so, the details of the aid and
agsistance expected to be obtained from
Japan for this purpose;

{c) whether any agreement have been
signed thereon; and

(d) ¥ so, the details thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) No, Sir.

(b) and (d). Do not arise.
[ Translation)

LPG Agencies under Indian Oill Corpo-
ration

655. SHRI GOVINDA CHANDRA
MUNDA: Wil the Minister of PETROLEUM
AND CHEMICALS be pleased to state: the
details of LPG agencies of indian Oil Corpo-
ration at present, State-Wise?

THE MINISTEROF PETROLEUMAND
CHEMICAL S AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALAVIYA): The information is
given in the statement below.

STATEMENT

B Y

Statewise LPG Distribtorship of 10C As or 1 12,1990

b———

' No State Total

7 2 o o 3
! Ancthra Pradesh 119
Arunachal Pradouh 12
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1 2 3
3. Assam 107
4. Goa 1
5. Bihar 109
6. Guijarat 144
> & Haryana 62
8. Himachal Pradesh 26
9. Jammu &.Kashmir 17
10. Karnataka 83
11. Kerala 109
12 Madhya Pradesh 110
13. : Maharashtra 36
14, Manipur 9
15. Meghalaya 13
16, Mizoram 7
37 Nagaland 13
18. Orissa 29
19. Punjab 99
20. Rajasthan 76
21, Sikkim 2
22. Tamil Nadu 195
23 Tripura 10
24. Uttar Pradesh 292
25 West Bengal 141



1 2 3
UNION TERRITORIES
1. Andaman & Car Nicobar 1
2 Chandigarh 18
3. Dadra & Nagar Haveli 0
4. Delhi 126
5. Daman & Diu 0
6. | akshadweep 1
¥ Pondicherry 3
Total 1970

Release of LPG Connactions in Delhi

€56. SHR! GOVINDA CHANDRA
MUNDA: Will the Minister of PE TROLEUM
AND CHEMICALS be pleased to state:

(a) whether LPG connections are being
released tothe consumars registerad in 1985-
86 in the Union Territory of Delhi by the LPG
distributors;

(b) # so, whather LPG connections
have not yet been released to the people of

East Delhi, registered in 1983-84 and 1984-
85; : :

(c) the reasons for delay in releasing tha
LPG eonnections to the consumers of East
Delhi; and

(d) the time by which LPG connections
are likely to be released to them?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASHMALAVIYA): (a)to(d). Releases
of new LPG connections has been sus-
panded temporarily all over the country on
account of the product shortage excep' in
the case of releases through new LPG dis-
trivutors who have not been allotted 200
connactions so far. | PG being adeficit prod
uel, and new enreoiment of customenrs imited,
it is difficult to indicate when the connection:
could be released o ali those who are on th:

wading list.
(English

Louble Railway Line Between bo =150
and Medchal (A.P.)

657. SHRIJ. CHOKKA RAO Vil 1
Minister of RAILWAYS be pleascd (o stat

{a) whether the Government proposo '



295 Written Answers

construct a double railway line between
Bolaram and Medchal in South Central Rail-
way in Andhra Pradesh in view of the
industrialisation and setting up of a satellite
township at Medchal for free movement of
local trains between Secunderabad and
Medchal;

(b) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI BHAKTA
CHARAN DAS): (a) No, Sir.

(b) Does not arise.
Purchase of Transformers by D.E.S.U.

658. SHRI MADAN LAL KHURANA:
Will the Minister of ENERGY be pleased to
refer to the reply given on August 7,1990 to
Unstarred Question Nos. 52 and 204 and
state:

(a) the names of the damaged power/
distribution transformers purchases by
D.E.S.U.,the costinvolved and the names of
the supplier of these equipments;

(b) when these equipments were pur-
chased and whether these were under any
warranty/guarantee period at the time of
their failure/burning;

(c) the reasons for overloading and
short-circuits;

(d) the places where these transform-
ers were installed/working; and

(e) the reasons for not taking due pre-
cautions to check over-loading and circum-
stances leading to short-circuits?
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THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRIBABANRAO
DHAKANE): (a) to (). The information is
being collected and will be laid on the Table
of the House.

Production of anti-leprosy Drugs

659. SHRI ABDUL SAMAD: Will the
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) whether the country is self-sufficient
in the drugs used for the treatment of lep-
rosy;

(b) # so, the total production of anti-
leprosy drugs in the country during the year
and the retail prices of one course of the
drug;

(c) whetherthese drugs are sub-sidised
by the Government or distributed free of cost
to the organisation/Institutions looking after
the leprosy patients;

(d) whether any of these drugs is being
imported;

(e) # so, the total quantity imported
during the last three years; and

(f) whether there are any proposals to
increase production in the country?

THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHR!I SATYA
PRAKASH MALAVIYA): (a) Yes, Sir.

(b) As per available information, during
1989-90, 3.49 MT of Dapsone, 0.74 MT of
Clofazimine and 39.07 MT of Rifampicin
were produced in the country. Prices are as
under:
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1. Dapsone ceiling prices 5 mg/tab. (1000 pack) — Rs.9.12
—do — 10 mg/tab. (1000 pack) —Rs. 11.48
— do — 50 mg/tab. (1000 pack) —Rs. 40.85
—do — 100 mg/tab. (1000 pack) —Rs. 89.28
2. Clofazimine ceiling prices
100 mg. Cap. (100 Cap.) —Rs.180.92
(inc+Ed)
3. Rifampicin ceiling prices
150 mg (100 Botle) —Rs. 138.60
300 mg. (100 Botle) —Rs. 259.36

(c) Anti leprosy drugs are supplied to
leprosy patient free of cost by the Govern-
ment of india through State Government and
other Leprosy Institutes/Voluntary
Organisations.

(d) and (@). Details of imports of indi-
vidual drugs are not mentioned by this De-
partment.

(f) The provision of drug policy are
directed towards encouragement of produc-
tion of bulk drugs. However, the actual pro-
duction depends on various factors like mar-
ket demand, corporate plans of the compa-
nies, drug obsolescence etc.

Recruitments by Rallway Service
Commissions

860. SHRI ABDUL SAMAD: Will the
Minister of RAILWAYS be pleased to state:

(a) the seats of the Railway Service
Commissions in the country with their juris-
diction;

(b) the details regarding the number of
Chairmen and other members of the Com-
missions alongwith the date of appointment
and the term of office;

(c) whether there have been instances
during 1990-91 of the panels recommended
by the Commissions being rejected or not
implemented within their validity period; and

(d) it so, the particulars thereof and
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS ‘(SHFN BHAKTA
CHARAN DAS): (a) At present there are 19
Railway Recruitment Boards (previously
known as Railway Service Commissions) all
over the country. Statement-| showing loca-
tions and jurisdiction of these railway recruit-
ment boards is given below.

{b) There is no post of member in any of
the Rallway Recuitment Board. However,
there is one Chairman and Member Secre-
tary on each Railway Recruitment Board.
The term of office for Chairman is six years
or upto 62 years of age, whichever is earlier
and for Member Secretary it is upto the age
of superanuation i.e. 58 years. Statement-li
showing the dates of appointment and term
of offica is given below.

(c) and (d). The information is being
collected from the Railway Recruitment
Boards and Zonal Railways and will be laid
on the Table of the Sabha.
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